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title: Further discussion on the situation arising out of incidents of intolerance in the country initiated by Shri Mohammad Salim on the 30th
November, 2015 (Discussion concluded).

HON. SPEAKER: Now, the House will take up discussion under Rule 193.
Shri P. Kumar.
219t cilor FerRT I w2l 2E e awell ar sk 3 w3

SHRI P. KUMAR (TIRUCHIRAPPALLI): Madam Speaker, thank you for the opportunity given to me to speak on the issue of 'Rising incidents of
intolerance in the country'.

For the first time in Independent India, people of all hues have openly expressed outrage on the culture of impatience or intolerance that is growing
in our country presently. India is a large, heterogeneous and diverse country and also the largest democracy in the history of the world. More than a
billion people need to live and work together in harmony and peace. With such a large population, even a 'minority’ group in India has a population
that is much larger than the population of many countries. The fact that such a diverse set of social, linguistic and religious groups are able to
continue to live together peacefully should never be underestimated as a major historical achievement.

At the same time, the continued peaceful co-existence is something that cannot be taken for granted, nor can it be ensured by force or by harsh
laws. It is the willing cooperation of all the people and the need for all the people living in this country to feel very much a part of the national
mainstream which is very essential for this state of being to continue. We have to be very vigilant and watchful to ensure that this delicate balance
is not upset or disturbed by hot-headed statements or by intemperate expressions of divisive opinions.

A larger number of social groups live in this country. Their emotions and sentiments and sense of oneness with the idea of India need to be
preserved and carefully nurtured. In that sense, tolerance is a two-way street, which has to be apparent in both what is spoken or expressed to
begin with and in the manner in which one reacts or responds to the expressions of others. There has to be maturity and sensitivity that has to be
displayed by everyone in public space, be they public servants, politicians, writers, artists, media persons or community leaders. There are times
when this sense of balance and maturity appears to get somewhat skewed, leading to a sense of outrage from other sections of society.

Hence, maturity and restraint on all sides is something which is very essential to restore the sense of balance which is very essential in publicly
asserting and voicing various views and opinions. We do hope that this debate helps to restore that sense of balance in the country.

Yet ancther crucial element is that in no case can violence be deemed to be the solution to any such problem of perception that
arises.Whatever may be the provocation that is offered, resort to violence can never be condoned. It is the duty of the State to curb and put down
violence firmly. The State machinery has to be geared up for this purpose. In some instances, the State machinery also has to act pre-emptively to
prevent violence or unrest. Hence, opinions on sensitive issues need to be voiced with responsibility, maturity and restraint by all concerned. The
Government needs to step in, in cases where some of this balance and restraint is lost.

It is an irony that those who have vowed to safeguard Constitutional rights are themselves challenging the Constitution with inflammatory
statements and hate speeches instilling a fear in the minorities.

There were articles in newspapers which suggested that there were isolated incidents, aberrations, and law and order problems. But the protests
were hurting the image of India globally. What is more worrying is that such incidents may puncture India's secular fabric.

It is more hurting to learn that this may have serious impacts on economic development of our country. In terms of our economy, top Indian
business leaders state that if there is growing hostility towards minarities, there is a fear that there will be decreased attractiveness for foreign
investors to put their money in India. This would jeopardize economic growth and investment flow into India. So, it will be pertinent for the Indian
Parliament to send out a re-assuring message so that economically we do not suffer.

Recent developments in information and communication technology have also complicated the issue. With the use of social media, what are basically
individual views can be disseminated on a very wide scale. Being individual views, they sometimes do tend to be expressed in an intemperate
manner or without adequate restraint causing their own set of problems. This also sets off an "outrage" in the social media space. Unfortunately, the
mainstream media tends to take a lot of notice of what the social media says although the social media often does not give adequate importance to
the mainstream media. Hence, as a society, we need to be careful about how we adapt this new-found means of expressing views.

Madam Speaker, Tamil Nadu, under the leadership of the hon. Chief Minister Puratchi Thalaivi Amma, has always been a haven of peace and
tranquillity where communal harmony has always been preserved.

Yesterday, the hon. Member Shri Mahtab mentioned during his speech about the arrest of Shri Kovan in Tamil Nadu. He gave wrong information to
the House...(Interruptions) Let me complete it. He gave wrong information to the House because Tamil Nadu Government is taking all steps to
maintain law and order....(Interruptions)

Sir, I have not completed my speech. After completion, you can respond. In this connection, I would like to say that Shri Kovan is instigating some
persons by way of his activities to disturb peace in Tamil Nadu. That is why, the Tamil Nadu Government is taking action against him. This is the
truth in the arrest of Shri Kovan.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam, I just want to clarify it. I was guoting Shri Jayanta Mahapatra, a poet of international acclaim



who has written a letter to the hon. President of India. That was not my opinion nor was I giving any wrong information to the House. A large
number of litterateurs of Odisha have condemned what Shri Jayanta Mahapatra has written in Odisha. I do not know what is happening in other
parts of the country. As I said earlier, a large number of litterateurs, eminent personalities of Odisha have condemned this. He is a single member
from Odisha who has written like this and has returned his Padma Shri Award. He is a Sahitya Akademi Award winner. He has come out in the Press
saying: "I am not returning my Sahitya Akademi Award. I am returning my Padma Shri Award." That has created more confusion. So, that was not
my intention. Personally, being a journalist, I know what type of message Kovan was perpetrating in Tamil Nadu. The onus lies with the Government
to take action. So, I am not disputing that. But I was only referring to what Shri Jayanta Mahapatra had written. That was my intention.

SHRI P KUMAR: Madam Speaker, in the Kovan matter, the Tamil Nadu Government takes its own steps, it is taking its own course of action. The
Tamil Nadu Chief Minister may take any steps in this regard.

Madam, I will now continue my speech. It may be recalled that even when the Babri Masjid incident took place on 6.12.1992, and there were large-
scale disturbances all over the country, no untoward incident happened anywhere in Tamil Nadu.

India needs to find its own path in ensuring that all social groups in
the country continue to live in harmony. Western values applicable to
homogenous societies are more difficult to apply directly to a very
heterogeneous and diverse country like India. We hope this discussion
will enable us to find the right path in this regard and the very essential
sense of balance and restraint is restored to public discourse and
discussion in the country. The Government of India will have a great contribution to make to ensure that a sense of balance and restraint is always
maintained at any cost.

Here, I am very happy to say that Tamil Nadu is a State known for keeping up communal harmony. There are several examples to cite this. In
Srirangam Temple, which comes under in my Constituency, there is a shrine next to the main sanctum sanctorum, dedicated to Thulukka Naachiyar,
an Islamic Princess. Once a year, the Kalyana Utsav (marriage celebration) of Thulukka Naachiyar with Ranganatha is celebrated with great
enthusiasm.

Another place called Nagore in Tamil Nadu is known for its religious harmony for more than 500 years. Saint Qadir Wali is enshrined in a place
widely known as Nagore Dargah to which people of all religions throng, with faith and seeking cure for problems. People believe that they get cure
for all their ills, The miracle has been happening since 16th century and it still continues. When the Tanjore king Achuthappa Naiker of 16th Century
AD was bed-ridden after he suffered a paralytic stroke, a visiting saint Qadir Wali restored the health of the King. At a time when the world is facing
serious threats in the name of religion, it is remarkable that Nagore still survives on harmony. Qadir Wali served the people of all religions with his
miraculous powers. Nagore Dargah was built on land donated by King Achuthappa Naik. Many important parts of the Dargah were built by the
generous donation of non-Muslims. This shows that it is a symbol of religious harmony. India is a country of immense diversity, the communion of
several beliefs, path of universal truth seeker and a land of deep spirituality.

The Shrine Basilica of Our Lady of Velankanni in Nagapattinam
District in my State is another popular pilgrimage destination of the world.
To this magnificent pilgrim centre, people flock throughout the year, from
all over the world irrespective of caste, creed, colour and religion, to offer prayers and to obtain gracious blessings for their well-being from the
Blessed Virgin Mary of Velankanni. In fact non-Christians outnumber the
Christians, and thus, Velankanni stands as the role model for the national,
social, cultural and religious integration and universal brotherhood.

Tamil Nadu is a peaceful haven and an abode of communal
harmony under the able leadership of Hon. Chief Minister Dr. Puratchi
Thalaivi Amma. A ruler should be non-partisan and pragmatic. I am very
happy to say that in Tamil Nadu, Hon. Chief Minister of Tam il Nadu Dr. Puratchi Thalaivi Amma has been providing financial assistance to Hindu,
Muslim, Christian pilgrims who travel to the sacred destinations of Kailash-Manasarovar, Muktidham, and to Christian pilgrims who travel to
Jerusalem and also to Muslims going to Haj.

Before concluding, I would like to add that it is apt to say that Tamil Nadu is certainly a role model for other States to emulate and follow
especially in maintaining communal and religious harmony. I would like the Government. to re-assure the House and the country, by condemning
such killings, reognizing the principle of 'Unity in Diversity', and stating that they stand by the Constitution of
India. We have always cherished in the fact that our democracy is a very vibrant and a very tolerant one. Thank you, Madam.

DR. M. THAMBIDURAI (KARUR): Madam, I would like to say in this regard that inside the Srirangam temple there is a shrine next to the main
sanctum sanctorum, dedicated to Thulukka Naachiyar, an Islamic Princess. The hon. Member has just now mentioned about the unity, which is an
example to showcase our Indian culture, where Hindus, Muslims or Christians come together in a friendly way. A separate Muslim shrine is there
inside that Srirangam temple, and they are celebrating every year.
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SHRI JAYADEV GALLA (GUNTUR): Thank you, Madam, for giving me an opportunity to speak on intolerance.

During the Continental Drift, the Indian Sub-Continent separated
from Africa, drifted across the Indian Ocean, and came crashing into
Asia, forming the mighty Himalayas, Hindu Kush, and surrounding
mountain ranges. These mountain ranges acted as a barrier for entry for
millions of years. As people learned to cross these barriers, migration
into India began, and India became the first melting pot in the world.

There are only three pure races in this world: Negroid who are the people of Africa and the aboriginals in other parts of the world, Caucasoid
who are the Caucasians mostly of Europe, and Mongoloid who are the oriental people. Indians are not a pure race. If you mix all the colours of the
rainbow,
what do you get? You get brown; and that is what we are. We are a mixed race of
brown people.

Throughout the ages, large groups of people have come to India, but no
group has ever left India enn masse. 1 have never heard of the term
Indian refugees. People have never had to flee India, due to religious
persecution in the history of our country.

Hinduism is the oldest religion in the world, with roots tracing back to
prehistoric times, over 5,000 years ago. It is a fusion or synthesis of
various Indian cultures and traditions. Hindu synthesis started to
develop between 500 BC and 300 BC, after the Vedic Period, during
which time Buddhism and Jainism were also founded. Judaism first came to India around 500 BC. Christianity came in 50 AD. Islam came in the early
seventh Century. Sikhism was founded in India in the late 15" Century. India was always prepared to integrate itself with all these religions. There
is no doubt that most of the kingdoms, especially the successful ones,
gave people the freedom to worship the religion of their choice, whether



they were majority or minority. Any kingdom or empire that curtailed
this freedom did not last long and has seen its downfall.

India has been known for its tolerance for ages. Forgiveness and peaceful
co-existence are innate and in-built in our culture, tradition and ethos.
Being the most diverse country on earth, we are tolerant to each other's
ideas, ideals and faith, unless and until some religious or political
patriarchic groups intervene to design the differences into conflicts. The
glaring example of this was when the British ruled India. They used caste,
region and religion to pursue their 'divide and rule' policy. Of course,
such nefarious or manufactured designs did succeed at times, but they
were momentary and never lasted long. That is the strength and beauty
of our country.

Our forefathers, including my own grandfather, who was a freedom fighter, and a member of this august house, led by Mahatma Gandhi,
realized the weaknesses in the Indian society and how we played into the British hands. They also realized that unless we unite as Indians first, we
cannot succeed. This unity among us has given us Independence after centuries of foreign rule. We have to preserve this at any cost.

We just completed discussing the circumstances under which the Indian
Constitution was written, with the backdrop of the bloody partition, in
which millions of lives were lost due to sectarian violence. It enshrines for all the social equality regardless of gender, caste, religion or
region and the ideals of justice, liberty, equality and fraternity. For a short time, this worked quite effectively. Then came the era of vote bank
politics. We all know when it was started, and by whom it
was started. Due to political greed, an attempt to divide this country is
once again being pursued. Preying on marginalized and weaker
sections, unscrupulous elements are misusing the words like 'secularism' and 'intolerance' to further divide the country. They are
playing caste politics and exploiting minorities to make them into vote
banks; this must be stopped. If not, our political class will be
responsible for not only fueling intolerance but also for the inevitable
rise of religious extremism whether they be Hindu or Muslim. This type of intolerance between Muslims and Jews, between Shias and Sunnis, is what
continues to fuel the wars that we see in the Middle East.

Madam, the intolerance in western societies for people of different faiths and from non-western countries, the games that they play with their
bombs and their military superiority, to overthrow governments without caring for what happens to the people who are left in the vacuum that they
leave behind, is fueling both religious extremism and terrorism due to the resentment and hatred that is generated. It is high time for the world to
realize that all terrorists are the same.

We are the worst affected country in the world due to terrorism. But, we are not raising anti-Islamic rallies nor we are aware of the word
‘Islamaphobia’. As our hon. Home Minister pointed out in his address on the Constitution, Islam has 72 sects and India is the only country in the
world where you have all the 72 sects present.

Lately, I have seen that ISIS flags are now-a-days shown even in Jammu and Kashmir by misguided youth. We are only trying to guide and
educate them not to fall in the ISIS trap and destroy their career but we are not persecuting them.

Once Spain and Portugal, at one time, were also Muslim countries. Then, during the Spanish Inquisition, Muslims were brutally taken out. We
do not do that. We have never done that. Rather, we actually celebrate our Mughal Dynasty and this period is as much a part of our culture and
histary as any other. And, Indian traders also spread Islam in South East Asia. That is not all. We have been the home for persecuted communities
like Judaism, Zoroastrianism, Islam, Tibetan Buddhists, early Christianity and so on. I think, these examples give enough indication that India is not
only tolerant to other cultures but also respects, appreciates and celebrates them.

It is the experience of everyone here when there are two siblings at home; it is quite natural that there exists a bit of contradiction and
disunity. In the same way, when different faiths co-exist in a single political or geographical arena, there do exist some differences at times. And,
such contradictions or differences are not new to India but have existed throughout her medieval and modern periods. But the problem arises only
when someone 'switches-on' the debate on growing intolerance during a 'particular period' with malicious intentions to achieve some political
objectives and then 'switches-off' when that 'particular period' is over and the objectives are achieved. This is not acceptable in a country like India.

Coming to some of the incidents that have taken place in the last eight to ten months be it Dadri lynching or throwing ink on face of people
with different ideology or killing of Kalburgi or Dhabolkar or similar such incidents, our Party, the Telugu Desam Party, never subscribes nor supports,
nor justifies such things and we condemn them in the strongest possible language. But, at the same time, I ask you: "How can the NDA Government
at the Centre be responsible for such incidents?" Law and order is the State subject as per the condition. If any such incident takes place, the State
Government concerned is free to take legal action against the culprits. Instead of taking action, how is it justified to blame the Union Government? If
there is a role of the Union Government, let it be proved before raising a voice against the Government of India. So, the incompetence of State
Governments cannot be construed as the failure of the hon. Prime Minister nor the hon. Home Minister. So, I only wish that States take stern action
against them. Otherwise, there is every possibility that such incidents will be repeated in other States, which is more dangerous to the secular fabric
of this country.

Madam, I am reminded of the Austrian-British philosopher, Sir Raimond Popper and his "Paradox of Intolerance' which says: 'Essentially one



who raises his voice against intolerance is being intolerant of the rival opinions.' We do need to be intolerant but what is it that we need to be
intolerant about? We need to be intolerant about corruption, exploiting poor, weak and marginalized; forces or induced religious conversion;
terrorism; sexual harassment and abuse of women and children; prejudice; inequality of opportunities; leaving farmers stranded in a debt trap;
police brutality; dowry harassment; caste conflicts; obstructing development and discrimination by religion, caste, creed, region, colour and

language.

I fully support Dr. Thambi Durai's suggestion that all languages should find a place in Parliament with simultaneous translation, and would also
suggest that the same should be extended to the broadcast on Lok Sabha TV and Rajya Saha TV as well. Technology is available for viewers to
choose the language of their choice. All citizens should have the right to view and understand the proceedings in Parliament. Why should it be
restricted only to people who understand Hindi or English? This is discrimination, Madam, which can be easily solved and there is no reason why it
should not be done.

In conclusion, I would like to take a moment to reflect and elevate this discussion. Why should tolerance be our ultimate goal? Why should we only
tolerate each other? Madam, is that really our goal? Tolerance is only the lowest common denominator. Rather, we should be striving for
acceptance, respect and love, leading to a society that lives in peace and harmony.

Thank you, Madam. Jai Hind!

HON. SPEAKER: The House stands adjourned to meet again at 2.10 p.m.

13.11 hours
The Lok Sabha then adjourned till Ten Minutes

past Fourteen of the Clock.
14.13 hours

The Lok Sabha re-assembled after Lunch at Thirteen Minutes

past Fourteen of the Clock.

( Hon. Deputy-Speaker in the Chair)

DISCUSSION UNDER RULE 193

Situation arising out of incidents of intolerance in the country-Contd...

HON. DEPUTY-SPEAKER: Hon. Members, let us continue with the discussion under Rule 193.

Now, Shri A.P. Jithender Reddy. Kindly be very brief as the time at our disposal is short.
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Thank you very much, Sir, for giving me this opportunity to speak on this every important subject.
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HON. DEPUTY SPEAKER: Hon. Member, we are discussing about intolerance.
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HON. DEPUTY SPEAKER: You can raise these things on some other occasion. You have the right to raise these things but on some other occasion.
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HON. DEPUTY SPEAKER: You have forgotten the Home Minister. You are only looking at the Finance Minister. That is the problem.

SHRI A.P. JITHENDER REDDY: Not only to them, but also we are having many problems. vadiciser &t srreaft @1 oidl 8, A% as yreewr ol 3 ... (cuaenor)
What I am saying is, my State is a newly born State and we are trying to build up. We have been going around all the Ministries. We have met all the
Ministers and we have told them our problems. But even then we are not waiting for anybody to come. We have said we will build our own State.
QOur Chief Minister has, from day one, solved the problem of electricity. Today we are giving 24/7 power.

Regarding drinking water, we have already asked the Panchayati Raj Minister to provide us funds for that but till date nothing has been given. But
our Chief Minister is not waiting for that. We are not tolerating all that. We are not subjecting ourselves to wait for any person to come and give it to
us. Already a Watergrid programme has been taken up. The same way we have met Uma Bharti Ji also. We have asked her to give us funds for our
water resources programmes. We have not got anything. Even then we have already started our Kakatiya Mission and we are restoring all the lakes
and ponds. Even for the irrigation projects, especially for the Pranahita Chevella, nothing was given. They have promised that a national project will
be given to every State. Even today they have not given. However, we are going ahead with our works. So, seeing all the progress which is being
done in the State also, we have been requesting the hon. Finance Minister. We have been going to the Home Minister and requesting him for the
bifurcation of the High Court. Nothing has happened. Till date the division of the offices is still pending. So, what I am saying is, this is intolerance.

Regarding the other subject, I am not telling here that my people are trying to go. =&l uz ordl & a1 & &l & g0y Jor I Sass Jof ol @ @D B fre ol @wa
a1 & ¥ gaewidfl off st arg? a3 33 & sy dier 33 & 5 ser-ge ol S &), EAiY urd s @il gy Jor 3 @il SRy &), &2 dist sA ual ur 3 ad &) s gt st b
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fopen &, 3 @o¥é oren ordl g a1 &, serest i aft ordl 8, Relt b1 giudt &bt sreva ordl &, Rt a1 gow dilorat @ ot samer sarer ordt &) 9 anuasY sl arer awmen &, sorereryA
&t aer St drer 33 &, on the first day of Parliament, an Ordinance was passed in this House and seven Mandals from Telangana have been taken away
from us against the Adivasis. The Adivasis have come crying. They say we want to be in Telangana. All their villages have been submerged. So, that
is intolerance. But even then also, we are not saying anything. We will tolerate everything. We are ready to tolerate everything. But whatever has
been promised by the Government should be fulfilled. If that is given, there will be no intolerance at all from our side. Till date also we are tolerating
whatever you are saying.

Sir, you have seen till date we have not disturbed the House. We have not forced adjournment of the House. We ourselves have taken the complete
pains on our legs and we have stood there. We, all our 11 MPs, stood there for hours and hours together. But the Government has not even bothered
about it. We have tolerated ourselves. So, my request is, it should not be intolerable. Let it not come to an intolerable level. Again, on behalf of my
Telangana people, on behalf of my Chief Minister and on behalf of all the MPs, I request the Government to submit to us whatever has been
promised in the Act and whatever is required for Telangana. Then it will be tolerable. If not, it will be intolerable. Thank you very much,

HON. DEPUTY SPEAKER: Hon. Members, those who are interested to lay their written speeches, can lay them on the Table of the House.

The ongoing discussion is on the situation arising out of incidents of intolerance in the country raised by Shri Md. Salim on 315t November. Therefore,
the hon. Members are requested to raise the points only related to the discussion.

SHRI MALLIKARIJUN KHARGE (GULBARGA): Sir, I want to bring to your kind notice that this notice stands in the name of S/Shri P. Karunakaran and
K.C. Venugopal and the agenda also came in that way. Shri Mohammad Salim initiated the discussion because he authorized him to.

HON. DEPUTY SPEAKER: But, authorization request was accepted.
...(Interruptions)

SHRI MALLIKARIUN KHARGE : He was authorized to speak on behalf of Shri P. Karunakaran. So, in the agenda it should not go like that. It should go
in the name of Shri P. Karunakaran and Shri K.C. Venugopal.

HON. DEPUTY SPEAKER: Shri P. Karunakaran relinquished his chance and authorized Md. Salim to speak.
...(Interruptions)

SHRI K.C. VENUGOPAL (ALAPPUZHA): I have also given the notice. My name is there in the list. ...(Interruptions)



HON. DEPUTY SPEAKER: That is alright. But I spoke only the name who initiated the debate. You also say that it was started by Md. Salim.
Yesterday, you also spoke in the same way.

...(Interruptions)
SHRI K.C. VENUGOPAL: My name is there in the list itself....(Interruptions)
HON. DEPUTY SPEAKER: OK. Whatever you raised can be added. There is no problem in it.

Now, Shri Varaprasad Rao.

SHRI VARAPRASAD RAQ VELAGAPALLI (TIRUPATI): Thank you very much, Sir. I may be permitted to speak from this seat.
HON. DEPUTY SPEAKER: OK, you can speak from there.

SHRI VARAPRASAD RAO VELAGAPALLI: Sir, India is known for its secularity and democracy all over the world. In fact, several countries of late are
looking up to India for its vibrant democracy and true secularism. What is happening of late in the last eight months is a little disturbing and people
like us request the people at the helm of affairs to arrest this kind of trend so that whatever the name India has in the world could be continued.

First, it started with Gharvapsi. India has already more than hundred crore of Hindus who are extremely poor and thousands of temples are in a very
dilapidated condition where poojas and archnas are not being done. If they are really interested in the Hindu religion and want to protect it, instead
of getting into this kind of controversy they may focus on the renovation of temples and revival of poojas and archnas in temples.

I want to share here my personal experience when I was an IAS officer in Tamil Nadu. Madam, Jayalalitha, initially tried with anti-conversion law,
but people resisted it. She immediately withdrew the anti-conversion law and respected the sentiments of the people. Then, she has taken up
renovation of temples, conducted pogjas and appointed the archikas annadhanam in several temples. Thereby she has helped the Hinduism to come
up. If they really want to do service to the Hinduism, that kind of steps should be taken even at the higher level.

Then, the issue of beef eating came up. For centuries people have been eating of their own choice. Ours is a secular and democratic country. No
Government, however majority it has, presuming that it has 545 seats, has the right to tinker with the basic structure of the Constitution. In fact,
one thing can be appreciated when hon. Minister of State in the Ministry of Home Affairs, Shri Kiren Rijiju said: 'I have every right to eat beef and he
challenged it if anybody could stop him.'

That means eating is a personal choice. In the incidents of lynching which took place at Dadri and other incidents which happened in Himachal
Pradesh and Jammu and Kashmir, all the three people belonged to the minorities. Nobody at the helm of affairs could condemn that. At least in one
incident of Dadri, it is clearly established that a BIP functionary was behind it. This is not my view. ...(Interruptions) Let me complete.

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RDIJU): Sir, the hon. Member took my name. So, I would like to
clarify.

I did not challenge anybody. I just made a statement in front of the civil society in Mizoram, which is dominated by one particular community, that
eating is a personal habit and nobody will come and force you at home as to what to eat and what not to eat. So, in the media, it came out as if I
have gone out of the way and made a challenge to the people that 'come and stop me'. That wrong impression was created.

Secondly, he made a statement about Dadri incident. He cannot make a conclusive remark here that a BJP member was involved. Till the report
comes from the UP Government, how can he make a statement that a BJP member was involved there? a€; (Inferruptions) No. But he cannot make
a wrong factual statement on the floor of the House. ...(Interruptions)

SHRI VARAPRASAD RAO VELAGAPALLI: Hon. Minister must also appreciate that I am only saying what has appeared in the newspapers. If that is
the case, you can as well condemn that. If you find that no BIP functionary is involved, you can as well say that and your image will go up. That is all
I can say.

I am not against BIP or any Government. Qurs is a very small party and extremely political neutral. We have no comments. What all we want to say
is that India all along has been like this. The present BIP Government has to take a golden leaf from the past BIJP Government where Vajpayee had
said against the Gujarat riots 'it is a blot on the democracy' when the party in power at the Centre was BIP and the party in power in Gujarat was
also BJP. You could say that. We want that kind of people here so that the entire comity of nations will admire India. I am not talking politics here.
Why can we not pick up a golden leaf from the book of Vajpayee's life?

Sir, the incidents of killing of the rationalist Kalburgi, Dhabolkar and Govind Pansare are unfortunate and highly condemnable. Again here, what I
have seen in the newspaper is — for people like us, we will not be talking politics here — that Bajrang Dal people are behind all the three incidents.
The fourth rationalist was also cautioned that if he does not mend his way, he will also meet the same fate as all the other three who have been
killed. ...(Interruptions) If that is the case, perhaps it is right. ...(Inferryptions) We do not deny it. Then, why are these kinds of things going on?
Why do you not say against them? That is all I want to say.

Now, I come to returning of awards. People in @ democratic country have different ways of expressing their anguish because we have lot of freedom.
All along we have been enjoying it. It is not that anybody has given us this freedom; it is enshrined in the Constitution. It is unprecedented that more
than 45 Sahitya Academy awardees and Padamshree awardees have returned their awards. They should not humiliate them by saying that those
people are trying to pay their own patronage because after all, they got their awards with much hard work. Just as we work for politics life-long,
these writers also have dedicated their lives to entertain the people and create awareness. So, instead of worrying that 50 people have returned
their awards, still criticizing them is very unfortunate. When people like Noble Prize Award winner Prof. Amartya Sen said that : "It is unfortunate to



live in a place like this because in the past India was extremely peaceful and tolerant, and presently it is becoming intolerant". He has no politics,
and what all we need is an eye-opener. The people have given a wonderful verdict and you have a lot of things to do like development and other
things instead of getting into these smaller kinds of things.

Again, the political intolerance and statements that several MPs and Ministers are making are not required and is not a healthy trend in a democratic
country, which could be avoided. By making such kind of statements, in fact, deliberately, some of the people at the helm of affairs are trying to
wake up the sleeping rivals. So, that could have been avoided by the people at the top. For example, I can again mention that the Congress Vice-
President does not do his homework or there is no sign of revival of the Congress or the Left Party is losing its relevance. All these kinds of political
intolerance, if really that happen, all the more happy because you could continue for more years. So, that kind of hurting the sentiments of other
political parties could be avoided.

Now, a good trend has taken place after 18 months and controversies like ' Ghar Vaps/ and so many others. Now, the hon. Prime Minister has chosen
to invite the important Opposition Leaders. It is a very good trend. Now, it has been realised that instead of majority rule the broader consensus is
advisable. It is a very good trend, and I hope that for the rest of the term the Government will continue that way. Thereafter, we will have a very
smooth running of the Parliament, and thereby the Parliament could really contribute for country's development where really pending issues are
there like poverty eradication. We have promised this in several ways in several things. The House is for all, and in the last 18 months, at least, in
my Constituency, I did not see even a single house being constructed. Is this the kind of development that we look up to?

I was one of the persons who strongly believed that the BIP is one of the disciplined Parties, and they may live up to the expectations as it was in
the past. In the future also they can live up to the expectations and the people would be deciding about it. Recently, the Pakistan Poet, Fahmida
Riaz, stated that gt Ricgyer sar 513 frasel) You turned out to be just like us, which means she is speaking from the Pakistan soil and had the guts to
say this. This means that they were all holding India in very high esteem. After seeing 18 months incidents she could say that you turned out to be
just like us. It is really an eye-opener for us. Let us not give that kind of impression to the rest of the world.

Some of the earlier Speakers were telling as to all that is happening in a State is a State subject like law and arder, etc. Many of us cannot buy that
argument for the simple reason that the Central Government, all said and done, is mighty. It has the IAS officers at every State. Presently, the
people are highly aware of this. Even if the BJF, to some extent, may not have very big presence in Andhra Pradesh, yet the BIP at the Centre gives
a voice at the lower level. Therefore, to make the present democracy a more secular country, the Government could say and advise their party
leaders, party functionaries and the Ministers not to give any provocative statements. When a person like the hon. Minister Shri VK. Singh, who held
a very high esteemed post of the Chief of the Indian Army, is giving such kind of comments every now and then, insulting human beings, comparing
human beings with dogs is extremely unfortunate. &€, (Interruptions)

SHRIMATI KIRRON KHER (CHANDIGARH): He did not do that. ...(Interruptions)

SHRI VARAPRASAD RAO VELAGAPALLI: Perhaps, you should check up. People like us will not talk politics here. We are not talking any politics here.
It is very unfortunate. And comparing some of the human beings as dogs is extremely unfortunate. That kind of statements could be avoided.
Therefore, people have given the verdict only to rule within the ambit of the Constitution, not beyond that.

With these words, I thank the Chair for giving me the opportunity and also my Party for giving me the opportunity.

*DR. SUBHASH RAMRAO BHAMRE (DHULE) : I am clueless why I read these days about India becoming intolerant. I feel
that India is not any intolerant nation. I think that this is merely the propaganda by some section of media. The truth of the matter
in my opinion is that India is not getting any intolerant but getting more nosier and insensitive.

The average Indian is neither very tolerant nor intolerant but mostly indifferent to the matters of caste or community, unless of
course it impacts his immediate or everyday life. Thus, any average Indian, while upholding his own belief in his personal life and
hourbouring some vague stereotype about people of other caste or communities, generally do not indulge in riots everyday or go
on a violent killing spree.

Right from the days of partisan and its bloody aftermath, major and minor communal clashes and caste conflagration were a
periodical phenomenon in India. But even then most of these skirmishes were strictly localised and had personal rivalries or basic
livelihood issues than any fanatical communal frenzy for their origin. The general public never approved of such hostilities.

Even in the recent period, according to data from the Ministry of Home Affairs (MHA), there has been 823 cases of communal
violence in 2013, 644 in 2014 and 633 this year up to October. It appears that there has not been any spurt in these incidents in
the recent past and the position has been nearly the same or more under the UPA rule.

So, the fact of the cases seems to be that India has remained just as tolerant or intolerant all along. But what makes the present
situation more appalling is the spread of news channels and most importantly, their deafening decibel levels.

Particularly, the role played by the social media which seems to lack both authenticity or accountability in both fomenting trouble
and in equally strident backlash to events has over dramatised the whole scenario and made it appear as though the country is
getting intolerant by the day. The threat to secular fabric of India is more from irresponsible electronic media and social media.

Qur visionary late President Dr. APJ Abdul Kalam too realised that Indian media is too negative. Why are we in India so
embarrassed to recognise our own strength, our achievement. We are such a great nation. We have so many amazing success



stories but we refuse to acknowledge them. Why ? And when it comes to negative propaganda against India in the world, our
media tops the list. This is manufactured dissent. And all the people who have wasted interest are trying to derail Mr. Modi's
agenda for development.

+*SHRI P.C. MOHAN (BANGALORE CENTRAL) : This subject of intolerance is not at all a new incident in this country. There
were so many such incidents happened in this country. During the partition, when Pakistan was created, there was a hue and cry
of muslim population migrating to the territory of Pakistan but it was the tolerant Hindu population in the country which helped the
Muslims, who did not go to Pakistan territory to stay and strive here. Therefore, the perception being created that Hindus are
intolerant is totally misleading.

It was during the Congress Rule that thousands of Sikhs were butchered by the Congress goons, who were behind the massacre.
Even now, the main Congress leaders who were behind the massacre are not punished. How the opposition could explain this act?
Thousands of Kashmiri Pandits were driven out of their homes leaving all their land and wealth. They were not allowed to return to
their houses,

In 2010, a college professor, Shri T.J.Joseph was assaulted and his hand chopped off by popular Front of India when the Left was
in power in Kerala. Shri K.T. Jayakrishnan, a teacher was barbarously hacked to death by the Marxists in the class room while he
was teaching primary school children.

Shri T.P. Chandrashekaran was also brutally murdered by the Marxists when he rebelled against the Communist Leadership. During
all these incidents nobody talked of intolerance, no intellectual returned their awards, neither the Congress men nor the
Communists showed any acts of sympathy to the victims.

It was during the emergency the state sponsored acts of intolerance reached its peak. Lakhs of citizens who agitated against the
black rules were put behind bars and tortured. Many Members of Parliament and leaders were arrested under MISA and released
only after one and half years of torture.

Now, even small incidents here and there are being highlighted to show the Modi led NDA Government in poor light to put hazards
in the steps of development. Even though many of these incidents, e.g., Dadri killing, Kulburgi murder, Pansare murder etc all
happened in the States under Congress and SP rule. All these have happened because of the mishandling of the law and order
situation by the concerned State Governments tarnishing the image of this country before the world. The present Central
Government led by hon. Prime Minister Shri Narendra Modiji is striving to put the country on the path of development and to bring
back its glorious image before the world. Such types of activities will not hinder government's resolution to put this country in the
map of leading developing nations. The people of this country have faith in the unstinting leadership of our great leader to take
India forward to put us equivalent to the developed countries. It should be the earnest effort of the Parliamentarians to give
support in his efforts.
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+*SHRI Y.V. SUBBA REDDY (ONGOLE) : In the last 5000 years of human history and civilization, the world has witnessed very high levels of
intolerance-be it religious, caste, sub-caste, linguistic, ethnic, cultural, gender, regional, language etc. The world has watched helplessly one battle
after the other being fought because of sheer intolerance. Swami Vivekananda in his first speech in Chicago in 1893 said and I quote "Sectarianism,
bigotry and its horrible descendant, fanaticism, have long possessed this beautiful earth. They have filled the earth with violence, drenched it often



and often with human blood, destroyed civilisation and sent whole nations to despair. Had it not been for these horrible demons, human society
would be far more advanced than it is now."

In a country like India, where we lose no time in boasting about high levels of our tolerance often citing the examples of how we sheltered and
prompted jews, Christians, Zoroastrians, etc. till Mahatma returned from South Africa to India exactly 100 years ago, nobody seemed to realize as to
how our society segregated, subjugated and exploited Dalits treating them as untouchables, not permitting them entry into their own religious
places.

Even after becoming a Constitutional liberal democracy, have we learnt any lessons? Yes, we have greater freedoms guaranteed by Constitution and
protected by the Courts. But, how many people in the country are getting justice? Not even 10% of our population. The caste intolerance, the gender
intolerance, the language intolerance, etc. have not come down. Even today, in most parts of the country, the Dalits especially women are harassed
and insulted. Openly, elections are fought on caste and religious basis. Sadly, they are receiving acceptance in our already divided society.

Not to speak of political intolerance! The then Congress Government used Article 356 on umpteen occasions to summarily dismiss democratically
elected Governments on flimsiest of grounds. Has not Janata Government which came to power promising high values also dismissed summarily 9
democratically elected Governments?

It was understandable that the entire opposition wanted Smt. Gandhi to step down respecting the Allahabad High Court Judgment. Could they have
not waited for those twenty days given by the Court to her to go on appeal? At least, after the Supreme Court stayed the judgment of Allahabad
High Court, the opposition parties, respecting the judgment of Supreme Court, should have stopped the national agitation demanding her
resignation? Instead, some of the tallest leaders appealed to police and army to ignore the so called illegal orders of Government. What was this?
Tolerance or intolerance? Instead on reigning in these issues, Smt. Gandhi became highly intolerant of these criticisms and imposed nation-wide
emergency and put thousands of people, who have no role whatsoever, in jails for 18 months! In a liberal democracy committed to rule of law, how
was this possible except intolerance! How sad!

We have all seen how just because Mr. Y.S. Jagan Mohan Reddy walked out of the Congress party and started a new political party, cases were
framed against him; all constitutional and Governmental agencies were misused against him. 28 teams of CBI raided his residential and office
premises, selectively leaking to the Media that he amassed one lakh crores of income while the charge sheets filed after elaborate investigation do
not add up even to fraction of percentage of their claim. Every time the bail application comes up before the courts, the CBI says that it was the
biggest scam in India just to deny him bail for 16 months.

Shocked by the unethical arrest of Mr. Jaganmohan Reddy on 27.5.2012, when he was in the midst of his Party's election campaign for the then
upcoming by-election to one Lok Sabha seat and 18 MLA seats in AP. "The Hindu' in its Editorial entitled 'Petty Scheming, big bullying' published on
29.5.2012 commented, 'If the Congress is to effectively meet the Jagan challenge, it will have to do so politically, and not through the
disproportionate use of investigative assets.' Are we not aware as to how the present champions of tolerance abused the institution of Governors to
bring down a democratically elected Government?

Now the ongoing debate centres round Cultural intolerance. Whether we like it or not, India is a pluralistic, multi-religious, multi-ethnic, multi-lingual
and multi-cultural country. We have no choice except living together in harmony. We have demonstrated that we can peacefully co-exist, all these
years.

The oft-heard complaint now is that the Government is not reigning in some of its own members and affiliates from making provocative statements.
As we are all committed for India's growth, the public discourse, particularly by the ruling party, its members and affiliates should talk nothing but
development. Irrelevant issues like beef should be out of national discourse. The Prime Minister who is driving India's growth story should devote
some time in understanding the concerns of intellectuals and public figures and spare some time to actively engage them and address their
concerns. Otherwise, it looks like these very petty issues are likely to spoil the good image of the country. I even appeal to media which played and
continues to play an important role in our democracy should exercise restraint in certain matters affecting country's image. At any rate, there should
be no scope for any intolerance.

+*SHRI C.R. CHAUDHARY (NAGAUR) : The question is now being posed whether we have been intolerant these days! This is historic occasion
for the Parliament, the temple of democracy in India to discuss on certain basic values of the country upon which our whole civilization edifice stood
solid for centuries.

We have now arrived on this critical cross-road, thanks to some segments of society-particularly certain fringe elements mainly derived from political
groups, media, religious groups, and vested interests-who particularly for their own interests are now bringing up a sorry picture of our civilization
values by painting India through intolerant canvass. We need to be protective; we need to be standing tall against such false accusation thrown
upon our Mother India. We have to guard against these evil forces. To my view the best fight against such forces is to generate ideas and awareness
on our civilisational values and negate their false propaganda through engagement in dialogue and debate our strengths in parliamentary democracy.

Interesting part of the debate on intolerant India is pushed by those forces in the country who either become the beneficiary of government's agenda
or have received benefits by forging unholy alignment with one or some palitical and social groups, now sitting in the opposition. The same people
who are returning their awards on one pretext and another, now have to answer very though questions that why they have remained silent for long
during previous congress regimes since independence on many exhibited incidences of intolerance. This is a joke they are making of themselves.
Common sense suggests that they have sold their identity and souls to a particular political regime in the country and they are behaving like
alternative political instrument of a particular political party at their behest to defame a patriotic, hardworking and popular government who is
elected through people mandate! A particular segment of society is now such intolerant to our Government people-centric activities that they are
indulging in formenting anti-government opinion in the country. However, we have to remain as solid as before as our hon. Prime Minister has said
"there is no place for intolerance in the land of Gandhi and Buddha and any acts of intolerance will be dealt under the law of the land."

"Toleration" is our basic value and part of our Vedic culture. Our Vedic culture, more popularly known as sanatana dharma or Hinduism, many people



finds it difficult or impossible to define it in a concise or adequate manner. Hinduism is pluralistic. In other words, it does not claim any one prophet
or savior; it includes all aspects of God; it does not subscribe to any one philosophy or dogma; it includes various schools of thought and ways of
understanding spiritual Truth; it includes a variety of religious rites or sacraments; it does not exclude any particular scripture that can help a person
understand more about God and spiritual truth; and it does not say that you have only one life in which to become spiritually perfect or you will go to
eternal damnation. Thus, Vedic philosophy is more of a way of living and an outlook on life than a religions. Such is expansive nature of our culture
that no case of intolerance can thrive in this country.

QOur civilisation culture includes a variety of customs, ideas and philosophic. It accommodates a wide range of approaches for allowing people to
advance and understand our spiritual identity and transcendental truth. It allows everyone to question the scriptures to increase one's understanding
and recognizes no single person or prophet as having an exclusive claim over the absolute truth. Everyone can follow a system of realization to
approach God, since this is everyone's right and destiny. This flexibility is one of the reasons why Vedic culture has continued over so many
thousands of years. This is also why many variations of philosophical thought or schools of religion can be viewed as branches or tributaries of the
same great river of sanatana-dharma, which is the universal spiritual knowledge and practice that is the essential teachings of the Vedic literature.
Such spiritual knowledge can be recognized in many forms of religion or their scripture. Because of this, it also means that no one is excluded or
excommunicated from the Hindu or Vedic philosophy. There are no heretics, but there is room for everyone and respect for all who are practicing its
basic principles of spiritual pursuit and understanding. This is also one reason why Hindus generally get along with other religions, though there have
been many who have taken unfair advantage of their amiable nature.

There have been many attacks on our tolerance value system in the past. During Moguls and foreign invasions, the Hindus suffered a lot still they co-
opted other religions and their practices. The British Government also played politics with our values of toleration. Their evil design got defeated by
same people of the country and brought independence to us. And now some segment of society still persists with same design by painting the
popular government of the day as intolerant. This design will be defeated by the same people who voted the BIP led NDA into power.

*SHRI MULLAPPALLY RAMCHANDRAN (VADAKARA) : Growing incidents of intolerance has caused great anxiety and fear resulting in denting
the glorious cultural heritage of our country.

India has been the cradle of religious tolerance and pluralism for centuries and our history shows that we have accepted and assimilated various
religions and faiths.

Christianity came to India much before it has taken root in Europe and other parts of the world. St. Thomas, the disciple of Jesus, visited the Kerala
coast in 52 AD and he was warmly welcomed by the people of Kerala.

The history of Islam in India dates back to the days of Prophet Mohd. Jews also had their first Synagogue in Kerala. Various other religious
denominations and faiths were also accepted by this great country.

India is probably the only country in the world which has been home for people belonging to different religions, cultures, languages, castes and
creeds. Unity in diversity is the hallmark of our great nation. We have assimilated all the religions and cultures into our ethos and co-existence
among religions is the resilient characteristic of our heritage. This is primarily due to the tolerance shown by the Hindus to the people professing
other faiths.

What happened to us now? That is a question disturbing minds of all the sane and right thinking people. Of late, India is known outside the country
for wrong reasons. The religious intolerance we have witnessed in different parts of the country is a clear manifestation of the malaise that our
society is facing today.

Religious superiority and intolerance to other religious faiths are eating into our social milieu. This was the kind of situation prevailing during the Nazi
regime under Hitler. Teutonic ascendency or the superiority of the Aryans or the purity of Aryan blood was the philosophy on which Nazi ideals were
founded. Are we taking our country back to Nazi days? Have we decided to take our country to the Chaturvarna period? 'Sarva Dharma Sama Bhav'
and 'Vasudeva Kudumbaka' are the guiding tenets of our cultural heritage.

Look at the condition prevailing in our country after the present dispensation has taken over about sixteen months back. The incidents of intolerance
can be viewed as a direct assault on the secular character of our country.

What was the crime committed by Dr. M.M. Kalburgi, renowned intellectual and rationalist? He questioned the practice of idol worship. In a secular
country like India, freedom of expression is as sacrosanct as freedom of religion. The devout Hindus allege that he was outraging the religious
sentiments of millions of Hindus and hence deserves to be annihilated.

Govinda Panasara and Narendra Dobolkar also met the same fate for citicizing superstitious practices. Perumal Murugan, a noted Tamil writer had to
quit writing due to strong protest and opposition by the upper caste Hindu fringe elements for his comments on certain Hindu traditions.

A.R. Rehman has also undergone tribulations as a result of religious intolerance for composing music for an Iranian film 'Mohammed-The Messenger
of God'. Rajinikanth and Gireesh Karnad were intimidated on the issue relating to Tippu Sultan.

The U.S. President, Barack Obama, on his visit to India commented that religious intolerance prevailing in India would have shocked Mahatma
Gandhi. He reiterated his statement when he was back in US.

Religious intolerance is a blot on the secular credentials and plurality of India. Hon. Rashtrapathi, Sri Pranab Kumar Mukherjee, had to comment on
the religious intolerance prevailing in the country. His was the only sober voice in this calamitous situation.

QOur Prime Minister chose not to make any comment on this unfortunate incidents of religious intolerance. He has sought to break his silence only



before the British Parliament. What was the reason for his stoic silence? Was the Prime Minister not brave enough to express himself in India?

The other day, on the floor of this August House, the Prime Minister, sensing the agitated mood of the nation, made a mild reference to religious
intolerance.

Lynching of Mohammed Aklakh for allegedly eating beef is a gruesome incident which has shaken the conscience of the nation. The attacks on the
writers as also members of the minority community by vigilant Cow Protection Squads, have all been part of the nefarious game. Blackening the face
of Sudhendra Kulkarni, the BIP ideologue in Mumbai, increased the fear that intolerance is steadily growing.

Returning of Sahitya Academy Awards by about 40 writers was not only to register their protest against the religious intolerance but also an earnest
appeal to save India from Fascist attacks.

Intolerance is rising in society and it is an unhealthy development which is eating into the vitals of our Democracy.

The capital city of Delhi witnessed the vandalization of Christian churches, creating panic and unrest among the Christians. The irresponsible
statements of the BJP leaders, both Ministers and MPs also created wedge in the society.

The country cannot afford to ignore the dark clouds that are casting shadow over the horizon. India's image as a pluralistic and secular country
cannot be allowed to be tarnished further We should all take a pledge that we will uphold the principles of secularism and democracy enshrined in
our Constitution.

Our Rashtrapati's appeal to the nation that "the core values of India's civilisation that celebrate diversity, plurality and tolerance should not be
allowed to wither away"-is most appropriate to the occasion. Let us all march towards strengthening the secular polity of this great nation.
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SHRIMATI SUPRIYA SULE (BARAMATI): Sir, I thank you very much. It is really an irony of history when we look back at this debate, we will
definitely wonder that we were discussing the Constitution Day for two days and immediately after that, we are discussing Intolerance in India. I
think, that is really a strange happening. With great disappointment, I stand here to participate in this debate.

India is going through a lot of challenges. When the mandate for this Government came, we all hoped that we are looking for a developed India. But
today if you read any newspaper or watch any channel, actually we are looking at a divided India. It may be at the superficial level, but it still exists
in everybody's mind. There are very serious concerns from various sections of society. There is a debate today on tolerance and intolerance. Every
society in the world has tolerance and intolerance. I appreciate the statement of the hon. Home Minister when he started the debate by saying that
let us not make it political, let us really talk about people who have suffered and find solutions for it. I am grateful that he is present here today. I
would definitely like to say that I represent and come from a State which is suffering of intolerance. Intolerance does not have to necessarily mean
blood shed and death, like it unfortunately happened in Uttar Pradesh. In Maharashtra, we are very proud of our tradition. We come from an
exceptionally modern State which gave direction to bring change in this nation whether it was women's rights, whether it was Dalit's rights. We do
not just talk about Mahatma Jyotiba Phule, Ambedkariji in speeches. But they have really brought a social reform and they have given direction to this
country for decades in India. We are very proud of our heritage.

But the unfortunate part today in Maharashtra is that everything that has happened in my State, which I must say that I am ashamed of. We travel
the entire country. The first question people ask me today is that a2, qgeais @iarieg & a=n & a1 &7 The reason being, what happened to Shri Sudeendra
Kulkarniji? I may not agree with all his ideologies. I have objection to the word 'tolerate'. Why do we have to tolerate each other? Why can we not



co-exist together where we hear each other, it does not matter if one is right or wrong, whether we believe it or not. Just because you and me
disagree, it does not mean that you are an enemy and I have to tolerate you. I think I have objection to the basic idea of tolerate and intolerate.
What happened to Shri Sudeendra Kulkarniji was not only something which ashamed me. That programme is appreciated and attended by all across
party lines in Delhi but there is a problem in Mumbai. Nobody makes an intervention in it. We have a young Maharashtra Chief Minister. What is he
really doing for it? That is my personal disappointment.

I agree thata€|...(Interruptions) 1 have no love lost for cricket. My grandfather played cricket and I am very proud of it and that is where my interest
lasts. But anyway, at social level what happens in BCCI is totally condemnable. The other thing that happens is cancellation of music programme.
People from all over the world come to perform. I think music and languages have no culture; they bind the entire world together. After the
cancellation, the hon. Chief Minister intervened and said, 'I will give you protection.' If he had that opportunity, why did he not go ahead and attend
the show to prove a point that, 'yes, in my State, I will not let this happen.' He gives very mixed signal. So, the whole point is, this entire mandate
that he has got ...(Jnterruptions) 1 tell you one thing about power.

When we are ordinary citizens, we can say whatever we want. But when we are elected representatives, we represent people and there is a certain
decorum in Parliament when we come here, especially when we are debating intolerance, I think especially people who are in power
...(Interruptions) Sir, this is where my objection is. Whoever heads the country and leads the country, is the father figure of the country and he is like
the head of the family. When one is head of family, there are three ways of looking at it. I look at it when I look at my children. If my children do
something wrong, if I participate sar afer 3 srgamer a2 3¢ &) spr smer oidl @2 2@ §, o dd ol @ 33X wad &, sopcer 2 3@ & apr A alor 3¢ Y oft amu
Ay, sicict quad) 2, au wii A, qedt o gl el war?

This is my objection to the Government. The hon. Home Minister is very patiently listening here, Why can all his Members not listen? This is
the problem with this party. ...(Interruptions) This is the crux of the problem. Their senior leadership is entirely divided. That gives me pain.
...(Interruptions) 1 appreciate what Shri Kiran Rijiju said. I was listening very patiently yesterday to what Meenakshi Lekhi said. She is a good friend
of mine. I appreciate that she has really studied a lot and come here. This entire discussion is not whether beef is banned or who banned it or not.
That is not the question. Even if it is banned and whoever banned it, we have objections. We may have differences on it. I appreciate that Shri Kiran
Rijiju got up and clarified that he has no objection; each one should eat whatever one likes and live in whichever State one lives in. I represent
Maharashtra. In Maharashtra it is banned, but in Goa it is not banned. So, Maharashtrians can go to Goa and eat it, which is also fine with us, But
what really happens in this banning is that when they all make such progressive statements- Arunji makes progressive statement- there are people
in the party who say, this is what it is. amu @fer 3 smer 3 ordf Y emeig seEGer oft ardf @, Afdser st alter 22Y &, then it gives us that it is a game going on
here.

There is an English saying; there is a good cop and a bad cop. So, some play good cop and some play bad cop. So, what is really the clean
agenda of this Government? I think this is the time you really need to rise to the occasion and tell the nation that this is an opportunity that you have
to clean up everything. ...(Interruptions) This is an opportunity for them because they keep talking about Smart Cities. We are happy if you are
making all our cities smart. We are very happy if you are making India digital. But do the issues like beef ban and ghar wapasi really come in Digital
India and modern India that you keep dreaming of? You take us on this beautiful dream; you took this whole nation on the dream. I think the time
has come when you put your heart to where your mouth is and really deliver the results that you are committed to. I think you really need to
introspect because it is not about just returning. This is not the first time that literary people are returning awards. If in one go so many awards are
coming back, at least rethink what it is. What Shri Jaidev Galla said in his speech is partially right and partially wrong. He said in his speech that if
there is a Government in the State and a Government in the Centre, how is the Government in the Centre responsible for law and order? If the same
Government is in the Centre — of BJP or anybody — and also in the State of Maharashtra which is also BJR, who do I turn to? When I want to look for
my rights and all these wrong things are happening in my State, who do I turn to? Both are of the same party. When you say, it is only a State
subject, it is not only a State subject; when they come back to the Centre for help for everything, why are you not addressing this issue especially
when their own colleagues are constantly talking about it? So, that is the answer I am looking for. ...(Interruptions)

Shri Rajnath Singh, I am looking for help from you. You said, 'Give me solutions'. My solution is, 'Please tell your Members of Parliament and your
respected Ministers to think before they talk.' That is the only solution. If they stop talking, we would not need this debate. ...(Interruptions) It is not
only about the society. as wai snwen? d91 Bisw: as darr wai sneen? He really works hard for two square meals and put his children through education
for a better life. There are these two film actors whose contribution to 'make in India' is very good. So, let us not run down Shah Rukh Khan and
Aamir Khan. They have contributed substantially globally for India.

Why does it have to be somebody glamorous to make such news? Even if it is a common person, I think we owe it to those people. If they are
feeling insecure, it is your duty because you are in a position of power and it is your job to do it. So, I take this opportunity to just remind them.

Another thing which is constantly coming up in various speeches is the death of various people. It is very important. Whether it is Shri Dhabolkar,
Shri Pansare or Shri Kalburgi, they are all very liberal three sons of this soil. They were definitely attacked by some format which is of intolerance.
Mostly what happens is, there is a group called the Sanatan Sanstha in Maharashtra which endlessly talks. Shri Ashok Chavan has been Chief
Minister of Maharashtra. He knows how much trouble this ideology costs. They all worked on it. It went even to the Central Government. So, I urge
Shri Rajnath Singh to find out what is in the file on Sanatan Sanstha. They keep threatening noble and modern people in Maharashtra. They write
letters to them. Unfortunately no action so far has been taken. My only urge is that two wrongs do not make a right. ...(Inferruptions)

SHRI KIREN RDJIJU: You are asking the Home Minister to clarify on the Sanatan Sanstha. The file which we have gone through clearly states that the
then Home Minister Shri Chidambaram had categorically stated in the file that there is no reason to ban that Sanstha. So, this is the decision of the
then Home Minister. You cannot throw the ball in our court. ...(Interruptions)

SHRIMATI SUPRIYA SULE: You are the Government now. ...(Interruptions)

SHRI KIREN RDIIU: They have filed an affidavit in the court also.



HON. DEPUTY SPEAKER: Order please.
... Interruptions)

SHRIMATI SUPRIYA SULE: This means, everything we did was right and they will follow the same rules. Thank you, Shri Rijiju. This means, you are
reassuring that everything that our Home Minister did was right. Thanks for the compliments! So, just follow the same track.

These are the issues. It is not an issue whether they were in Government or we were in Government. When something goes wrong, it takes a lot of
conviction and courage to say that even if I was in the helm of affairs what happened was wrong. We admitted it. When Shri Dhabolkar was shot,
our Government took the ownership and said it was wrong and we will do everything that we can. We even reached out to the Home Ministry at the
Centre and asked them to help us to find out who these killers were. I take this opportunity to ask you to please look into what happened to Shri
Pansare and Shri Kalburgi because these are really important sons of the soil who we have lost for intolerance. I am not saying whether they are
associated with you or us or anybody else. These are very serious issues.

Even about the awards, so much has been said. When the Gujarat riots happened, Shri Vajpayee was at the helm of affairs here. Nothing was
returned there because people were sure and confident that the man at the helm of affairs at the Centre was a liberal man. That is what India is
looking for. ...(Interruptions) 1 agree, you will have a greener India and a cleaner India but if it is not safe for me as a woman, we are not looking for
that. I am speaking here as a woman. Whether for temple entry or some puja, some new trend has started. It was probably there but it was not
boiling. So, do not stir the pot that does not need to be. Let me tell you one thing that we are looking for a model. You all keep saying: ' Sabka Sath
Sabka Vikas'. Even we women want to be in that 'Satfi. These are great slogans....(Interruptions) Haryana has just done this.

I think, Sir, the time has come to rise to the occasion. Let us not get into petty politics. We have very many other issues. What my earlier
speaker has said is true. There are mal-nutritional challenges, education challenges and health-care challenges. I would urge the hon. Rajnath Singh
ji and make just one request, to make sure that his Ministers do not talk out of context and hurt anybody's emotion. That is not what they are
elected for. They took oath on the Constitution. If you are having these debates on Constitution, at least read it and follow it. That is all our
suggestion. Thank you, Sir.

*SHRIMATI BUTTA RENUKA (KURNOOL) : It is well known fact India has a rich heritage and history and every Indian is really
proud of this. We respect idea of pluralism, multi ethnicity, multi-culture and what not and have always taken a pole position as far
as human values and cultural ethos is concerned. Since time immemorial India has welcomed people from different parts of the
world belonging to different religions, creeds, strata and languages who have made India their home and became an integral part
of the Indian society.

With such a rich heritage and background it is painful to hear some voices projecting India as an intolerant country. This, I feel,
will severely affect our image and impact our economic development.

I personally feel the intolerance is more to do with one's bias to opinions of the others and it will be unfair to extend this is a
historically tolerant society and nation of ours. Media also has to play a constructive role in protecting the incidents rightly rather
than making them sensational which will badly project us to the outside world. Magnifying trivialities has to be stopped forth with.
Even political parties must stop taking political mileage out of the rare occurrences, if any, which need to be condemned with
hardest possible words. Narrow partisan political gains should not compromise the idea of India. Instead, we should give
confidence to the people by addressing the concerns of the affected segments of the society.

The world is shrinking day by day and the geographical and other barriers like religion, caste, creed and language are becoming
thinner and thinner and the narrow minded attitude has to be given up to be an important player in the world. Already the world
has recognized India as a force to reckon with in all respects. Today we are proud that many of our people have attained the
status of eminence holding leadership positions in institutions of international repute, be it Microsoft, Google, Pepsi and many more.

I am sure you would agree with me when I say that the tolerance levels have gone up when compared to say the early years of
independence. This is because of the education and exposure to world of different beliefs and migration that is happening across
the world. We still need to strengthen the process of educating people to be tolerant of other beliefs and this will definitely happen
with the movement of people across the world looking for opportunities. But this is a slow process.

The need of the hour is to instill confidence to those segments of the society who are vulnerable and perceive a threat of
intolerance especially the minorities. This can be done in many ways the best being to involve them in the national mainstream,
understand their concerns and address them. The government can play a proactive role in this regard. I am sure this government
will rise to the occasion and take measures to combat this evil and send strong message across the world that India is a tolerant
society since immemorial and continue to be so forever. The perception of the world about India has to be positive for us to



become stronger in all respects. I am sure that we all have a role to play as this emotive issue affects all of us in present day and in
long run.
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*KUMARI SHOBHA KARANDLAJE (UDUPI CHIKMAGALUR) : I find the Congress party's charge against the BIP and the Centre of fomenting
intolerance as a sinister design to divert the attention of the people of the country from the development agenda being pursued by our beloved Prime
Minister Shri Narendra Modiji.

The Congress party has nothing to boast of during its last one decade of its rule; all that the Congress had was a number of multi-crore scam. And
now unable to digest the victory of the BIP with a comfortable majority in the 2014 elections and unable to digest the success of the Modi-led
government in its remarkable performance, the Congress party has resorted to this tolerance and intolerance debate.

I charge the Congress party to 'manufacturing' this non-existent issue for its selfish ends with the help of a few pseudo-secular writers and a few
pseudo-intellectuals. I also charge that it is the Congress that has exhibited its better intolerance in the history of Independent India.

Today, the Congress party shouts from roof-tops about its love and respect for Dr. Babasaheb Ambedkar. But what was the attitude of the Congress
towards Dr. Ambedkar when he contested the 1952 general elections from Bombay-North Constituency? The Congress opposed Dr. Ambedkar in
that elections; Congress candidate Narayana Karjolkar won against Ambedkar.

My direct charge is that Congress is a hypocritic party; it is a party of double-standards.
Now let me come to the recent history to buttress my argument that the Congress is the most intolerant party in the history of India.

The year 1984, was a year of great tragedy on two counts; one, the Centre was forced to send Army into Golden Temple at Amritsar to flush out the
Khalistan militants; two, it resulted in the assassination of the then Prime Minister Smt. Indira Gandhi; it was a tragedy of manifold dimension. But
what was the response of the Congress leader who succeeded Mrs. Indira Gandhi to her assassination? "....... Haa.....Yes.....When a big tree falls to
the ground, it is bound to create some disturbance...." This was said by Rajiv Gandhi. It is on record in the media.

Can anybody make such a statement? Was it not intolerance of the highest level coming from the highest leader of the country? Thousands of Sikh
brethren were killed; Rajiv Gandhi justified it by saying that "when a big tree falls, it is bound to create disturbance". If this is not intolerance, then
what should we call it? The Congress leaders must look at their back and ponder whether they have apologized to this catastrophe unleashed by
their workers.

Next, thousands of Kashmiri pundits were killed; driven out of their homes in the valley; women and girls were raped. Today Kashmiri pundits have
become refugees in their own motherland.

Where were these great sensitive and sensible Congress leaders when Kashmiri Pandits were being massacred? Why there was no award wapsi by
these pseudo-intellectuals and pseudo-secular writers?

Do they mean to say that the lives of Hindus are cheap, dispensable and not worth to be commented? Is this not hypocrisy? Is this not double-
standard? Is this not the forked-tongue language of the Congress?

What moral right the Congress has to speak on the 'manufactured’ intolerance in the country with the help of pseudo-intellectuals and pseudo-
secular writers?

Going by the facts that I have explained above, I once again reiterate that it is the Congress which is the most intolerant party in the country; the
Congress has a vested interest in pursuing this non-existent issue;

There is no intolerance in our society throughout the country. Intolerance is in the minds of the so-called intellectuals, pseudo-secular writers
because they cannot get pay, perks, accommodation and cozy positions in government bodies any more under Modi Ji's regime;

It is my charge that these pseudo-intellectuals and pseudo-secular writers have an ulterior motive to defame the BIP-led NDA government. It is also
my charge that it is an international conspiracy to malign the nationalist government headed by Modi ji.

The Congress party, which is ideologically bankrupt and politically in-effective, has tagged on to these discredited writers to keep itself relevant. It is
a shame on the 130-year old Congress to ride piggy back on these pseudo-secular intellectuals and writers for its political survival.

+*SHRIMATI APARUPA PODDAR (ARAMBAG) : India is a country of unity in diversity, but the rise of intolerance is a cause of worry and a threat
of India's Global image. Recently many voices are being heard from different capital cities in India about growing intolerance in Indian Society. It
leads to physical violence, threat to life, whenever acts of intolerance occur. Every media is debating on the rising intolerance and the decreasing
liberal space.

The Prime Minister received mandate in May 2014 by the slogan of development for all, and in just over 1 & A% year the development slogan is not
seen and incidents of divisiveness is spreading. The Union Government seems to have run out of steam in a very short time.

Communal incidents in India are on the rise and loss of valuable human life is a great concern. According to records of Home Ministry, 630 communal
incidents have so far taken place till October this year The BIP Government has not yet taken any firm steps and the Prime Minister has apparently
remained silent on the issue. There is encouragement of Anti-Muslim propaganda like Ghar Wapsi, Love Jihad and communal hatred, "If you don't
like it here, you can go to Pakistan."



The issue of religious conversion is debatable in India. Dalits and other low-caste Hindus and Tribals, earlier known as untouchables, have converted
to Islam or Christianity mainly to escape crushing caste injustice and oppression. The Architect of the Constitution, Dr. B.R. Ambedkar, born a Dalit,
converted to Buddhism to escape caste-oppression in Hinduism.

There was violence in Atali village in Ballabhgarh in May, 2015 where a disputed Mosque was burnt down and 400 Muslims in the village were
forced to flee. Renowned writer, Professor and Research Scholar Dr. M.M. Kalburgi was shot dead for his views on idol worship and Hindu rituals on
30th August, 2015. Mr. Babulal Gaur, Home Minister, Madhya Pradesh said rape is a social crime which is sometimes right and sometimes wrong and
Government cannot ensure that women do not get raped. MoS Niranjan Jyoti said people have to decide whether Delhi will get a government of
those born of Ram or those born illegitimately.

The Brutal Murder of a Muslim man in Dadri in September, 2014 under the suspicions of having slaughtered a cow was a disgraceful communal
incident. The irresponsible and controversial comments by Union Ministers, BJP MPs and MLAs raised shock over Indian Nationals.

Former BJP leader, Columnist, Chairman, Observer Research Foundation Mr. Sudheendra Kulkarni was violently blackened with ink in his face
and body on 12th October, 2015. This was flashed all over the World.

Mr. Raghuram Rajan, RBI Governor has warned the Government against intolerance, warning that India's long-term economic prospects
would be affected if the current situation prevails.

Many film personalities have commented about the rising incidents of communal tension and the Government forcing what people should eat in
India.

Nearly 200 academics teaching in India and abroad have issued a joint statement against rising intolerance.

More than 40 writers/authors have returned back their Sahitya Academy Awards in protest against the climate of intolerance. Never before in
Independent India's history had so many writers expressed protest against the Government's failure to protect freedom of expression and contain
religious intolerance.

Our Leader and CM of West Bengal, Ms. Mamata Banerjee has recently said "Tolerance is life, Intolerance cannot be accepted as every religion and
Vedas have spoken about Tolerance.

Hence, I conclude by requesting the Union Government to treat all citizen of this country one and all, work for their development and welfare, even
though they belong to any caste or religion.
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@When Congress Party leaders says about intolerance in country it seems as "Ulta chor Kotwal ko dante'.

Languages have been connected with religion on the basis of this thinking. Tamil language was introduced as second language in Haryana instead of
Punjabi language because 25% people in Haryana speak Punjabi while not a single person speaks Tamil language.

How did Congress interfere in Sikh affairs? Jathedar Santokh Singh was advised by the then Prime Minster Shrimati Indira Gandhi not to go Siri Akal
Takhat Sahib. She said we can make arrangement in Chandni Chowk at Delhi.

A slogan was given in 1984 "Betti hai sardar ki, desh ke Gaddar kI'.@

*KUMARI SUSHMITA DEV (SILCHAR): 26 and 27 November, 2015 began on a historical debate on our commitment to the Constitution. What would
have been historic to commemorate Dr. Ambedkar turned into a debate over the interpretation of the word SECULAR.

Hon'ble Home Minister said that it is the 42"d amendment that introduced the words SECULAR and SOCIALIST. He forget that these words stood the
text of time in various judgements of the Supreme Court since 1973 in the case of Keshavananda, Minerva Mills and Bommai Case. More significantly

in 1977, the Janata Government brought the 44t Amendment but left the word SECULAR and SOCIALIST intact. Therefore, I am compelled to
question the intentions of this Government Baba Saheb believed that SECULAR and SOCIALIST was entrenched in our society.

Historically, the speech of the Home Minister on 26t" November, 2015 will be read alongwith the debate on intolerance.
No one can dispute that India is a tolerant country. In an otherwise volatile region, India stands out as the largest secular democracy.
Today, it is due to the tolerant nature of our nation that growing intolerance is being meted by non-violent protest.

I find it ironical that this Government wants to take the credit for all statistics of low communal violence but wants to pass on the discredit for all
communal violence on State Governments, as a state subject.

Hon'ble Prime Minister says 'India is first' and the Government follows only one book — The Constitution. I take respite when I heard that a
Government that got mandate promising higher growth rate employment and prosperity but

IS THE IDEA OF INDIA GHAR WAPASI



IS THE IDEA OF INDIA LOVE JIHAD
IS THE IDEA OF INDIA TELLING ME WHAT TO WEAR
IS THE IDEA OF INDIA TELLING ME WHAT TO EAT

IS THE IDEA OF INDIA ABOUT TELLING ME TO LEAVE IF I DON'T SUPPORT THE PARTY IN POWER

To my mind, the idea of India is changing every day every moment, but lets change it for the better, progressive India rather than India that is
regressive and oppressive.

That example must be set by the government of the day, but all we have seen are divisive statements from Ministers of the Government and its
Members.

I hope Prime Minister, Sir will walk on the talk about his idea of India, and realize that his silence on these matters speak volumes.

Thank you.
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HON. DEPUTY SPEAKER: If there is anything objectionable, I will expunge it. Please take your seats.
...(Interruptions)
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*SHRI P. KARUNAKARAN (KASARGOD) : I would like to express my views on the discussion under 193 with regard to
intolerance.

Our nation has witnessed very serious and painful experiences of intolerance even in the time of freedom struggle. Intolerance is
not confined to one aspect. Bu it has experience of various aspects of social life, it has influence of political, religious, caste base,
social and other aspects.

Even in the international world Martin Luther king was assassinated just because he belonged to backward community. John
Cannady was assassinated because of his progressive outlook. Alendy was assassinated because of political reason. Mujeeb rahman
was killed due to his secular face. We can highlight a number of such instances.

Father of Nation, Mahatmaji was assassinated by Nathuram Vinayak Godse, a known RSS Leader. No doubt, it was due to the
secular concept that he has followed considering all religions with due respect. It was the result of the intolerance of majority
communalism against the idea and philosophy put forward by Mahatma Gandhi.

The assassination of late Prime Minister Indira Gandhi was a terrible experience that the nation witnessed. It was due to the action
of extremist in Sikh community, though Sikh community is not responsible.

Another painful experience is the assassination of late Prime Minister Rajeev Gandhi by another extreme forces of LLTE. There are
political reason as well as religious fanaticism in many of the cases.

Though 68 years have passed since our independence, still we witness social evils in various parts of our country. Caste system is
still existing in many of our sates. Backward community has got the freedom to enter the temples only in recent times. It was also
after a long struggle. Even now in Karnataka in some of the temples, in time of festivals upper class people take their foods with all
dignity and the remaining food would be thrown out and it is responsibility of the backward people not only to take these foods but
also to roll over the leaves which were thrown away. Here we see the intolerance of upper class people.

Though we have sufficient lessons in the time of our freedom struggle and even afterwards, still we witnessed unexpected and
unimaginable instances of intolerance in recent times.

The outstanding scholars and writers are facing such experiences KS. Kalburgi, one of the eminent scholar in Karnataka who
published about 400 books 150 thesis, and he was also Vice Chancellor of Karnataka University was brutally killed what was reason
for this brutality? Can anyone justify?

Govid Pansare and Narendra Dabolkar who were also eminent and outstanding scholars were murdered. These three and many
other scholars were following the progressive and secular values.

M F Hussain, the most charismatic artist who is considered as the Piccaso of India, has to face so much criticism and even asked to
leave the country. He has dealt with Gandhiji, Mother Theresa, Jesus Christ and many others. He also took some characters from
Ramayana. This was the main reason for the intolerance shown to him.

Few days back, a famous film artist Amir Khan has faced same experience just because he expressed his independent views in an
interview,

Our Constitution provides freedom to write, freedom to express, freedom to live but these fundamental rights are violated.

In Dadri, in Haryana two young SC children were burnt while they were sleeping in their home. When a SC youth entered in the
temple he was prevented and beaten and seriously injured and died. How much time we have spent on the question of beef.
People have their own taste to take food. On this issue also, a Muslim youth was murdered without any reason.

The statements made by Haryana Chief Minister that if anyone want take beef he can go to Pakistan. Another statement made by
one Cabinet Minister in the Centre that attacks on backward community has nothing wrong and it is equal to throwing stone on
dogs. How can we justify and express these issues? Whether these issues are credible or incredible to government they can judge.

India is a vast country having 125 crores of people. We see the diversities of large number of religion caste, sub caste, language
and thousands of festivals. This is not a gloomy picture but a rosy picture. How can we show justice to these diversities is the main
question. We have a Constitution with democratic, Socialist and Secular character, but Pakistan have their own Constitution on the
basis of religion. We could see what is happening in the Pakistan: insurgencies, presence of ISIS, intolerance of others. But, India
is demarcated with its secular character. But, now a days we are weakening. I don't say that there is fascism in India but the
intolerance will lead to the fascist tendencies. Better we realize, better for nation.



The first Prime Minister of India, Shri Jawaharlal Nehru expressed his view about the highest majority he had in the Parliament. At
the time when the first opposition leader AK Gopalan made a critical analysis on the function of the government, Nehru said, in
democracy who have the majority they form government and they rule. But success of democracy depends upon how the minority
feels with regard to the decision of majority.

I do appreciate speech made by Prime Minister on 27th replying to the debate in this house. He agreed, it is not the question of
the majority but we need a consensus. I remember this was what our Prime Minister said in the beginning of 16th Lok Sabha,
which was appreciated by all.

But, in between these two speeches, very unfortunate and shocking instances have taken place. Mahatma Gandhi was equated to
Godse in this house itself. Argument for compulsory conversion of religion is taking place in many parts. There was strong protest
against the changes in the Chairman of the History Council and director in the Film Academy, Pune. Attacks and murder of scholars
have shaken the house. Attacks on minorities and SC, ST people were also witnessed. Our Prime Minister was silent all these days.
He came out with some statements after long period. On the other hand there was argument and justifications, this created anxiety
among the minorities and strong protest from all sections.

Prime Minister is right when he said terrorism is obstacle in the development of any nation, especially ISIS is a challenge. I fully
agree with the statement but at the same time internal insurgencies, communal clashes and attacks on scholars and other sections
also have damaged the path of development.

I quote Dr. Ambedkar's address on 4th November 1948 while moving the first draft of the Constitution in the Constituent Assembly.

He said, Directive Principles processes great values as they are instrument of instructions to the legislation and executive. Whoever
captures power will not be free to do what he likes with him. In the exercise of it, he will have to respect these instruments of
instructions, he cannot ignore them. He may not have transfer for the breech in a court of law, but he will certainly have to answer
for them before the electorate at election time.

When we fail to fulfill the obligations and responsibilities of our Constitution, we have to heavily pay for these. When the 2nd UPA
Government failed people rejected them after 5 years. But in one and half years, the signals of same tendencies are mounting. The
communal tensions, the religious fanatism and anti people measures are joined together.

The speech made by our Prime Minister is a reflection of these facts, but you are unable to control forces behind you who create all
these problems. Many Minister in second UPA Government made their own contribution for their defeat. Now you have to realise
the fact that your own forces are digging the burial ground of your government. Better you realize better for government and the
nation. You have already tasted it in UP and Bihar.

*SHRI P.K. BIJU (ALATHUR) : It is, perhaps, for the first time in the history of India that an issue as Intolerance has taken the centre stage of
the Parliament. I appreciate the government to have such a session in the Parliament upholding the democratic ethos of our country and the
tolerance shown to debate over intolerance.

What is happening to this country is predictable, unfortunate and so avoidable. Intolerance has become the general temperament of the social-
psyche of India.

The intolerant atmosphere was considerably enhanced with the gross insensitivity shown by the BIP leadership to its intolerant rank and file. Temple
politics got replaced by morality and cow politics. Brutal lynching of an innocent man by indoctrinated mob in the name of his eating habit, shooting
of intellectuals because of their liberal thinking and fight against the darker side of the religions, banning artists in the name of their religion and
country shows that Intolerance is not in the statistics on communal violence, but in the atmosphere. An atmosphere of fear, an atmosphere that
encourages conformity has gripped our country tightly.

What is the outcome of these mishappenings? Who is responsible for that? Who will bear the maximum brunt? Who will benefit out of this? It is
evident that the government's effort are taking the country back to the days of feudalism where the elites have all the opportunity.

Recently, RSS chief Mohan Bhagwat has pitched for a review of the reservation policy, which is the last hope of the lower caste groups and
minorities in our country. At least twice, first in 1981 at the Akhil Bharatiya Pratinidhi Sabha and again in 1985 at the Akhil Bharatiya Karyakari
Mandal, the RSS had passed resolutions in this regard-a stand repeated by the current sarsanghchalak Mohan Bhagwat in his interview to
Panchjanya and Organiser in September 2015.

The government wants to brings back the outdated and obsolete practices of social evils and forcibly imposing it on the citizens of a country that
always take pride in its unity in diversity. They are talking about Hindutva and Hindu solidarity. But the NDA government is taking no stand on
frequent atrocities on dalits. Reports suggest a manifold increase in the number of cases related to assault, murder and sexual assault of Dalit
women, especially incidents of gang rapes, over the past four years. It is ironical that only 50% of the accused in such crimes faced action.

Top writers in India have been vocal about the growing culture of intolerance and the censoring of one's freedom of expression in this country.
Around 400 artists have now joined their protest against the ideology of the Modi government.

Key positions in 14 cultural and academic institutions had been filled by those handpicked by the government. The over-enthusiastic intervention of



the NDA government is alarming and will curtail the cultural and scientific development of our country. Parvin Sinclair, the Director of the National
Council for Educational Research and Training, resigned in October last year, two years before her term was supposed to end.

The Prime Minister's Office earlier this year rejected the appointment of theoretical physicist Sandip Trivedi at the Tata Institute of Fundamental
Research (TIFR) on "technical grounds", making it the first time that a director's appointment has been vetoed by the PMO. Nuclear scientist, Anil
Kakodkar resigned from Indian Institute of Technology, Bombay's governing body in March, following reports of differences with the HRD Minister
over the selection of directors for IITs at Ropar, Bhubaneswar and Patna.

Almost every government has tried to control cultural, educational and scientific institutions by appointing either pliable individuals to head them or
those who were ideologically aligned to it. The new government, it seems, is no different. However, what increases the discomfort around their
political appointments is the absence of process. For the most part, many of these appointees also share an ideological belief that India would be
better off as a majoritarian Hindu Rashtra rather than a secular polity.

It is also to be noted that, never ever in the history of India, a huge number of non-political personalities, especially writers and intellectuals, publicly
expressed their concerns over the rising 'intolerance' in the country. Nearly three dozen writers have since returned their prizes to the Akademi.
Intolerance is visible in the economic sector also. The government has clearly shifted its holy promises of Development. Only section that is enjoying
the fruits of development intervention by the NDA government is the corporate sector. The key issue is not whether a capitalist or socialist policy is
the best for economics of India. The issue is what BIP said in its manifesto and speeches to win votes, and how many U-turns it made when in
power.

Let us have our disagreements, our political preferences and even the goal of bringing the old elite down to size. But you cannot do it by behaving
irresponsibly and intolerantly. Instead of creating an atmosphere of fear, the government should mend its ways so that all the sections of our country
has the freedom to live their live with full of vigour and happiness.

#SHRI MD. BADARUDDOZA KHAN (MURSHIDABAD): Now it is a matter of serious concern that intolerance is growing in India faster than
ever before. For example, I can say killing of Dabolkar, Panasare and Kalburgi the eminent rationalist of our country. Killing of Akhlage at Dadri
stirred the whole country. Reacting on these facts some eminent personalities like Uday Prakash, Nayantara Sehgal, Ashok Vajpayee, Sara Joseph
and 37 others who are honoured by Sahitya Academy and other similar organization returned their awards. Never in independent India, so many
writers, essayist, scientists come together to protest against Government and its silence. Not only that some Ministers statement in media became
dangerous. Hon'ble Minister Mahesh Sharma told "Dadri Killing is an accident". Hon'ble Finance Minister Arun Jaitley remarked in the facebook that
protest of writers were "a case of manufactured paper rebellion". Our Prime Minister remained silent for a long time and finally he advised people to
follow the statement of hon'ble President Shri Pranab Mukherjee but he himself uttered not a single word against such killings and intolerance. Some
other MPs of Government side also remarked very badly. Here is the origin of intolerance. Actually, in some issues like price rise, black money,
employment, Government did nothing. They are busy to serve the corporate. So they want to attract the eyes of public towards some other sector
like Hindutva and creating intolerance purposefully.

Actually Hindus and Muslims of India are not intolerant. They never want to attack each other, They are the victim of some political parties like B.J.P.
and Shiv Sena. Some political parties want to polarize people in the name of reliegion. But the State has no religion. But the State has no religion.
Here is the crisis. Religion is not a problem but when it is used by the political parties for their own

benefit then it becomes dangerous. Now the time came all the Parliamentarians from both sides should condemn intolerance unitedly. Separate
religious activities from Government administration and stop intolerance remarks inside and outside the Parliament. With this, I conclude.
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SHRIMATI KIRRON KHER (CHANDIGARH): Thank you, Madam Speaker. I stand here today to take part in this debate on the, so-called, rising
intolerance in India. I would like to question this. They say that intolerance is rising. In comparison to what and when is it rising? It is because,
whenever you say something, you say that intolerance is rising, you are expected to tell us in reference to what it is rising. When were we more
tolerant than we are now? Do we have a reference point in recent history? Incidents like what happened to Akhlaq in Dadri — and the rationalists
elsewhere are regrettable — should not happen in any civilized society. But stray incidents have been happening all over India for many many years.
Strangely, our wonderful intellectuals have been returning their awards; they are the people whom we respect very deeply. I want to ask them,
where was their conscience all these years when so many things that should have shaken their conscience happened? How come they did not wake
up to anything then? They now feel it is an unsafe place to live. I have a few questions to ask them. Where were they when the ethnic cleansing of
Kashmiri Pandits took place? According to a report publicized by the Jammu and Kashmir Police, 209 Kashmiri Pandits were killed by militants since
1989 and about 109 were slaughtered in the year 1990 only. More surprisingly, only 24 cases have been filed in 25 years with more than 110 cases
untraced.

My friend from the TDP today said that you never find Indian refugees anywhere, and I am proud to agree with him. But, sadly, within our own
country, we find the Hindu minority of Jammu and Kashmir refugees in their own country. But, none of the intellectuals spoke up then. Maybe, they
were not motivated enough; maybe it is too small a vote bank to talk about.

Let us take the case of the Sikhs who were massacred. Believe me, it was not a riot; it was a massacre in a brutal show of power back in 1984. My
friend Shri Mohammad Salim was very dramatically saying yesterday, 'dsira 3 aier epft g€ 3" aiterne sreflor ansa, anu oa asai &, S el 3 arer 3 amer el
&S eft, 1980 & g 3i s amer epfl g€ of...(wmaerer)

Madam, Bhindranwale was created by the Congress Party. When things went out of hand, he went into the Golden Temple. ...(dnterruptions)
The then Prime Minister, who belonged to the Congress Party, took the Army and the tanks into the most sacred sanctum sanctorum of the Sikhs,
the Golden Temple. &€| (Interruptions)

FoToller 318218l & d0 SIEy)
&€} (zaura)
HToToller Jreaael & aan drenn 37 3 3w cjsit,

&€} (remor)

HON. SPEAKER: She has not taken anybody's name. Please sit down.
...(Interruptions)
HAToTollT Jreznel & Joalor vt a1 o ordl fern 8 3o omsy
&€, ()

SHRIMATI KIRRON KHER : Madam, after the very tragic assassination of the then Prime Minister — because it was done by the Sikh bodyguards - a
lot of Sikhs, around 3,000 Sikhs in New Delhi and 8000 more in 40 cities throughout India, were massacred. The cries and the mourning of their
family members can still be heard but these lives were lost in the midst of time and they were truly intolerant times....(Inferruptions) Yet, many of
these intellectuals accepted awards and positions of power by the then Congress Government in the Centre. Was their conscience not awakening to
the intolerance or were the Sikhs again too small a vote bank to worry about? ...(Jnferryptions) 1 question this so-called intolerance. For that matter,
let us look at the period of Emergency in 1975. Forced sterilizations took place in the garb of family planning. They were more than the sterilizations
carried out by Hitler on the Jews back in Nazi Germany. Statistics reveal that there were 11,04,426 vasectomies and 4.6 million tubectomies in India
during Emergency. ...( Interruptions) Can this be termed as a tolerant practice of a very democratic country? Any one who voiced his protest,



whether they were Opposition Leaders or members of the Press or members of the civil society or intellectuals, were either jailed or were muzzled?
We all know as to how the Press was muzzled. It is a matter of history. ...( Inferruptions) Then the point to understand is that how have these
people suddenly emerged out of nowhere started raising the voice against what they think is the rising intolerance in the country....( Interruptions)
We need to understand the motive behind these protests and the fabricated nature of the unrest that has taken over the country. We must stop and
pause to ask as to why this outrage has taken place. ...(Interruptions) How has the conscience of these people suddenly awakened?
...(Interruptions)

HON. SPEAKER: Nothing will go on record.
...(Interruptions) €] »
HON. SPEAKER: Mohd. Salim ji, please sit down.
...(Interruptions)

SHRIMATI KIRRON KHER: Salim saheb, your friend Mrs. Supriya Sule just told us. wEscft it onifer 3, Jgoroficrar 3, dicida 3 sard an Jhm, ... (=)
gt oft Zieda feEn difom Eaer anud aga del ol & sl anuhl aga and Jeft & ...(cmmer) sEn B, Ul @ cwr &) & off aa wael @ B §
...(Interruptions) The thing is that there is a paradigm shift in the Indian politics. There is a polar shift in the social media; in the way people
perceive India today; and that is what is bothering the parties that went into the hustings every time promising a lot. Unfortunately, they could not
deliver on governance. Every time they fell back on secularism. They try to make priorities that try to do something for the people where governance
is concerned. It is because that is the easiest thing to say. How do you prove it and how do you disapprove it? amu siies3 391, ot s 331 uzcorar dar
gorr difdme Rt clell ot e b @i, didt aga sercieisa &) Perception is a very dangerous game. This is what is happening in this country. a smuat amoft
ulorer arer aerredt

My husband was the Censor Board Chief when Shri Vajpayee ji's Government was in power. He was removed overnight when the UPA Government
came into power and Ms. Sharmila Tagore, with due respect to her, was appointed. Was this tolerance? Madam, these two people who started this
whole thing against him even though he was the only Censor Board Chief who passed a film like Black Friday without a single cut were the same
people who started the problem about this intolerance, and they were the same two documentary filmmakers. We are in the film industry. We know
them and we recognise them.

The Indian film industry has faced great intolerance from the Congress Party over the years. During Shri V.C. Shukla's time, when he wanted Kishore
Kumar to sing at one of the Congress functions, Kishore Kumar refused and he was banned from All India Radio. This is a matter of history. He
wanted Dilip Kumar and Dev Anand Sahab to take part in one of the political rallies. They refused. He wanted to ban them. Dev Anand Sahab has
written about this in his autobiography. It is a matter of history and it is a matter of record.

Shahrukh Khan and Amir Khan are the people whom I respect. They have a right to their opinion but I wish people who are celebrities also realize
that they lead very privileged lives.

Madam, when this whole thing started, there were many people from our side and also from the other side who made certain comments and
remarks. I do not support those remarks. I think, we should all have tolerance to be able to respond in a way that is polite and we need not go
overboard with those remarks. What happens is that people get emotionally charged and they say certain things. A lot of people in the Opposition
benches made extremely sexist remarks against women. Like my friend, Shrimati Meenakashi Lekhi has said earlier, women, I think, are the biggest
minorities in this country. The S.P. Chief has said in the past about the Nirbhaya case. 3odior fersfen u &1 & e 3t war en fop, "anz elor H3A vep st @1
“u a3 weasa 37" The JD (U) President has said in the past — "ersfésel @ &sal & fore Y an e sfaas w2 %3 2ad 4" You know that these are the things
that we have seen in the Lok Sabha. Many people have made these remarks. Mr. Mukherjee of the Congress Party has called women 'painted and
dented women'. &€| (Interruptions)

Madam, I think, both sides — the Treasury benches and the Opposition benches —have an equal responsibility that we do not say anything which is
harmful to the fabric of this country and we do not say anything that is regressive. Even I remember that the then Coal Minister, Shri Jaiswal also
said something about women — sra it gt & st 2, etc. It is all intolerance.

Madam, we should be ready to hear all voices. If that side has a point of view, if the Left leaning intellectuals have been patronised by the Congress
for many years, have a right to their voice, so do other people who digress and disagree with you, @wen smu saom smer 2f¥me 5 g2t ew & ar oft o
| 3 Iod @Roret of U @2, Jor oft was wrse aifw w1 3 It does not only belong to only people like us, people from colleges and schools which are
elitist; was amr sncaft it 2 131 g3 &, I oft Roeft @ A o Alar §, anu 3erbt AR @1 ot 3erom &t @=uer 2R, Ko Ry am snven 2=er 2aw 3 di aea &
5 anmuepT FemeT sar XY

Madam, the North East students in a Congress-ruled State of Karnataka were driven out because of the dangerous perception that was made. That
is why, I am saying perceptions are very dangerous. Let us not make them for political gain. ...(Inferruptions) My point is that they were all people
whom you saw them on Television living in hordes. Where were these intellectuals at that time? Was it not intolerance of the highest type? In Delhi,
people were getting killed. In Assam, people were getting killed. Where were these people who are talking about so much about intolerance now at
that time? &orcft soret $efcider com oot artt, Rt oft <ftor 3t aa 358 setei¥ar ordf eeft, ora wnfte uraz 3 oft) apft sy 2em 3 et & wmwft o fc¥er & Shavor o1 3Ry,
g <= arorol archl ane &7 ...(@wrEnor) o genorid} oft < 2pft see aga soorT 3)

Iy e 3 wordt b Dyysifea of aer & v arsiiedt Sft sia & &Y et =g cer en that this is a person, who is very, very secular and liberal. I am sorry to say.
Do you know how Muslim people, who were in the Congress party in Gujarat, have left the Congress and joined the BJP in Gujarat because of the
sterling work of the then Chief Minister of Gujarat, Shri Narendra Modiji?...( Interruptions) This is also a perception they want to keep alive because
Narendra Modiji has been acquitted of everything by the Apex Court of this country. It has also been proved that certain police officers and certain
NGOs were complicit with certain political parties in making that perception alive about the Prime Minister of this country.



They cannot defeat him on development. So, they feel, let us pull him down. Then, they go everywhere and say: "sarr @Y oo 8! ol 2a1 2 switar w2 po
A 2al 3 ai¥, snu ufefaie 9 £ frer ordl ury weer 391 A switer uR dist wai A 3e1 smest” It cannot come by magic. For development, we need to pass these
Bills; and we request you to cooperate with us. Many among you are very, very educated and good people. You need to work with us for the country
like we need to work with you for the country. I do not think we should fall into these traps. It is easy. am3is w1 3& &a awmellw 9 @ ardt & And, 1
want to ask the gentleman from the SP that he forgot that UP has the highest number of cases of communal violence. They are the ones, who
abrogated their own responsibility of maintaining law and order situation in the State. ...(Interruptions) et it difsm...(@memer)

Madam, statements of irresponsibility from Azamgarh to Azam Khan need to be owned by the SP Government in UP...(Interruptions)
HON. SPEAKER: Hon. Members, please take your seats.
...(Interruptions)

SHRIMATI KIRRON KHER: Madam, the other day, a young man called Mr. Sampath, who had started a wonderful Literary Festival in Bangaluru, had
to resign. Why? It was because of the intolerance of the intellectuals, who had resigned against intolerance. It is a wonderful festival. But he did not
return his Sahitya Akademi Award. So, these writers told him: "We are boycotting your festival because you have not returned the Sahitya Akademi
Ward." Sampath said: "I do not want to. It has been given to me by a jury, by my pears; I do not want to return it. I respect it." Then, there was a
whisper campaign to all the other participants. There were phone calls saying: "aa1 s suai, d# it o3l You stop going there."...(Interruptions) This
is what happened; and that man resigned. That means, his voice is going to be drowned out by you people because actually you are the intolerant
ones. You cannot tolerate anybody else here for so long who has been working for youa€| (Interruptions)

Madam, 65 years this country has tolerated misrule, corruption, nothing happening on the ground. Every time we have gone into the election, we
hear 'siétdt seral, Rsielt, w5, uoft, A, wust', Afver s i amst aas ot Sren 8, 33 gar =4 ansel dlerofl usdl & a=ilifts as wdl dara i uga ol 3) apnr sa disr o
GHIRT oI serol el onfaer A Sfende s aaasan & ol @w ot Sietye w3 waven &) A9 ordl i aa Sorcieide & afiz 20iormelt #1291 ol eorn [ sardl =fRisr uidl Rieger aft
gorcieide &) @R [l o oI srera awen e & @ sonY [ifsraesd o 33ft aw 33 s 8 ik war & [ s sl Rearzn ardl @) gane gurer sicft Sit oF war 8, s Ao
fiforres of avar & R SN ot aner B @it 3 Soan 3, e s avt aiffioor sier & He is a part of India. How can you say, divide people on religion? Do not do
that. It is dangerous. They sold victim hood to the Muslims, they kept them poor and uneducated all these years so that they could use them as vote
banks, enfas st aneaft anfadt @1 uz xrst gan, srer DA A, weft Iart arer BA o Ay fEarer A Ara of wn, ar e Aaas die ster of U, A A J90 DT GHT T

3 s Afta e Sft der 26 off R soad 3 @t aeoms aifl &) dsa, aeone &t &, anst A ordl aiefl, agar el A &l &) usar ot wilfpaarer A Rivrt and & 308 avd cu amal
ordl e aren, wan-q) diftiRaser urdor & Rodial 521 ue sifesiagror fsen ...(waener) I want to say something else. Madam, I also want to tell my friend.

FToTolIRT 31EALT & 3T HTUUT &) SR of 7
....(craEmer)

offarelt Rsaor W7 & 3 sAdS s[ud W2 6l ol &SI Jadie @l aga das fan o, aga ol &, g oo [Avan en fag i sar a2 u2 werildl & @i & vera Ry, aga
e Wepl, anfera Jf, sud Ra gaa orm, yferr and this is a matter of record. ama g3t uen war elifre, e ol 3 @5 v & wdd wxdt 3, A da wdla A & 3, s
wferdie s sere A1  amu wad 3 figs sferdic sa seie 8 2, 7 wadl & Re St oft Yo waen 2 g Ul sferdic & & srasan & aa Saner o1dl 8 wrasan B3 eer gor as3 dsid &)
...(wraersr) Madam, I have one more thing. I want to say this. Mr. Amitabh Bachchan was invited when the UPA Government was in power and there
was the Goa Film Festival and Goa had a Congress Government. He was invited to be the Chief Guest at the Goa International Film Festival. s=id
1Y o1 3ot aicf} Sft w1 wior air arRm R amu aw anse, we B3 $aol R wrvn gt gforn 3 samer Roia sert soen ast &, 33wt saon o 3, aga At dgier 3 s
terrol 9 3a1ao1 @1 & great people of cinema arohas diarer oft aai 33 &, o oft uen &) 1 v aell 2fi-fias werr aren e Jogior sl o aifdinsr acast @Y geren e,
golepY ordl uetl ar Uz s acael B weue & a1 ) agn 2 udl of ferzm, he had to dig his heels and somehow managed & Guz 9 s @i 3 amren @ 3o war
aR & for amu Rot dfie ot gen efifSre, s geast ot of gend, s1g sarEl sk aé, olar fbew bi¥cae 3 308 diw Siee oot @1 e Yy gan scaol Al 3 fea
SPKT @Y §5¢] @I e Mevell vardle aroliie &t e, 5231 uad &l o #ell 3 el goma &, The whole business is in white. So, I would as a film artist like
to thank the NDA Government for giving us the dignity that we wanted from many years but we did not get. We were on tolerance, we were treated
in such a way that we were banned for many things. There is nothing personal in all of this. ...(Interruptions) Really, there is nothing personal. I was
hearing Rahul Ji's very wonderful speech and interaction in the Carmel College in Bengaluru and he ended it with such wonderful lines. He said let us
leave hate, let us have love, let us work together. My request to all of you is do not hate so much and do not provoke us to hate you so much. We do
not hate you. s @ ves-giy A Brerd 8, e dfa 3t e &, arht SeEl w2 oft Prerd 8, oo-gly & w2 o1 8, vas-g2iy 61 soord @ &) Acel 3 oft a0 vas-gaiy
550N Y, TH-gY A RIR @3 Ji difefedse secarsismal & Hu2 36 @ v A I3 B2 IR ¥ 7 ama it B aga ssort wdt g ... (@)

AToTolleT EART 3 &2 op2dt @1 P of P vaRIwlolgol I 3
...(=raerer)

off sreltes gipera acaT (G1Rs) @ sodier uadt i aifeer ordf & e sfee sordy Remaet @t vaerdor fen sme, seaior A o @1 Py e, sjaf & Rpft derorer 3
3ifdreTer acaor A ai¥ 3t fry e & Sit fRegser ster 8, orot Ramaet vaemor s s . (Rwwmor)

HToToller 3EALT & 3MUel W f&en of v 531 caee &t I are ot fty AAfen Sft A @ e 8, wo ol d@en &) yeda wret 3 Ut sfedie g1a &) & sl ordl war &y B o ofdl
g3 &) amu do S1se, Al el and weal 3 AL §)

16.00 hours
HAToToIRT 31ERALT & U} aral war &, orent oft ordl asar am

&€} (craurar)



HON. SPEAKER: In every Party fringe element is there. It is not for you. No, I am sorry. ten oow aidf gan 8
€| (caumon)

HON. SPEAKER: What do you want? wsar Sft, snu ds s, awiifes et sft drer 328 &)
Q€| (caauren)

oft afeerepTslor @s31 (arem@ot) & 3odiol Ioten ol feren e, ... (&aeer)

HATeToNRT 3122181 & AfZe il arT waat # HgM &, sAfem amu do omse,
&€ | (czraurat )

SHRIMATI SUPRIYA SULE: What she said was that at one time these things, which are happening in Maharashtra today, are not happening for the
first time. They have happened in the past, which is factual. She is right but she has to realize that the people who are doing it are the same. The
only difference is that time they were just activists or hooligans. Now they are your partners. So, they are partners in crime. They are sharing power
with you. So, you have to realize that they are sharing power with you. So, that is the reality.

I am coming to the other allegation that you have made....(Interruptions)
FTotolleT 3re=aet & 62 welldtoror a1 Srara srdl e s 2rasen

SHRIMATI SUPRIYA SULE: They are not our partners. They are your partners in crime. Shiv Sena has good relations but they are your partners in
crime and not my partners in crime.

HTotoller arearer @ &3 welldorer uz rarer-srara ordl & rasen, a=iifds &df 1 a5 sl door,
3€| (o)

HON. SPEAKER: I am sorry. Now, we have to complete it.

xoft gdtenetoe FeFach (Mas2): A Braer 193 & il aat "afdwn” B gl 3 smor Riffac Rar & a1 § | Aot Acor 3 comrer 2ft aepail @t on & | dar b ot 2
s ifdenar Brafenail o frar saon A srusft aifireafes @t eft ager A etor sy st oidl A0 & | Iereaonel ot o) & et st ordl A5 | sl of ent wr Reflsior el asy e |
el @t 3tel e JAewr @Y ervn asvelr | gofor o) waa 3 "asre Pro@ Righ w enl:" sl epf 33 e & Brad acan @1 3censt & | o] AERIG! eEl A e i wad
"gfer, gran, @, ¥, oild, sfogufomped, efdfen srveny arler gorwey aal agmry’ | el 84, srcrer sfoger ey, e, uRegen, g, Ren, s g, afer of azor g3 ent
wad & | so1 Brgial @) g safes amonn srwen & | 331 adl Sa ofta a1 sima o1l & ude acy aR)el @t sirer yxrel arel esll of tet @t Reflsror o e srr | eflsier et arel
der gert & | mroroflr spewicft Astoner Rig ft & dtas & war en s ent oreg w1 gweiter & va1 & |

arreller JAepfer aiton 3cten 2 3 | wal "ad aoq ARdor" &l amden 2@ F | AT A "Ferewed, JAava A Heif Srerary” @1 3udy [en & | sn fem: ad, Brewm: 39,
frerass 2014, gane far A 8

So1 61 et A s oft e RAfde, atenas seen wer Si3 esll o it aygrEr A Hus Ioasy e aftrerer far e | 3t adarer 9 sft i3, g, GUlslee, RdwEls,
aftorep, el & farandi vz sprer &t amagamar & | anuot s sscayy! fwer uz aat waré sad e st smrd § |

*off o Rt (via @iz sPR): wivl vd waferee urdt g st Afdwiar v spifgwrar uz aaf wr YR arR SR & ag YA sof sl b gRI 391 @l L6l RarRiuzas
Aistoriall & aral A g7 ol D1 v Pledrd Y & | card A4z 3 b surene A&, St S @ Jifdensr 4 ent foraler ud der fertgier ¥ ameR w2 3 dl wai A A5 RAu
aat & fere arn sirar # i Afe w1e R cwRn oRw At 33 W A clter asai & S 3ol 75 3 MNP TR SR, Sk SISTEIY2 SOl 5311, ST 84 w1 ascctamt fsen s | gor &
501 clell A5 T 3A W affor Fftepfer eoft afiv amer 531 aat &t gpsarkT ¥A IRT SweT-geIas? 9% &t 5k B W Jor B Rer gia 3 goma en | Brfe & Rer & serar
achanor AR B Sroras ool B Huz snwita ¢t afiz A cer (widler vd 3oy wmelt) Rar & o @ spRIE wet B e 3ot yar B vw g B F A AgeIRT
e 3ot arwer oft 28 | Borar o1 ot 9w, 2aer, gur, Fpere, APl @l ot Jgar Rven & 31 So1 B e A artsersftaran uz aat &t Gt &) s ves womw & & afi St eler amar
UG A[EvT ud ugaeft ST et ARt @2 28 & dt cilet AT Fol goldl el @t fred As AFaTer fire & JoTapT Ukt g1 AFarTer <1 oft aruEHIel BT B F |

Stel dw sArt uret sirsmar @i rare & § & el I IR AST AL, U et @i el e srn & 3iie e @ 39N | aElifds ganman e 2@ & e
a1 dora 3013 38 At

ga1 f&or ame 38 on 38



*DR. RATNA DE(NAG) (HOOGHLY) : The communal harmony has gone for a toss since the NDA-II Government took over the reins of power.
There cannot be two opinions on this. The atmosphere has been vitiated. Everywhere, there is intolerance. Why should learned people like writers,
thinkers, artists return their awards to Government? There should be some sense in this.

People are killed for taking beef. People are beaten for hosting a beef party. Legislator of Jammu & Kashmir was beaten by a Party MPs for hosting a
beef party. Kalburgi was murdered for ventilating his viewpoint. Pansare was killed for expressing his opinion. How long should we digest such a
scenario? This should stop. But to our utter dismay, the Government of the day, the BIP Party, is not understanding the real protest and intolerance
in the society. Instead of looking deep into the issue and introspecting, it is passing the buck.

Ministers of the NDA Government and legislators belonging to BJP are openly throwing decorum and decency to the wind and openly instigating the
masses. This cannot go on.

How long people would go with such an irresponsible behaviour of the people belonging to the BIP and its allies. People have shown BJP the door
first in Delhi and then in Bihar, where the Prime Minister himself addressed 26 meetings, which is very odd and no other Prime Minister addressed
such huge number of meetings in a State elections. In spite of that, the BJP lost miserably. Why? The reason is simple and common man can see the
reason. And the reason being that the NDA Government has not done anything spectacular and the Prime Minister has been talking over the rooftops
but on the ground, nothing concrete has been done to remove poverty, to improve the standard of education, remove unemployment, reduce the
price rise.

*DR. KIRIT SOMAIYA (MUMBAI NORTH EAST) : The issue is tolerance in India. Shahishnuta is swabhav-nature of Indian society. We Indians
believe in Vishav Dharma. It seems the present issue of intolerance is nothing but a bogey created for political parties.

We do agree that couple of incidents taken place in the last few months, should not happen. Nobody supports such behaviour. But in the name of
debate of intolerance, from Pansare murder of Maharashtra to Kalburgi murder in Karnataka, all are build/blamed on Modi Sarkar.

The Pansare episode had been condemned by everybody. Nobody can support the Kalburgi murder, but it must be noted that these have taken place
in Congress regime.

I would like to have attention of all the hon. Members of Parliament that yesterday an incident took place at PVR theatre at Kurla, Mumbai.
According to the audience one family was showing disrespect while national anthem was played. The whole audience expressed concern over this
type of disrespect. Now if 'critics of Modi Sarkar start passing strictures on Modi Government or BIP that this is the intolerance of BJP, what could I
say? We must avoid the game of vote bank politics in the name of intolerance, which disturbs the society. I would appeal all parties/MPs to work
together to strengthen the country.

+*SHRI D.K. SURESH (BANGALORE RURAL) : India is known worldwide for its peaceful living. Tolerance is part and parcel of the Indian way of
life. It is unfortunate that in recent days intolerance is rising in the country due to unfortunate incidents. Ours is the largest democratic country in
the world. The Constitution has provided every citizen with fundamental rights and duties to ensure that the people of India should live a peaceful
and dignified life.

Everyone in the country has the right to express his/her feeling/anguish in a decent manner. People of all religions have the freedom to practice their
religion. No one has the right to dictate to anyone to live in a particular way or what to eat particularly in the privacy of their own home. Some of the
recent incidents make us feel whether we are really living in independent India or not.

According to central government data, there were 287 incidents of "communal violence" in the first five months of 2015. In the same period last year
(2014) there were 232 incidents. It shows the intolerance in rising in the country.

All these incidents in our country led the people of liberal mindset to feel disappointment, anguish over the government for not taking any stringent
steps to put an end to such cases over the past year and a half.

Prominent writers, thinkers, rationalists, intellectuals and scientists of our country are expressing concern about the "rising climate of fear, growing
intolerance and violence towards critical voices" in India.

More than 40 prominent writers have returned literary awards not for any personal gain but to protest against rising intolerance. They are angry,



frustrated, shocked and scared with the recent violent murders of an atheist writer Dr. M.M. Kalburgi, rationalist and author Narendra Dhabolkar and
a left wing politician Govinda Pansare. All three murders are a clear indication to silence freedom of speech. The suspects of all these murders point
to right-wing extremists emboldened by Government that they feel is sympathetic to their cause.

The Dadri incident is another shocker that the country had to witness. An incident so ghastly that every citizen now has to watch he/she is cooking
in their very own house. Vigilantism is being taken up in the streets and lawlessness is growing. A Muslim man may or may not have consumed beef,
but is murdering him the solution? What message are we sending to communities which consume beef and what message are sending to the world?
Are we a safe country?

The statements of Ministers in the Union Government, MPs of the ruling party and several NDA party functionaries have only added to the growing
intolerance. Instead of applying balm, they have had added fuel to the fire. Gen VK. Singh's callous statement is an indication of the mindset
prevalent in certain sections of the current Government.

The highly respected Finance Minister Shri Arun Jaitley has called the Dadri murder as a stray incident. I hope he is right. Unless he and the Prime
Minister take drastic steps in correcting the course Dadri will become the order of the day.

When the country's pre-eminent actor expresses his anguish about his wife's off-hand comment on whether they should leave the country due to the
growing intolerance, it cannot be taken lightly. It is the duty of the Government to ensure every citizen feels safe irrespective of their caste, creed or
religion.

Hence, I would like to urge upon the Union Government to take immediate necessary measures to tackle the incidents of intolerance in the country
to live in harmony and peace in the society.

+*SHRI B.S. YEDIYURAPPA (SHIMOGA) : Many members have spoken on this issue from both the treasury benches as well from the Opposition.
I try to give a totally different tone and content and angle to this important subject.

I am of the view that this subject of intolerance stems from the wrong understanding of the concept of secularism, nationalism and communalism.

It is my direct charge against the Congress that, since the dawn of Independence, this party has deliberately twisted and distorted the meaning of
secularism, nationalism and communalism in such a way as to make it impossible for genuinely nationalist party like the BIP to take up certain
causes without getting branded as communal.

The Congress party has made the very word "Hindu" an ugly word by distorting and twisting its meaning; the Congress has made the word "Hindu" a
word of abuse.

The result is, secularism means Hindu bashing on one hand and minority appeasement on the other; this is nothing but an absolute perverted
mentality that is at the basic root of all other perversions including this so-called intolerance.

Now, let me make some plain arguements in order to create awareness among my friends in the Opposition benches; I would like to expose the
perversion being practiced by these parties.

Broadly, four issues have been made controversial by the Congress and Left parties; Article 370, Uniform Civil Code and Cow Slaughter; the issue of
illegal immigrants in Assam is also made controversial by the Congress and Left parties.

I am of the view that the issue of intolerance stems from the diametrically opposite stance taken by the BIP and the Congress-Left Combine.

The BIP's stance on all these issues is in accordance with the Constitution whereas the stance taken by the Congress-Left combine is against the
Constitution.

The Constitution says Article 370 is temporary and will erode automatically; BJP wants it to be scrapped; it is a correct stance but the Congress-Left
combine wants it to remain; of course they are wrong; but this stance of the BIP is dubbed as intolerance.

Dr. Ambedkar wanted Uniform Civil Code; BIP wants Uniform Civil Code to be brought and implemented. But, the Congress-Left combine calls BIP
stance as communal and fundamental. They call BJP stance as intolerance.

BJP was the only party that demanded deportation of illegal migrants in Assam to Bangladesh. The Congress-Left Combine called us communal, but
the Supreme Court has given a verdict that the illegal immigrants from Bangladesh must be deported. When the BJP said the same thing we were
called communal; the Congress-Left combine call us intolerant.

Mahatma Gandhi wanted a total ban on cow slaughter; BIP is also is favour of this but we are called communal and intolerant.

Now, I would like to ask my friends in the Congress and Left parties -do they have guts to call Gandhi, Ambedkar and Supreme Court as communal
and intolerant? Because, BIP is speaking the same language as that of Gandhi, Ambedkar and the Apex Court!

That is why I have said earlier and I would like to reiterate now that the Congress and the Left parties are hypocrites; have adopted double-
standards and speak with a forked tongue.

It is my direct charge that it is the Congress and the Left parties who have created and manufactured this whole atmosphere of so-called intolerance
solely and purely for political ends; it is as clear as daylight that there is no intolerance among the people.

It is my charge that this entire campaign is a sinister design on the part of this perverted, disgruntled and frustrated cligue to malign not only the



Modi government but also the entire country; so that India does not enjoy the kind of respect that it has gained due to Modi ji's efforts.

I am sure that after this debate, people and the world will come to know who the culprits are behind this nefarious campaign, their ulterior motive
and their subjective agenda.

"Bharat led by Modi ji is like the "Ambari and Jambu Savari of Mysore Dasara"- Jambu Savari will continue to march majestically amidst the
cacophony of the frustrated and perverted elements.

I would like to say that India is destined to march ahead towards a better and confident tomorrow under the visionary and noble leadership of Modi
ji, no matter how much what these frustrated, disgruntled and perverted Congress and Left leaders shout.

+*ADV. JOICE GEORGE (IDUKKTI) : At the outset, I believe that it is our duty and responsibility to protect and preserve our Constitution with all
its ethos and values as the same has been given to ourselves by us on its adoption on 26th Jan 1950 though the same was presented before the
constituent assembly on 26th November, 1949. The basic structure of our Constitution is essentially secular and pluralistic in nature representing the
long-long tradition, our culture of intolerance. We have been intolerant to opposite views, divergent thoughts, believes and so on. But unfortunately,
it reflected in some of the incidents which happened recently that we have given up the concept of tolerance and embrace intolerance. Therefore,
every attempt to attack the basic fabric of our Constitution is detrimental to the interest of our self disregarding the religion, sects, caste which we
belong.

Though the very word secular is not mentioned in the Constitution at the first instances, by Article 25 and 26 of the Constitution, the secularism has
been made as the basic structure of our Constitution, which reads as follows:

"Freedom of conscious and free profession, practice and propagation of religion: subject to public order, morality and health and to the other
provisions of this part, all persons are equally entitled to freedom of conscious and the right freely to practice and propagate religion."

Article 26 deals with freedom to manage religion affairs. The inalienable right has been conferred on every individual to choose or not to choose his
belief and religion. This is the right conferred on the individual. The basic structure of the Constitution is equal distance from the religion and not
from the sects as interpreted against the pluralistic character of our society.

The right of the minorities, both religious and linguistic are also defined and protected as fundamental rights under article 29 and 30 of the
Constitution, why because the framers of our Constitution thought that by ensuring the rights of the minorities only, the integrity of the nation could
be secured in a representative democracy as the neglected and unsatisfied feeling would lead to social discontent and ultimately end up in anarchy.
The Constitution is also safeguarding the interest of the SC, ST and OBC's through protective measures provided under Part III of the Constitution.

We will not get any other better definition for socialism than article 14 and 21 of our Constitution. Article 14, equality before law and article 21, right
to live with dignity. What does it say, it is nothing but socialism. The 42nd amendment to introduce the words socialist and secular in the preamble
is nothing but reinstating our commitment to the basic structures of our Constitution and it cannot be altered during the existence of our nation.

Now, the intelligence is expressing the insecurity of the people by returning the awards and titles to the Government with the hope to sensitize the
Government about the growing discontent among a large section of the people. Each and every incident of violence like the killing of a poor man on
the misinformation that he had kept cow meat in his house will not help us to achieve the higher goals of development. The incidents arising out of
intolerance will hamper development of the nation. If the ruling dispensation is really interested in development and well being of the nation, the
incidents arising out of intolerance should be condemned and prevented.

Hence, I urge upon the Government to be proactive for preventing the untoward incidence arising out of intolerance.

+*SHRIMATI KOTHAPALLI GEETHA (ARAKU) : India is a country of vast diversity and the people of India are living in great harmony and with
unity in diversity for the past few decades. The preamble of India clearly states India as a country, secular democratic republic. We have people of
different religions and different castes and cultures. India was considered to be exemplary for is secular views, though here and there, there were
certain incidents of religious intolerance.

India, the land that gave birth to four religions and enshrined both secularism and free speech in its Constitution, has been having a curious debate
these past few weeks. Has the world's biggest democracy become an intolerant nation?

This is the question that has been in the minds of Indians for the past one year Events in our country have led the liberal folk to question the
government, put them on the spot, in a way that they couldn't have over the past year and a half. The recent violent acts have certainly given
liberals the ammunition they need to get a conversation about intolerance trending. When it comes to be that a man is killed after the government
starts to ban cow slaughter, I think that gives us a moment to use against the people who are trying to divide the country using faith. The web has
given people a tool to reach out.

Well, there certainly wasn't a shortage of religious intolerance before Modi ji was elected-for example, 82 people died in religious riots in 2013. On
the other hand, a national newspaper reported recently that according to central government data, there were 287 incidents of "communal violence"



in the first five months of this year, when Modi's BIP party was in power. In the same period last year, there were 232 incidents.

A vast majority of Indians voted for the BJP because it gave them hope in its promises of development and freedom from corruption. It promised to
take India to soaring heights, so it could march shoulder to shoulder with the superpowers of the day. It is these very supporters who are
increasingly feeling disappointed at the numerous crises that engulf India today. To some, all of it is merely circumstantial, to others the
responsibility lies solely with "fringe elements” . To them, it's just a Congress/pseudo-secular/leftist/intellectual/anti-national/anti Hindu conspiracy
to undermine PM Modi and the visionary development path that he has laid down for India.

In unraveling this, one must understand that in India, there exist two sets of laws; a law of the land, and the law in the land. The law of the land is
the set of secular norms and principles enshrined in the Constitution of India, which every government in India is mandated to uphold.

Whatever in the present juncture, the people of India has faith in the BJP and the government of India that it will curb the anti social forces which
are a threat to the very existence of the humans. We have been in co-existence for the past centuries and India is a country which has been quite
accommodative to all religions. Otherwise so many religions would not have penetrated to the Indian territory.

The Government of India and the Home department should take stringent measures to curb this intolerant attitude. Though the law and order is the
state subject, as the situation is going beyond control and the intellectuals are taking the intolerance attitude very offensive, the Centre should
intervene to take firm steps to curb this attitude. The country as a whole is one-and all other factors are over and above the nation. The identity of
the nation as a whole and a secular democratic country as per the Constitution should be protected and emphasis is to should be laid on protecting
the country from the forces which are disintegrating the country's secular principles.

I depose firm faith in the Hon. Prime Minister, Shri Narendra Modiji that he will surely take suitable measures in addressing this issue, taking the
nation forward as a superpower and upholding the constitutional dignity by providing due protection to the fundamental rights of the citizens of this
great nation.
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My principal suggestion is that the Government should start taking its own slogans seriously and put India first. India's great strength, and the
source of much of our soft power that we talk about so much, and the respect in which we are held in the world is our legacy of civilizational
pluralism coupled with our robust democracy. The Indian adventure is that of human beings of different religions, languages, ethnicities, beliefs,
working together dreaming the same dreams.

Today I am proud to represent Thiruvananthapuram here where in one location, Palayam Square, you can see the Palayam Mosque, diagonally
opposite to this is St. Joseph Cathedral and between them is one of the oldest Ganpati temples in the State. And worshippers throng all three,
joyfully celebrating each others' special days.

Our democracy in the last 70 years has been built on the idea that a nation may celebrate differences of caste, creed, colour, conviction,
cuisine, customs and costumes and still rally around a consensus. And that consensus is on the simple democratic idea that you do not need to
agree all the time, so long as you will agree on the ground rules of how you will disagree.

One of those basic ground rules is respect for difference-not just respect, but as Swami Vivekananda so memorably put it, "acceptance' of
difference. This makes diversity a source of our strength in India and not a weakness and it is the responsibility of the Government to uphold our
idea of difference and to reject any attempt to dilute it. I plead with the Government to uphold this idea of India.

Today our Rashtrapati Ji reminded us that saew sirea Ramer 3 g1 &ien &) sicoft o cllsil & a1 3 serslt usedt &) Today we are ashamed when foreign
newspapers report about the mounting intolerance in our country. Madam Speaker, the impression has already gained ground abroad that India is
governed by reactionary forces determined to put minorities, rationalists and liberals in their place. This is posing calculable damage to our world
image. The Kerala House beef inspection occurred on the very day that 50 African Heads of Stated€"every single of them a beef eaterd€"were in this
city, in Delhi. What would they have thought of the intolerance of us as a host country?

It is affecting our national security also. A Bangladeshi friend of mine was visiting Delhi that week and he told me that Islamic fundamentalists
in his country were having a field day attacking India as a place where it is safer to be a cow than a Muslim. This has wide implication for the
Government's own agenda. We cannot simultaneously sell ourselves to the world. ...( Interruptions) We cannot sell ourselves to the world as a land
of pluralism, tolerance and Gandhianism while encouraging intolerance, communal hatred and minority insecurity within the country. The
Government must know you cannot promote 'Make in India' abroad while condoning 'Hate in India' at home.
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PROF. SUGATA BOSE (JADAVPUR): Madam, Speaker, the word intolerance is a mere euphemism for a wave of unreason, injustice and inhumanity
that has been unleashed across our country during the last few months.

My friend, Mr. Venugopal has already given a comprehensive catalogue of the incidents that have taken place. So, I will not repeat that catalogue. In
order to confront the challenges that face our country today, a powerful message needs to go out from this Lok Sabha, the House of the People that
reason (ag/) will be our only torch, justice (insaf) our only worship and humanity (insaniyat) our only religion. As the minorities face the cold winds
of exclusion from the powers that be today, it is pertinent to recall what Dr. Ambedkar said on the question of minority protection while introducing

the draft Constitution on November 4™, 1948, I will quote only one of the most important sentences from that historic speech: 'It is for the majority
to realize its duty not to discriminate against minorities.'

Whatever might be Rajnath Singh ji's reservation about the term 'secularism’, its use or misuse, will he as the Home Minister at least perform this

duty enjoined on us by the architect of our Constitution. If we wish to truly honour the lead author of our Constitution on his 125t Birth Anniversary,
let us pledge today collectively never to make our minorities feel insure in this great land of ours.

Had the hon. Speaker allowed this humble historian to say a few words in the discussion on the Constitution, I would have just said something about
the concept of constitutional morality that our Home Minister referred to towards the ends of his speech. Dr. Ambedkar invoked the concept of
constitutional morality described by Grote, the Historian of Greece as: 'A paramount reverence for the forms of the Constitution, enforcing obedience
to authority acting under and within these forms yet combined with the habit of open speech and unrestrained censure of those very authorities as
to all their public acts'.

Constitutional morality, Dr. Ambedkar told us, is not a natural sentiment. It has to be cultivated and the people have to learn it. He followed up this
contention with a debatable proposition. He said : "Democracy in India is only a top-dressing on an Indian soil, which is essentially undemocratic.” In
today's climate, who knows, some would probably label him unpatriotic or anti-national for having said so. But if we are a mature democracy, we will
ponder over his remark and embrace the value of constitutional morality as respect for forms and processes that enable us to negotiate and then
rise above differences, differences which Grote described or characterised as 'the bitterness of party contest'. This Lok Sabha needs to transcend the
bitterness of party contest.

In the course of the Constituent Assembly debates, Zairul-Hassan Lari pointed out that constitutional morality was a value that not just citizens but
also the Government must learn. The spirit underlying the Constitution and not just the words must guide the Government. When will this
Government begin to appreciate that it can learn much more from the criticism of its opponents than from the eulogy of its supporters? I urge this
Government to listen to the voices of our most brilliant thinkers, writers, historians, scientists, artists and activists and not let loose their hounds in
the social media on them whenever they express their concern or anguish. Do not be sarcastic about them by calling them our wonderful
intellectuals.

To be absolutely clear, we are not saying that India is intolerant. We are saying that followers, supporters and even some Members of this
Government are spreading a virulent form of prejudice and bigotry. The refusal to unequivocally condemn and take exemplary action against the
offenders on the part of the leader of this Government must be seen as out of sync with the concept and the value of constitutional morality. Our
poet Kazi Nazrul Islam had sung Hindu na ora Muslim oi jigyashe kon jan, Kandari balo dubichhe manush santan mor Ma'r. The duty of the captain of
a ship is to treat his passengers in crisis equally as human-beings, as children of the mother.

Intolerance is bad, Madam Speaker, but tolerance is not good enough. I agree with Shrimati Supriya Sule : Should we just be tolerating one another?
No, that is not my idea of India. We have to aspire for something much higher We must cultivate the value of cultural intimacy, saanskritik
sannidhya, among our diverse communities. That was the foundation of Netaji Subhash Chandra Bose's political philosophy. He said to the
Maharashtra Provincial Conference as early as 1928 "Democracy is by no means a Western institution; it is a human institution." He wanted to see a
federal republic of India after independence. He warned Indians not to become a queer mixture of political democrats and social conservatives. He
spoke in unequivocal terms about building political democracy on the pedestal of a democratic society. He spoke about not just the depressed
classes, the working classes but also the women of India. He regretted that different communities in India were too exclusive. 'Fanaticism is the
greatest thorn in the path of cultural intimacy,' he told his audience, 'and there is no better remedy for fanaticism than secular and scientific
education.' That was the first occasion Subhas Chandra Bose used the term 'secular’. For him, secularism was not hostile to religion or religiously



informed cultural differences, but he felt that it could help foster cultural intimacy, saanskritik sannidhya among India's diverse religious
communities.

Madam Speaker, a few days ago, I saw a beautiful photograph of our Prime Minister paying homage to Netaji and the noble martyrs of the Indian
National Army in Singapore. Our Chief Minister, Mamata Banerjee, had offered her tribute during her visit to Singapore last year. Who were these
martyrs? They were Hindu, Muslim, Sikh and Christian soldiers who dined together before they went to war together, and their blood mingled in the
battlefields around Imphal and Kohima so that India may be free.

The original martyrs' memorial had been blown up by Mountbatten's forces. The Singapore Government, very generously, built a new memorial 50
years later in 1995. What was the name of the INA officer who had built the original martyrs' memorial? His name was Cyril John Stracey. He was a
wonderful Christian and an Anglo-Indian officer of the INA, and the motto of INA 'ftmad, Ittefaq, Kurban/ was emblazoned on the memorial.

On 16-17 January of 2016 we, in Kolkata, will be observing the 75t" Anniversary of Netaiji's ' Mahanishkramari, that is, his great escape from India.
Sisir Kumar Bose drove him out from Kolkata, but who received him in Peshawar? His name was Mian Akbar Shah, a great freedom fighter of the
North-West Frontier Province. Who was Netaji's only Indian companion on the perilous submarine voyage from Europe to Asia that took 90 days? His
name was Abid Hassan from the Hyderabad Deccan. Who was the commander of the First Division of the INA which fought in India's North-East?
His name was Muhammad Zaman Kiani. Who hoisted the Indian tri-colour in Moirang near Imphal in 1944? His name was Shaukat Malik. Who was
Netaji's only Indian companion on his final flight in 19457 His name was Habibur Rahman. What were the names of the three officers who were put
on trial at the Red Fort 70 years ago? Their names were Prem Kumar Sahgal, Gurbaksh Singh Dhillon, and Shah Nawaz Khan.

We have observed an Anniversary of the Constitution and the Birth Anniversary of Dr. B. R. Ambedkar. I think that we ought to be observing

the 701 Anniversary of the Red Fort trials that began on 5™ November 1945 and ended on 31t December 1945, and these three men were
sentenced to deportation for life, but the British could not implement that sentence. In those days, you will remember, Madam Speaker,
...(Interruptions)

PROF. SAUGATA ROY (DUM DUM): No, she was also not born.
PROF. SUGATA BOSE: Or the older generation will certainly remember that there was a slogan : "eeifdser 3 ame amarst sreorer, feeror, snsorars "
Ftotofler areargl ¢ 33t 9t uad ot &)

...(=raeren)

PROF. SUGATA BOSE : Mahatma Gandhi visited the INA prisoners in the Red Fort and he was told that in the INA they recognized no differences of
creed or religion, but here the British are serving us Hindu tea and, Muslim tea separately. So, Mahatma Gandhi asked : "Why do you suffer it?" and
the reply came : "No, we do not. We mix Hindu tea and Muslim tea exactly half and half and then serve. The same with food". We have to rekindle
that spirit of the winter of 1945 in India today.

Madam Speaker, our fight against intolerance is essentially a fight against unreason, injustice and inhumanity. In conclusion, let me make a
fervent appeal concerning a sensitive issue that has led to a tragic loss of lives in recent months. We do, of course, have Article 48 as part of the
many Directive Principles of the State on the subject of agriculture and animal husbandry urging steps
for prohibiting the slaughter of cows. Yesterday, Shrimati Lekhi made a reference to this Directive Principle in the course of her fiery speech. But it
cannot, under any circumstances, be used as a sordid pretext to take precious human life. Dr. Ambedkar would have been horrified to see this
happen.

In my maiden speech delivered in June 2014 I had mourned the death of Mohsin Sheikh, the computer engineer in Pune. This happened days
after the new Government took power. Today, I mourn the death of Muhammad Akhlaque and others who have been victims in recent months of the
poison of religious hatred. In the name of bygone generations that have welded the Indian people into a nation, I invoke the noble meaning of the
word 'akhlague . What does 'akhlague mean? It means ethics, and I urge those who hald the reins of power in our country today,

especially, our Prime Minister and our Home Minister, Shri Rajnath Singh, to uphold the fundamental right to life and liberty of all our citizens and
abide by 'akhlaguée, the ethics of good governance that have informed the very best of Indian political thought and practice through the ages. Thank
you, Madam Speaker.
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HON. SPEAKER: The next speaker is Shri Radheshyam Biswas, who will get three minutes to speak. Now onwards, all the hon. Members will get
only two or three minutes and I cannot help it.

SHRI RADHESHYAM BISWAS (KARIMGANJ): Madam, let me start with the fact that we got freedom because of the sacrifices made by the people of
this country belonging to all castes and communities. They fought against the dictatorship and the colonial rule imposed by the British Government.
Our forefathers continued the fight for years until the country got Independence on the 15t of August 1947. This was the time when they sat
together and constituted a team led by Dr. B.R. Ambedkar to write a comprehensive Constitution for India, which provided equal rights and justice to
all citizens of our country, which installed democracy and secularism in the country. Our Constitution gives us freedom of living, freedom of speech
and freedom of choice in the personal life of every citizen of our country.

Today India is the largest democratic country in the world where people of different faiths, castes, creeds and colours are living together. I feel
honoured to state here that our forefathers were protectors of unity in diversity in our country. They believed that the beauty of India lies in the fact
that people of different faiths, classes and levels live together here. They made efforts to build a country in which they had given a slogan, "fasg-
yi¥em-Bra-zand anux 3 w1 ad-ond)" I am sorry to say or it seems that we have failed in fulfilling the duties entrusted by our forefathers.

Today a situation is arising in the country where people are living in fear and face intolerance in the name of religion and caste. This is an absolute
threat to the spirit of unity in diversity. This is demolishing the dream set by Gandhi Ji for India and also demolishing the pillars of our Constitution
compiled by Dr. Ambedkar. On seeing this situation that our country is passing through, the spirit of Dr. Ambedkar must be feeling hurt.

Today some people, who are respected leaders of political parties as well as State leaders, and even some Governors, have started speaking in a
communal language. They have given a slogan that Hindustan is only for the Hindus, and the Muslims are free to go to Pakistan.

HON. SPEAKER: Your three minutes time is over, so please conclude now.
SHRI RADHESHYAM BISWAS: I will take only one minute more, Madam.

This trend of growing communal hatred is a matter of great concern. The Dadri incident was the result of such a communal hatred. The 'Ghar Wapsr"
campaign also has been built on the premise that those who live in India follow the 'Hindu' faith and those who have converted to other faiths have
strayed. The most surprising thing is that when some people protest against these rising incidents of intolerance, instead of listening to their voice
and solving their problems, they are blamed to be agents of the Opposition parties, and even they are advised to leave the country and go to
Pakistan.

HON. SPEAKER: Your time is over.

SHRI RADHESHYAM BISWAS: I am concluding now, Madam. If some people speak against the frightful environment in the country, then, instead of
understanding their pain, they are being labeled as anti-national, while forgetting their contribution for the country. Therefore, the Government needs
to act promptly against those who are responsible for this. It cannot walk free by blaming the State Governments rather it has to monitor the



situation. Thank you.

*DR. BOORA NARSAIAH GOUD (BHONGIR): Tolerance is in the DNA and the blood of every Indian and Indian culture. Today, we are unfortunately
discussing the "Topic of Intolerance” and I wish it should have been "Tolerant India". How best we can strengthen it. "Isolated Incidents" are
happening, but we political parties, media identified with one or other party lines are propagating it as if "Intolerance" is systematic in India. Before I
speak, I remember a movie called Rotj, Kapada, Makan where in people are throwing stones at a lady for committing a theft and hero ask only a
person who never lied or did any wrong thing shall throw a stone. I ask political parties same way. We are in middle, not on left or right, treasury or
opposition bench, and I come from a place where the concept of Ganga-Jamuna tehzeeb" culture meets called Telangana.

Let me state few examples:-
1. What happened in Punjab- is it not due to political patronization?
2. What happened in Delhi riots on Sikhs is not due to political patronage?
3. What happened in Shah Bano Case?
4. What happened in Hyderabad, where communal riots were staged to change Chief Minister of Andhra Pradesh by a political party leader?
5. What happened in Dadri, Pansekar, Kalburg, recent controversy on beef etc. need to be nipped in a bud?
6. Communal riots are always been due to one or other political parties, hidden political agenda.
7. Individual Incidents attract international attention like Kalburi, paneskar, malala, in Afganistan and Syrian toddler died on shores of sea.
8. Statements like Muslim who eat beef should care India but if Hindu eats 4€}a€] where should he go?
9. What is important is not the size of incident. Its perception that matters. These individual incidents may tarnish image of Government of India.

10. Incidents happen, however vigilant we are, but perception of safety matters much more. It come only when minorities respond quickly and
assure the people. Suspicion is biggest blot on democracy. As its said "Caesar's wife is above suspicion”, the people shall not suspect the
intention of the Government.

India is unity in diversity.
Upanishads laid foundation for secular India, much before we wrote Constitution.

Our Culture, our nature, our DNA is much stronger than "Religious fanatics, political mechanism, foreign powers" and we will win over intolerant
folks.

In Constitution Article 25, 26, 29 — freedom to practice any religion. Edmund Burke- only thing necessary for the triumph of evils is for good men
to do nothing.

Albert Einstein- laws alone cannot secure freedom of Expression. In order that every one express their views without penalty than must be spirit
of tolerance in entire population.

As our Hon'ble Prime Minister said "best answer" is let us fight poverty. As tolerance, intolerance, economy, prosperity is inter-related as India
voted exclusively for Modiji for development agenda.

Modiji (For development) and Maodiji (financial and economy) is inter-related, let us. Be intolerant towards poverty, corruption, religious
intolerance.
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SHRI E.T. MOHAMMAD BASHEER (PONNANI): Madam, I am participating in this discussion with profound sorrows. We were holding our head high
with proud that our country is the country of tolerance and the country which was liberated from the British Empire by Mahatma Gandhi through
Ahimsa. Now this country would bow down its head out of shame and agony. Our Prime Minister unfortunately is not here at least to read the pulse
of the nation. He is on his routine foreign trip. BBC reporters asked him in UK as to what was happening in India for intolerance. He replied: "Two or
three instances might have taken place out of a country of 125 crore people. Anyhow, we will look into that seriously.” Perhaps for the Prime
Minister, this may be a small thing. But as far as our nation is concerned, the whole nation is very much worried on this.

Here, the Government is saying that it is the responsibility of the State. As far as this Government is concerned, this Government is a Government of
escapism. Actually, all these things are happening. It is the by-product of the BIP's political chemistry. All these instances are planned from the

political laboratory of the BIP. They cannot wash their hands from these kinds of things. We all know that the BIP is having a political chemistry.

What is that? If communal tensions are created, they can fish in troubled water. That is the reason behind all these things.

I would like to say another important thing. Even the Government is becoming a facilitator to drain down the Government fund for political purposes.
Country is going to know shortly as to what is happening on skill development and even on CSR. These funds are really misused for political
purposes. ...(Interruptions) You may at least give me some time.

HON. SPEAKER: You cannot speak on every subject.
SHRI E.T. MOHAMMAD BASHEER: I am going to conclude, Madam.

My friends were speaking about Dadri incident. I had been there. Government has come with many excuses but one thing is for sure. Even if
you take bath in the holy river Ganga a thousand and one times, the stain of that sin cannot be cleared from your conscience. You have done that
much of attack there. Nobody can forget the story. Similarly, freedom of expression.

HON. SPEAKER: Okay. Sorry. That is all.
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI KIREN RIJIJU): Madam Speaker, I am speaking as a Member of this House, I
would not like to take much time because the Home Minister will be giving an elaborate reply to the whole debate.
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saafer #iar war fis 521 gt 3 aaf w2l A usel AUl goleTeidd b AElel I wes foray fiven ity g1 FAGer 3 aaf 2ot 3 use MU & al¥es AGe o AMuWT YA Ua? @2 f&em
et @Y g 3de & 3cer & arn...(Raer) amvor fwdr 17 adior @ Bray fen ., (crmerer) anuat d@Sndt & wo gl & Huz aal @O,...(wawmer) & afifser ared 3 gwon
arsdl §, 3eRrs B 2ft.ear, wr amst A 10 e usdl Redie amn an [y Bogear 9t iz 3o1ds amat ygor 3 Bk diw wmar wr &t ordl, diw @ 5t e waan 8, 3awm! ot s
it srE ordl 33N 31 IrR el vl xisor ol fRen? amu diSidt @ afie ardht @l @ wef A Forw sar Rigpe @Y F iz 3muds & i o Rede 3 § a1 anu A
query &Y ar,...(Rereret ) Yol 6t st ... (Rpwrer) A e F1S A B30, (Raee)

HToTotler 3reaet & 3 Fpzcewic] ot &) anu dfdw; arr yeotor oft dfom,
€ (caumen)
HON. SPEAKER: No, please. Nothing will go on record.

... Interruptions) 4€ #



oft RsYer R¥ilsr @ dotma &t aRtraelt 3 @b & v Aew of v ¥ &en an,...(=m@erer) 3oalel wal 5 uaima 6t ISl w2 agd g5a g9 38 &, Al Pl Bl aPIds A al,
agl & eiel T &) Sid 33 9wiolres Fecdic ol Brdy Rl dl 3y oell of 331 391 Xisol el oidl fapen?. .. (cauer) Sia eiies 81 &b Gd 3ierel Ygoll Jowr Jad, i amst off g3
Aol B Ao &, A 5 Aecufer B ue B e gerra o1z 32 A Al SR P af¥es Slar of el 5 Jer Aiea 331 o1 I Aecufler ol dor A 3, aRiifes s Jor 6l eI B1
3orept Rfersror ar e ard usdl 3, saftm A agufer ordf gor A ... (@) @ Fecdic @@l smn?.. . (®mel) &1 As oo ared 3 b s s So1 8, &1 3CPI-3eRT
edl 5 &, 3 oft vep aseNf¥d @1 s &, Aftvor A oY @i 52 ol 3., (caemer)

SHRI K.C. VENUGOPAL (ALAPPUZHA): You are a Minister. ...(Interruptions)
off Rover fsitsr & fimet 17 ool 3t doft asler 2ft arerear sa1 2ot 3 et 3¢ 3, PRI a0 S0l a3T U St 57 9 @ ARl FRM Bl B ... (@Kweror)
HToTollT EAL ¢ a0l age P alell 3|

off Rryer Relie @ disw, serd! oSt a1 qu @2se, 3 ap-arR TS A 3)...(cmne) sa 391 @1 U GIPlis ol & ol #S! A6l 3 aga Way AeAA Al & ol e
apalforadlol A @1 coll & a1, dgl & Aei¥cisr & el gow acell adl & dl ag flen Rogzarel suan &) ufdszarel 3 ol a=ell¥dt & e w1 acon At & a1 a&
fEogeara amar &) aeencer 3 3iiE oft s SEIEl 3, dier 3 off et a &) amu ad 1959 @1 A, 33 I SI@ e PN 3l JoTET U JRN A1, IA IR D 8 AIBE
eff, amuer srcen forfer ferm, Jorept Rk @1 ¥ec &= amor it sy usklt Soff 3 RferforrT an amsantydtsr & amer @1d oft acen Bl E ar & Rogeare 3 orvr Aot & e
Y &) s el 3ot ual 26at 3 &) seron vy 3o ddlel s Jo1 A T 1 &, 3y adi Jrerera A seral A Al B TG @Ik U (A gu 7. (caaurer) aH I TS
asgolt aredl & 15 gar eltor oft Rugr 3 33 & anar sare 9 ame &, s aell @) @ asaor a1 st e sme) g1 Sor of eivog At oft @ agaret feen &, 3o genowicfl wemasz
Sor @Y APY &1 el B e agarer A e Jo1 3 W12 worror @1 Aot e &) ana war A wa 33 agaret B oY geora B ana seron 3BT A wrda xRE @ @B 8| e
Si3 ear dieft A el @Y St asmr waal @t witast firen &, g A elell @Y 3Ry s apr Wi A War A & M anu diftrh uwr Rawerer Gife, ofiftr @ Faaserer Bt s
ora Rrger 3 & o 2004 A & s AGer DT AT Golb2 $A EI3A H 261 &) o9 &I ol o oft siuas) Rpfeassr Rer ar, Affvar gaor 91 B ofy @t asft zera ordf R saor
A g2 fRpfeasser fyen & aftvar diftrft w2, wlost uz, Ao wE w3 B 131D vz, Afver Rusr Gt st Brand gu saor waft ot o1 Gt oo vz aifa ardl a6t Y
satol a1 et el fven 3

& emen ordl wdon aifds sanY af¥es Al Bifdrees wca weat @A &, Afvor 3 amudY soreir weont area § s Breras s afiz ana ellell @Y 31 Jor @ ottt 3, Brerass g1 dar
) aerront ) amu Y2 andler e arer Bifdm) anst SN Sor Rider 3 Boganmer wr st Aorer &) 261 8, FAWY ware arer Sor <oy gener sicft St wr ama oft amer e, A Jor B
yenot sicft &) zar eltor Jorcht wr3fier aifw Mifereesd & g s & Afdver Radifcafaferdt smudbt oft 3, zardt oft &

dia, s gl & amer S Faar anfler fen, I also want to make this fervent appeal to all the Opposition Members, please respect the mandate
given by this great country. Let Shri Narendra Modi, let this Government, function and complete its tenure. If necessary, we will go back to the
people but let the people

of India decide who should govern, who should run the Government of this country. Let us not vitiate the atmosphere. Let us spread the message of
love and compassion. Let us not denigrate the status of the nation.

a1, anuol g1 aat 3 321 dierol @i alor e, sad e 3 snuat aga aga goars Jell aradr &)

*oftarcht 2o 3t (Bragr) o "™ R uz At arefl st sacayyl aal uz FL1 saar w1 912 AIG Sk E @i
Fistaa ol Rrman ama 3 d3 3o,
f&odt & g1 e, acor 3 Rigeai s

Tl 9 @zl I usel 33t wep dlor st 3 ol anclt 5 5 gone e yarell sl vy 3 @ ed Afdwrn & sl o apf ot dell o aarel & s §) aifffo
aAfgworar sl 2wl B frrera 3 afir as gardt smadler wrer @1 3pr &) #rd giorn 3 v D S91 3 o1l ArcETel, $ardk, Siford, dgl vd Rraxd O aft aef &
8| s apetal, asi urAi oft &) smraclter sivepfer B rad @t amidrra & o el weft oft sufer, Jwiem, o @ der @ Aoz Aguma ol gam

I8! 16 wad g wid Aer ordl & [ o1 A g B wwr aocdt @ aa A aarolia g eyt grer sefta-ar a@ia gy S 3 wemen s &) e snew wE &t ok S s
amu 10 fasit e o arsz o feraedl st arameras 3 &t uz sepr dorer T & o Smai, cPEn &5 e 3 sraTere A W@ P age RN & iR g andt @i s Ser ferds
angeit wd ferria &t Jzon qz1 fra urer 8, 3 enfdfe sRifdwrar 521 we? g orflt & [ s w6t v f&er oft 2a1 1@ o 2repan) Srrgdt Sor 3 beft Fefer @ong sm 22t & R awelt
AMYSIRIGAT 3 AT IacT 281 & 37 Po AWICR Sac IAD! adrol B fore et afer aser & e dar &) o= apd =it Bafer 87 Br1 ave oo awscamd o smern ZeoR
cileroll ameer fpen 8, 33 Al R &t el &) icer-aietal g3 K &l acotal @l v e siiswe vt Refer aons on 228t &, amoll et 3 o Jazierz &, Jorhl w2 ordl, it
ACRIERRD 8, Jorchl Hie ordl) At o O cer Sit ardal, adf glem) 531 Mdlcl A U ST 3ol ART-URT ofal? Gislsd, aen arns it fefer gor & & 2a @8 & b gor
b snglet ofdl &) aradl Bt S acen ol AWl & 3l weiider il & yieifiipams 3a uz an 2@ &) aradt & acorn Bigefl &, 3 GMERl @ uwrsw2 wiofol 3 ST 2w
3Gl &, a& Picroft arfde) gredt 3 dl sraets B uf¥are @t geepidl sfdacier arga ol 3ol it geirn, 3013 ar & iz 45 ez Fue w1 s & aeor & sia ad &t §)
Aftpor 2Arael & ard 4z & 5 a2 it olier st aredl &l acerl w2 oiedl die 22 2, sordi A it &t arrarst aen 331 F1aa oft Jormg Seft & s Ml 10 Rrerae o1 a¥eft & wileyz
el &5 RN Jfeitel fig] @t Jfdean ugl a3l g aitefl 3 3s1 &= s &, o1t Alu Rk seon an [ ag deasdt & o anfer, ug] wical ¥ e 92 ¢os @l uwsal &l
ifdrer 53 33 A @ Jorhl oitet bt blaret o1l effy IS IR A §31 ol W2 A dl g7 FEAic]t DI @Rlel ddb 518l 31 Fol Sloil Teolall U2 VI &1 A8 B RS BT AU

e - Ao 2 arfdea

e el g A crendR w1 Orerid! amarsr 3ol on 2@ & e der 9 silsg amerur & apps arclt ver,dte, AR B daa adferRUsr U2 s A58 ac om &) sIcnfp A
wad ge widl B [Fid @i agen fé=n suen 3 amer Sif dler aviferalisiar uz aact & f9rwria w2 3¢ § 3k yerwr dicol Sl G w2 & &, 4 gidwa & it a1 a6 @ &
for B3 oER widt & g8 A onfterd se, 1960 & gorw A & of gficm R 531, ongaril amaren, var.ow, gdar @1 Bl iz e oefone i Jad wwor 1984
R &3t vd @é 3 sr1as wis gu Pod g Slor A AT oI AT &m &1 Aol S Xiencrer 3381 ot @ gforendt Jcardit A el EcTon R 8 SMUS A3 Sorl afdl
e s et s widf of & ol gig, Farelt Bt Aorw 3 dana as K aferarfeit o g & R G an @t arclt TP O T8 WMo o Bt s § s fpa as



1984 & ez &31 uz o1 3 ol sngler uz rsfta sieft Sft w1 @erer aen e 5 ""@E @St Us B & o awdt Beredt £ 8"

wol.gl.e. & yfer gyare @1 snew @6 8 o $o et yd ugorl grr ol 3 smfdepan & Raonw smeifdna gferia aedicmel 3 oivog anilem: & s & fere oft #idt aeme
I S[ArGE doll [N srafts, amiterns &t gren ad 2013 3 g2 < sii 331 I AeRg 3 g, Sl SPIg d5g, dI 916l €Ml S AP ardslg aal [ep2lt of of Al el & Yibas
21.ua. SR @1 B fpen 3l of & sefiedt o1, ol s wdior aii-381 ael B AG= Y9lid Ysidl ol #12 SIell ok o) Yiba i & ad 2010 31 &delt e &t o «ff,
$31 3R 3t @5 3odlel AaFae AEd I Al U Yool YIas? 3olbl AUdTel o6 ey @1 a5 33 391 53 e d5g, it fopa widt ot aep1e off) @em @ arafgwupen ordl e
arfgwugan 3 Riffra Rigrall 31 3 yonr arad! & R aell fsaft ot ufker dorrer 3 diangr B 3 wep oifa 3 gorf gon w2 urddt & @iy 3 dieton onfda ordl S 53 B T I
3t ordl Jgon arfdv fr @i dam! 3o APE @ sl Foll S[cT SR 891 S Tab I UAK] $AGT Alsol Bol.ZLu. IIPR @ acolldl dell & IS & dl3 uF o
#olca? VM of Yemorie]} oft 3t frerel & seer o a dhesai. 3 vas wior 3o U oRn o5 anu wa fBieron ardal) wier 36l & arG Horoaz Sit &t ot AREr an o e
fWerater it @Y o1dl uar @b as di.ear. 31 Brerel @1 s2rer 2z it & en ordl) 32331 uan aeren & ©p awrdelt difge aads @ A2 61 A Sor 6t AT Sterar w2 3R odl 3, dAfder
$3 siriedter a2 uz ot B agomedt &1 2@ &) wea & swfta Befr ) wsi 781 Uz Al Fad w6k 21 Sl B IR et U ol wal & &, difdber, ot AET oidl lon gy,
33 HEI FoIrp? 312 e octol & 1Y 331 7126 @l Yrikorod Rt wd &) PR armvn Ruret 2 & il 219 3 o ot By 3cusa 8 st 8 afe diye aab
1 A, g, DI ’ien el A as el reor] & wollaa wal & aere J9re 3 il & dia s feara o) orE el B @ifdie o 6 sl 8 el =1 s oisi &
BRI e S f&wme sl aifinr de 2w &), ureuly® sftrar sz 2icE JiiR 182 81 #RI &, ol of @St 3l aad o df &)y b2 ot arcens sl Sz & féw senform @1 spla
1 DI

SHRI ASADUDDIN OWAISI (HYDERABAD): At the outset, Madam, I condemn the killings of Akhlaque, Numan and Zahid, I term it as an attack on
the Constitution and this was an act perpetrated by terrorists not by the fringe elements.

Madam, let me start by this caveat by saying that I am the only intolerant in India in this House and the rest are paragon of virtue, beacon of
free speech and upholders of justice. What we have seen over here is that we have two political power centers; one calls Muslims and Dalits as
puppies and dogs and the other throws crumbs at us and tell us to wag the tail. My concern over here is why is it that after 68 years of
Independence the Muslims cannot find or rent a house or flat in any metropolitan city. Is this tolerance you are talking about? Why is it Madam, that
my drop out rate and Dalit drop out rate starts at the age of 11? Is this tolerance? Why is it that you open more police stations in Muslim gatehouse
than schools? Is this tolerance? Why is it that Juhapura and Govandi in Mumbai have become dumping yards of the city medical waste, not schools
of excellence? Why is it that there are out of 100 only three Muslim graduates? Is this tolerance? People say that we do not study. NSSO data of

2011 clearly says that only 11 per cent of the OBC Muslims having 10™" class qualification get employment and the others get 23 per cent. Why is it
that after 23 years of Babri Masjd the accused have got the Padma Vibhushan but they have not been convicted?

We have seen various Governments; Congress Government, UPA Government, United Front Government, NDA Government. Is this tolerance?
Let me ask a political intolerant question to this august House. Why is it, Madam, that when I oppose the BJP, I am called an anti-nationalist, I am
called a Jinnah in making? When I oppose the secular parties, I am called communal. Why is it that this country is saying that if you be with the
secular party you are secular and if you oppose the BIP you become anti-national? How is it that these two political parties have appropriated the
right of nationalism and secularism? I condemn their right.

I continue to be intolerant because that is my democratic right. I want to know how is it political intolerance when 10 years imprisonment is
given in Haryana for cow slaughter, Congress supports it? But I am intolerant, I am a communal. How is it that Tripura Governor says on October 19
that free speech and tolerance can be celebrated if Muslims eat pork? Is this tolerance you are talking about?

Madam, let me conclude by asking this very inconvenient, intolerant question to the Government and to the parties representing the august
House, why is it that this is happening? Why have you taken my right to dissent? Why cannot I give a speech in Karnataka? Why cannot I give a
speech in Uttar Pradesh? Why is it that 22 per cent of Muslims are in jail under trial? In West Bengal, the figure is 49 per cent; in Maharashtra — 29
per cent; and in Uttar Pradesh — 29 per cent. Is this tolerance?

Madam, the Home Minister had asked for suggestions. My suggestion to the hon. Home Minister is that your pride was hurt when a wrong
allegation was made. I commend you for showing your pride but you see that for 69 years I have been called a Pakistani. What about my pride?
Would you rise up and protect my pride? Would you rise and protect my integrity?

My suggestion to the hon. Minister is that you amend the NHRC Act. You give NHRC the power to inquire communal riots so that the
responsibility can be fixed on the SP and DM. I would request you to form in your Internal Security Division a section which monitors Hindu fanatics.
If you do not do that, you can see what has happened in Myanmar, in Sri Lanka, in Pakistan and in Bangladesh. We require stability. As the third
step, you form an Equal Opportunities Commission. You give constitutional status to the MCM.

You talk about ISIS and wahabism. Remember ISIS is an evil ideology. You cannot break us down into wahabisrm and Sufism. You have to take
the whole Muslim Community. Right now the whole Islamic world is condemning ISIS. Remember one thing that ISIS cannot be defeated by bombs.
ISIS can be defeated by cerebral debate. This is what needs to happen.

Madam, I would conclude my speech by quoting a sher of Faiz:
"qs1n! fpeoit w1 o1g anfée ¥ ot aeer,
Sit 712 3t A%er WY TR @,
feperoft amal 3t A1 ascron Ss1 Ao,
feperor atigall 3t A M @ IR w3y’
HAToToIRT 31e=1e & 3irat iRl Sft @l st uen s 3wwRn 3 g1 @52 faem

ot 2rger aed



SHRI RAHUL GANDHI (AMETHI): Thank you Madam Speaker for allowing me to intervene here today.

I listened to the Prime Minister a few days ago talk about our Constitution. He spoke over an hour and praised the people who in his view were the
architects of the document that allows me to speak here today. He mentioned Gandhiji. He mentioned Ambedkarji. He spoke about the contribution
of Rajendra Prasadji, Vallabh Bhai Patelji and he even had a couple of words to say about Jawaharlal Nehruji.

He spoke about the immense respect he has for the Constitution. He mentioned how he placed the Constitution on top of an elephant when he was
the Chief Minister of Gujarat and walked on the road behind the elephant as it carried the Constitution. What a humility for the Chief Minister of a
State to stand behind an elephant while it walks with the Constitution...(fnterruptions) .1 am sorry. I made a mistake. I did not realise, I
misunderstood it. The elephant was following the leader, on top of the elephant was the Constitution and the Chief Minister of Gujarat led the
elephant and that was a tremendous sign of respect that the Prime Minister has for the Constitution. It is commendable.

Yet while I listened to the Prime Minister's speech, I could see how profoundly we differ in our thinking. As he spoke and as he proceeded in his
speech, the differences became bigger and bigger. For Modiji, the people he mentioned were intellectual heroes, to be worshiped and placed on top
of a pedestal. They had all the answers to India's problems. For me, what was heroic about the people he mentioned was their ability to listen to the
people of India. They are my heroes not because they had all the answers but because they had the humility to ask the right questions. What was
heroic to me was their ability to destroy their sense of self, their ego to such a degree that they crystallized into the voice of the people they served.
They became the voice of the people they served.

To me they were heroic because they put aside their insecurities; they put aside their failures; they put aside their worries and they listened to the
people of India. They listened to what India was saying and they allowed India to speak. For the first time in centuries they gave India the dignity to
talk. India did not just talk, India sang and India sang so beautifully that the world could do nothing but listen in rapt attention.

Madam Speaker, for me the real authors of the Constitution were people that the hon. Prime Minister did not spend much time talking about in his
speech and they were the very people of this country. The millions of voices —rich, poor, male, female, Hindu and Muslims, Sikh, Punjabi, Marathi,
Bengali, Malayali, Gujarati, the Kisan, the mazdoor, the small businessmen, the big industrialists, the widowed mother, the orphaned son. Every
single one of them, including the weakest and the most powerless of them all, all Gandhiji and his colleagues did was to love them and listen to
them with compassion and sensitivity...( Interruptions)

The Constitution gives all Indians Fundamental Rights. I would like to mention the first and possibly the most important, the Right to Equality which
includes equality before law, prohibition of discrimination on grounds of religion, race, caste, gender, place of birth and equality of opportunity in
matters of employment, abolition of untouchability and abolition of Titles. Madam Speaker, every single one of us in this room swore an oath to
protect these rights for our people. I am looking around here and I cannot see Shri V.K.Singh who not only swore an oath as a Minister, he swore an
oath as a Member of Parliament and he swore an oath as an Army man. I cannot find Shri VK.Singh here. A General who likened dalit children to
dogs ...(Interruptions) who called the dalit children dogs.

oft srepzrer Ris orw: (saftuz): sidice, W6 ol ot s 3)...(cuatror)

artotoller aiearet ¢ 3P ofl, anu dfdy,
Q€| (caaurer)
HToTolRT 31e21e] : GOl ASI]EII, MU P Uh-gY @1 SRivae #a Gy s a=n 8 w61 &7 3nu b gu M2

SHRI RAHUL GANDHI : He has directly challenged the Constitution and the Fundamental Right of Equality by equating da/it children to dogs.
...(Interruptions) Our hon. Prime Minister allows this man to continue as Minister as if nothing has happened...(Interruptions) The hon. Prime
Minister is able to worship Dr. Ambedkar and forget that he spent entire life protecting those two children...( Interruptions) He helped write the
Constitution so that those two little children could not get burnt. He helped write the Constitution precisely so that those two children would not get
burnt. The hon. Prime Minister, of course, simply is unable to see the contradiction. Here we have Sakshi Maharaj ji and of course, I do not see Yogi
Adityanath ji sitting in front of us. You are all aware of the language they use, the way they talk about our countrymen, about people outside.
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Yet, the Prime Minister who quotes Dr. Ambedkar, who quotes Gandhi Ji remains silent and does not say a word. ...(Interruptions) Modi Ji
goes abroad and gives lectures to everybody and in India, he says that defence of the country is very important. He talks about FDI in Defence.

I would like to ask another question. Mohammad Aklag, father of a young Air Force man, Mohammad Sartaj, who is serving our nation today in
the Air Force was killed in cold blood simply because he was a Muslim. When asked what his message was for all of us after his father's brutal
murder, Sartaj responded. a1 Stat 3 srcoT fEgdrer aIml, Frerea ardl RBremdr amu A 33 3¥wm The man ultimately responsible for his protection, the Prime
Minister of India, remains silent....(Inferruyptions) The Prime Minister of India does not see the contradiction. The Government talks of Skill India.
...(Interruptions) The Government talks of Skill India. Modi Ji tells everybody that the most important thing that we have to do is to skill our people
to ensure that every Indian has skills. Yet, when students in FTII with superb skills complain that a mediocre man has been placed on top of them in
their institution, what does the Government do? The Government simply tries to crush the will of the students. It tries to intimidate them. I went
there. I spoke to them. All they wanted is very simple. They did not want anything big. All they wanted was for you to listen to them, to be heard.
That is all. Yet, the Government that crushed their voice does not see the contradiction.



Dabholkar Ji, Pansare Ji and Kalburgi Ji were shot dead in cold blood by fanatics. The Prime Minister has nothing to say, nothing to
say....(Interruptions) #is#, SR 3 ... )

HToToller 3reuet @ 3R ol
Q€| (caaumer)
HON. SPEAKER: I am sorry. I have to conclude the discussion now.
... Interruptions)
HTeTollT 3re2ugt : 31 Ja ard @f ar & gt & do oy
€| (caauren)

oft a1ger aniell: wdiw: disa, olvoq <l Sif of 3mell Yyeorel IERIA 3 @oid) aerId ensféer & ar g8 g3 [Egeret @l Jealel den b SRau 3t Aweran aRIT #, 3 ot
T SITU3I, 3! IS E191) 9IRS dl Tllal 91¢T 210 &, 91 & 26 oIl oidl [ciel) ...(RIMeel) J[1a 3 @@l gan? ...( @6l MUl Sit J[E1Id JAiSel oI, a8 edl? ST Wel 3T
urdter? aridietol 91% ga ...(@rener) eler amy, greee fven afiz s &t ewnr aw wxdt 37 ... (wawen) aderd ¥ Raenws s & wwr awn wxdt 27 ... (smaemer)
Fors Fremmss dir goimy eusandan wiser asyedt &, ... (ewmrer) el wiser asyeft 2, wnr awr &7 wsnur & Aferel st fEgaerer i Rae ast arerera Aot .. (&)

HON. SPEAKER: Shri Rahul Gandhi, you may address the Chair. You have to conclude now and do not listen to them.
oft arger ariefl: wger 2iacen 3 cilell @ g2 w2 e, de w2 ) ... (G
HON. SPEAKER: Nothing will go on record. Why all of you are saying something?
...(Interruptions) 4€; *
HON. SPEAKER: Nothing will go on record. Only Shri Rahul Gandhi's speech will go on record.
...(Interruptions) &€, *

oft wrger Jnieht: ar A MU &IRTI &, efisT 3 3wl e el argan &, ana A5 3 ) 3nuds siveq Al St generl &, iy A smud asgen arsen g s ama &er ol smal aft
ofdl 33,...al ?(wrenet) aeRiifds anuds was ancal sz ot Sft &, St uad &l St 61 yoizn @3 & 3ediar Al Sft 5wy 3 SY-eflor arerer elist asdl, eler Rsfenss fsen 3l
3 Sit eelterd &, amu Iernt Qrerst wad &, anuds et o anuds & angalt uz amsvn a3 e sl s oftd St A aed & aly 9 aen war? ... (wrerer) Brawesy Avaer arersih
2, amuoy 3t aft oridl @sr 2, ... (eaawer) fizes otdl St o war 5 A cdler & aor A Huz ad,...(caaerer) A2 dD o iz 721 3o8iar sucll &) 3 Fore) gerowich St wieal
w3 &) ...(caaumer)

HON. SPEAKER: Now, please conclude.
...(Interruptions)
SHRI RAHUL GANDHI: Madam Speaker, I will take only three minutes. ...(Interruptions)
HON. SPEAKER: Please let him conclude now.
...(Interruptions)
FToTollzr 31eagl & 30U 3orad) dvetol SIS, 3o1 21afl ao1 Srara 3 GIRGI
&€ ()

SHRI RAHUL GANDHI : As all this is going on, the best talent India has, the best writers, intellectuals and artists of this country give their awards
back as a sign of protest. The Government does not even bother to speak to them. Shri Arun Jaitley simply says it is manufactured. Why would they
manufacture it? Shri Arun Jaitley, this is not a dream like your Make in India project. This is reality. Do you think people like Narayana Murthy,

Raghuram Rajan, PM. Bhargava have nothing better to do than manufacture protest against you? They are saying it because they are disturbed like
millions of people in this country. Please give them the respect of trying to understand what disturbs them. Do not brush them aside. Go and listen
to them.

The Prime Minister talks about economic growth and progress. At the same time, his colleagues talk about sending Bollywood stars to Pakistan.
India is successful because we have given our people the space to talk; India is successful because we have embraced our people and let them be
part of the conversation. Our greatest strength is our tolerance.

Pakistan has failed because they did not allow the voice of their people to be heard. They have failed because their leaders crushed the voices that
were inconvenient to them. Their biggest weakness is their intolerance. ...(Interruptions)

HON. SPEAKER: Now, please conclude. Your time is over.
SHRI RAHUL GANDHI: Madam Speaker, I am concluding. ...(Interruptions) They are not letting me speak. ...(Interruptions)
HON. SPEAKER: What to do? It is happening from all the sides.

...(Interruptions)

SHRI RAHUL GANDHI: Madam Speaker, let us not learn the wrong lessons. ...( Interruptions)



HON. SPEAKER: Shri Anurag Thakur, I am sorry. Please sit down.

...(Interruptions)
HON. SPEAKER: Shrimati Bijoya Chakravarty, please sit down.

... Interruptions)
HON. SPEAKER: Shri Rahul Gandhi, please conclude.

...( Interruptions)
HON. SPEAKER: Shri Rahul Gandhi, address the Chair and conclude.

..(Interruptions)

HON. SPEAKER: Shri Tariq Anwar, you should not direct me. I am sorry.
...(Interruptions)
HON. SPEAKER: I am telling you.
...(Interruptions)
HON. SPEAKER: I know. Everybody is doing that. You please sit down.
...(Interruptions)
HON. SPEAKER: All sections are doing all these things. What is all this?
...(Interruptions)

SHRI RAHUL GANDHI: Their biggest weakness is intolerance. I would request the Government please do not learn the wrong lesson from them.
Please be tolerant. Please listen to your people, embrace your own people. Gandhi ji, the Father of our Nation, gave our people voice. He allowed
people who had not been heard for centuries to sing. Nathuram Godse put three bullets inside his chest. I sat here and listened the other day while
Shri Narendra Modi ji praised Gandhi ji, our leader. I have also seen him remain silent when that one hon. Member ...* has called Nathuram Godse a
patriot....(Interruptions)

3f. ranft wreish st (Jeorra) & srerst #alcen, soalol 31 o féren 3)... ()
HTotofler arezrgt @ anu A

&€ (caurer)

SHRI RAHUL GANDHI : I am pretty certain, Madam Speaker....( Interruptions)

3. rarft mmefish arsrrs © swaer #dlcwn, 2ger oft ot 321 ot fern 3)...(@maure)

a dcom, .. ()
HToTollRT 31€2181 & &, AICH &) Joib arg difere
8€| (zzraumat )
HON. SPEAKER: He is not yielding. What are you doing? I will see it.
...(Interruptions)
HToTofRT 31e=AZT &+ Sl 9rec ofdl alor anfée, 32 3 vaar west
3€| (czraurat)

HON. SPEAKER: What do you want to say? He is not yielding. # arg 3 dreror goft; He is concluding. What is it?

SHRI RAHUL GANDHI : I will conclude....(Interruptions)

HON. SPEAKER: Shri Rahul Gandhi, please conclude.

SHRI RAHUL GANDHI : I will take only one minute. I am pretty certain, Madam Speaker, that the Prime Minister does not see the contradiction.
HON. SPEAKER: MNow, it is your concluding statement!

SHRI RAHUL GANDHI : Will the Prime Minister start to listen to the voice of our people? Or, will he stand by and watch as his colleagues trample on
the voice of this country? Will he simply place the Constitution on an elephant and walk in front of it? Or, will he do his job and defend what he



stands for? Will he let our beautiful India continue to sing? Or, does he think he can condemn our nation to silence?
Thank you, Madam Speaker.

HON. SPEAKER: Dr. Swami Sakshiji Maharaj, what do you want to say? amuwr ot amen em

3h. rapfl Aeish seren sren off, 7 wseon ae g v [en alfew & #7 e 3 @IS ad ol adl s @l ... ()
HTeTofler 31e21el ¢ 3 W3 vfepiom ot com &

&€ (zaenan)

3i. ranfl aeiish srerm @ wgar aidt Sft & 1-dier @z 31 o feren &) anf3aeasrz el a=n fépan) fasar sicet 3 drer oren fern orm $68 uscl AS1 oilfear domr anfdy, 33 ag
arT weoft aifdw; ... (=merer)

ATeToller reargy & fopdie Sff, amu dfey,

&€} (czrmon)
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elrsal ool sieefl aftr #fifden b DA & gor o oNf egemIf¥en ol @53 &, ucgaif¥en ot diler FPNM? G WAl Al Aol J91 W WA WAl I B A F I o A
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Faelf ordf & | wduesrdt ameifdiesar arct elor Soraif3rdl @) Afdey & vuron aed & | ol So1 3 sroivor A & 3gon arad &, orifer vd Gt 3 3o arad F adl g aew @y a
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+*DR. KULMANI SAMAL (JAGATSINGHPUR) : It is a matter of question as to why the term 'intolerance' has been used especially during the
period of last one and half years. Consequent upon the incidents like brutal murder of intellectuals cum rationalists like M.M. Kalburgi, Govind
Panasare, Narendra Dabholkar and humiliation of Sudhendra Kulkarni by blackening his face by Shiv Sena activists, the murder of dalits in Haryana,
the Dadri lynching incident in Uttar Pradesh, beef ban in Maharashtra and some other parts of country etc., so many intellectuals all over the country
showed their concern by giving their awards back and raising voice against such incidents at different platforms.

In this regard, my view as an Indian is that we are a country having a lot of diversities at every level of our life style. Be it language, be it religion, be
it food habit, be it dress pattern, etc. Overall, the culture of all the sections of our society differs from each other. So, absolutely, there would be
differences in life style, difference in belief system, but that should not be the reason where we should deprive somebody from his rights. So, to
prove ourselves as people of a civilized society, a tolerant society, a welfare society, we should deal in a manner by which everybody can proceed
ahead being together as the part of a nation.

In our country, our Prime Minister has given a clarion call for development. While he is going abroad to participate in international forum, he is taking



stance of our diversified culture, religion, society as a whole in an appreciative manner. So, when we talk about development, scientific temper,
freedom of speech, we should not be so intolerant towards others. If something wrong has happened in past by anybody the same mistake should
not be repeated by ourselves now. The policy should clearly be inclusive policy as we cannot ignore anybody at least for the sake of development.
Our society has survived upon the values of co-existence since the time immemorial. So, my sincere request to the people of all the communities,
religions, castes and sections is to think in progressive manner, so that the provocative circumstances could be avoided. Whenever, we fight for
supremacy we should not forget about others those who struggle for survival, struggle to live their lives. So, it is necessary on the part of every
responsible Government to provide protection to the minorities, downtrodden and helpless people of country. Inequality, poverty, ignorance,
illiteracy, depression etc. make the people to enter into criminal activities. So, to check such incidents we should be vigil and should take measures
to address the issues at highest level.

*SHRI S.P. MUDDAHANUME GOWDA (TUMKUR) : This is one of the most important subjects that Lok Sabha is taking up for discussion. As
everyone in the country is aware that there is growing intolerance in the country causing an explosive situation. That is why this is not only a
political issue but it is also affecting our society, education, culture and scientific temperament. This is a vast country and growing intolerance means
we are departing from traditions, culture, legacy and civilization of this country which teach us spirit of tolerance. We are diverting from the path of
tolerance rapidly. Our Constitution grants right to freedom of speech to every citizen. This is not a fascist country. This is a democratic country. I am
talking about tolerance. In fact, the issue is that as to how to bring the poor, dalit, tribal, backward and disabled people in the mainstream. Our
Constitution has also given the same directives to bring them in the mainstream. Everybody is supposed to follow his/her religion and it is the right
guaranteed by the Constitution. The fundamental issue is not to tolerate the conversion of any religion from soft core to hard core. We should not
fight on the name of Hindu or Muslim if you want to pick up a fighting then fight with hunger, unemployment, backwardness, injustice and atrocities
against women.

There is an unprecedented attack on the people's fundamental right to live, right to eat, right to think; threatening, abusing and killing of people of
opposite views have become a daily affair Each and every day, we are hearing stories of intolerance. There are people who are opposing the
existence of intolerance always in the country. I must tell that, it is only in the last 18 months, we witness a chain of events from different parts of
the country with a similar fashion to disturb the secular fabric of the country. Growing intolerance in the country reached maximum when Mohammad
Akhlag, a villager from Dadri was beaten to death by a group for consuming beef. Everyone who believed in the secular values of the country was
shocked to hear about these incidents. But no mature statement or remark came from the Government. We are all shocked to hear similar news
following this incident came into the field of literature music and sports also. More than 40 intellectuals and writers have returned literary awards or
written open letter to protest the rise in intolerance and the assault on free speech. Hon. President of India, has also expressed his concern on
growing incidents of intolerance at many instances. But the Government maintains unfortunate silence. There was a deliberate attempt from the
Government to communalise and saffronzie the cultural centres in the country. We must unite against the reactionary forces who attempt to disrupt
the peaceful co-existence in the country . We need actions to stop this intolerance.

I would like to comment on the interests of poor, dalits, backwards, muslims, minorities, farmers, workers and traders engaged in various jobs. One
can see unity in diversity among people living in the country. People are free to accept any religion under the Constitution of India. I am against
social discrimination against weaker sections of the society. It would be in the nation's interest to uproot the evil of discrimination against such
sections. The Central Government and the State Governments should act as per various rules, laws and provisions enshrined in the consultation for
the welfare of weaker sections of the society. All the shortcomings should be tackled in real sense instead of mere observing formality.

Several Ministers are making such statements about the people without the sensitivities of people in mind. Look at the series of events which have
been taking place in the last eighteen months. The administration can't be quiet by simply saying that these are individual views. You have to take
responsibility for these things. The day-to-day discussion in the country on atrocities of Dalit-Tribal people and Minority is not taken in good taste.
We must ponder over it.

I would like to draw the attention of the Central Government that in the name of religion, atrocities are being committed and the Government is not
taking any action against killing of minorities, Dalits and other poor people. I urge upon the Central Government to take immediate action against the
culprits and mitigate the fear in the minds of minorities.

+*SHRI KONDA VISHWESHWAR REDDY (CHEVELLA) : The irony of a debate on 'intolerance’ could not seem larger when the real problem in
India is that we are 'too tolerant'. We are too tolerant towards corruption, illiteracy, litter, pollution, crumbling public infrastructure, food adulteration
amongst several other issues.Countries like Singapore take severe actions to penalise faulting citizens-those who spit, litter, travel without a ticket,
etc. In India, these are the norms for millions of Indians in public space. We are too tolerant.

We are too tolerant towards dealing with anti-national elements and terrorists. Is any other country as tolerant as we are in India? Is there
any other country where the media's investigation and free ride on politics overpowers the country's discourse on nation building?

On the contrary, the media world over is kept away from reporting on Government perpetrated violence and suppression. Consider the
rendition camps in the US or the gulags in Romania. It alleged that US has rendition pacts at least with 54 other countries. Countless humanitarian
crimes are perpetuated by several governments worldwide. We do not even here a whisper about these matters. Whereas in India, the media and
the so-called intellectuals want to hold the government responsible over alleged and stray incidents of communal violence.

Consider the hot pursuits of terrorists in the world-how UK struck on Libya's militants or how the USA dealt with the Algaeda in Afghanistan.
Here in India, we are too tolerant. We are still in "cricket diplomacy" stages with Pakistan after their established links to the Mumbai attacks.



Consider the liberty of the media even in South Asian democracies like Singapore and Malaysia. The media does not have the liberty to publish
a word against the government or raise a note of dissent. Can propaganda survive in such countries? Far worse is in countries like China and Saudi
Arabia. India is too tolerant. We tolerate fringe leaders, news anchors and celebrities giving us lessons on "secularism" and "tolerance".

Earlier "secularism" used to be the most misused word in our national discourse. The flavour of this season seems to be "intolerance". Dadri
lynching and Kalburgi murder are the latest. Let's not even wind down to the previous decades. Just a few years ago, in 2010, Kerala Professor TJ
Joseph's hands were chopped by Islamists. Did Akademi and Padma awards get returned then ? No, then why are they returning awards now?

Converting a religion like Hindusim, open to all ideologies to the narrow confines of Hindutva, which seemingly border on fundamentalism is
undesirable. If "intolerance" was something new, how did the writers and artists respond to Salman Rushdie's book-Satanic Verses-being banned?
Why are they not speaking about Taslima Nasreen who has been exiled from Bangladesh, thrown out from West Bengal and is a refugee in India.
Why this selective outrage? Minorities do not want "special treatment”, they deserve "equal treatement".

For example, while a majority of Indians revere and worship the cow, it is alright to eat beef in India. Conducting and advertising beef-eating
parties is taunting the majority and hurting their religious sentiments. We should not tolerate such insensitivity.

In a bid of one-upmanship and overtly sympathising, we insult the normal minority citizens of the country. All these actions can appease only
the fundamentalists, not the others. This in fact, is the true threat to our secularism.

Celebrities who comment on this prevailing climate of intolerance are tolerant towards their co-stars from the industry running over
pedestrians, shooting endangered animals or keeping arms and ammunitions in link with the underworld criminals. Yet again, we are too tolerant.

It is unfair to hold the Central Government, one man or one party responsible for stray incidents of communal violence. It is a law and order
issue, which the State government must handle. Some stray incidents may or may not have any link to the larger political set-up of the country. We
cannot permit misinformation to derail harmonious growth in India.

Data from the Ministry of Home Affairs actually shows that incidents of communal violence were higher in 2012, 2013 and 2014 compared to
2015. 668, 823 and 644 incidents under the previous government. We are too tolerant towards media that hijacks our discourse with malicious
propaganda.

In fact, we even have a healthy number of persons expressing disapproval of the government, its policies. The fact that people and media can
claim from public platforms to express disapproval of government or its policies, or their thoughts of leaving the country-speaks much in favor of the
democratic strength of our country.

Living in a democracy that has as many languages, religions and states as our, we need to understand that differences will arise but these
should not be converted into political statements.

Celebrities and intellectuals making such comments or returning awards do not augur well for India's image on the global stage. I am against
forms of fundamentalism and intolerance of all communities and cultures. The opportunism of writers, artists and scientists in hijacking our national
discourse is shameful.

Taslima Nasreen's reportedly said, "We will get intolerance more or less everywhere in the world. India should be the safest for India's celebrity film
star Aamir Khan and family. I like Aamir Khan and his work. But if I was in his place, I wouldn't dream of leaving India.

A Mumbai-based actor after having made some unnecessary and insensitive statements said, "To all those people who are calling me anti-national, I
would like to say that I am proud to be Indian, and I do not need anyone's permission nor endorsement for that." But does this actor understand
India does not need neither his statement nor endorsement that India is indeed a tolerant country.

The question is whether a civilization that is 2000-3000 years old, the birthplace of religions like Jainism and Buddhism, and its inhabitants who have
co-habituated with Christians and Muslims can ever be an intolerant society.

The question is whether intolerance is the real motive behind the awards returned and the protest by the so called intellectuals or is there a political
motive behind it? I am inclined to believe that there is a political motive behind this so called "intolerance" issue.

SHRI PRALHAD JOSHI (DHARWAD): Madam, I thank you for calling me to speak.
Madam, I thought that Shri Rahul Gandhi would react to the statement of Shri P. Chidambaram.
HON. SPEAKER: He is not yielding.

SHRI PRALHAD JOSHI : 27 3Jtet 3t ugel Sit ganm em, Sit dadite fpen, Ricsass 2msa of 321 30 9)6 364 Jidfl 81 gu, Joids @i 4 gar okt Sft ot ane ordf amem; He
talked so much of intolerance but he never bothered to at least disown the statement of Shri Mani Shanker Aiyar and Shri Salman Khurshid. He said
Pakistan has become a failed State because of intolerance. But these people, Shri Mani Shankar Aiyar and Shri Salman Khurshid, they went to
Pakistan and they praised the Pakistan Prime Minister and condemned the Indian, elected Prime Minister By a way of constitutional method which
Dr. Ambedkar had given us as a gift, by that constitutional authority, Shri Narendra Modi has become the Prime Minister. These people go there and

condemn it. Now, they are talking of intolerance in India. This is a most strange thing, a shameful thing.



The second thing is that this country, in the entire world, is the secular country. It is the only secular country in the world because 80 per cent
Hindus are there in this country. The Hindus treat, the Hindus believe that Hinduism is not just a religion but it is away of life. It is not only tolerant.
aident zmmra ordl 8, widewt sitza & arer ser it &) ol AR awrr A, Biealal war wot s dl zaral) A Biodal Us wal Jorm! us gelal 3 1 Aten srN 2 2@ o1 YA dcle &
safere spit off @e So1 Aergerz ) There are many issues and many statistics I wanted to raise. But you have stated that there is paucity of time. Hence, I
come directly to the issue relating to Karnataka. They are talking so much about Kalburgi, who was from my constituency, Dharwad. I had a very
good relation with Kalburgji. Yedurappaji, who is sitting here, had a very good relation with Kalburgiji. Kalburgi jihad openly supported my election.
He had a very good rapport with me and with my Party. What are you talking? They do not know anything about Kalburgi ji. Ultimately, he was

murdered. Please listen to me. amu ool @1 gk 2f3aw, Now, it is the g3rd day after the assassination of Kalburgi ji. Immediately after his
assassination, I went to his house, I went to hospital; and I demanded on the same day, a very serious enquiry should be conducted on this murder.
Not even one person is arrested today. Who's Government is there in Karnataka? ...(Inferruptions) This matter was handed over to CID of Karnataka
to investigate. The Crime Investigation Department (CID) had made a statement that they have stopped the investigation. Do you know Madam the
reason? Let the House know that because of paucity of funds, the Karnataka Government is not providing funds for the CID team and that is why the
investigation is stopped. What has happened in this country? ...(Interruptions) 1 am not yielding. ...(Interruptions)

After 93 days, no one is arrested. Fusrelt widpr iz Brforee B ciel @ o1 3 o ot 2 F @ A T ACANA T oA A F, 3K OB oI cAlcisl P e aEw 3,
arse Rior 2af¥se war ot eon 3 ad 2000 3 sor dor 3 aen gan, s/ aroteft Sft 2or 3 wer wr 3 A sz s ydell A gdl wifFal wr wer aer @ an wordw B ad ¥ da
&cTze 8l ORI 3A AR ARG U dicfl &A% 3 vw weede amwn @y sudl amwe w1 @er 3, aiG 3 uen acn B derer sigpior Brgdt st Buft w1 od wu en SIMI was
banned at that time. sorar arer en This was proved. Later, they are convicted. When they were convicted, I became MP. And I demanded that whoever
has named the RSS without any basis, will you, for courtesy sake, apologise? No Congress leader was ready to apologise. This has happened. From

Gandhi j/s assassination to this date, what has happened?

There was a Member of Parliament, Shri Jaganatharao Joshi. He was from my State. In those days also, the RSS was blamed. Once, one Congress
neta

..(Interruptions) sercoY sz adle e, seivener 21a St o ot g 5 aen &) srn, Joakal war 5 7 Aer gan &, SEIooner 3ra S o gwT A5 S ofl ameRzmR w1 Ger 3
aen? solep) 24 oo df amwe fewon 3) aiedt acon ¥ Ao 12 ot are asficd 3 v sfeeide an 8 Prashant Poojari was murdered. Madam, do you know why
he was murdered? He raised the voice against illegal cow slaughter which was happening in Mudbidre? It was just beside his flower shop. He raised
the voice. He started an agitation. vw siidicior Frst @2 f&en, 3215 1w Joran! ewmrn RN 5 3PR aiidiclor 22iu ol Rven oY anum! #d2 foen siesn; In the open
meeting, he was challenged by saying that if he continues with his agitation, he will be murdered. After that, he was murdered. He was not a regular
activist of Bajrang Dal. Do you know what Shri Abhay Chandra Jain, the Minister and Shri U.T. Khader, another Minister said?

They said, he was murdered because there were so many cases against him. Madam, I will tell you that there was not even a single case
pending against him. He was murdered only because he raised his voice against cow slaughtering. ...(Interruptions) Madam, what is happening in
Dakshina Kannada District of Karnataka? In Mr. Nalin Kumar Kateel's constituency, daily people are stealing the cows in the night. I went to
Mudbidre and I talked to so many people there. What people told me there was i1 3 @iz &1 alfl w2 &) va a2 3 d2n g3 fp s/ a2 3R, o 9@ S1e1 99
Jaglol a2 sial B wifdier &Y, oY S el €dl @l aIFl &, 3oaial wal v A3, gl sary wrer &, smeldle sATY e &) 3y eflel ig2 S1ah, ordl oY AR S

disn, as awn adter 8?7 So far they are telling that misguided youth are doing this. ...(Interruptions) Madam, in Mudbidre case ...(Interruptions) see
their intolerance ...(Interruptions) amu @ Jferd) ...(wmeuer) wolfees @1 awen 3, safem amu oidl st &) ...(cmawer) 7 @ sar g, safm amu e JRRy,
.. =)

Hisa, qefid) 3 sordt ererya SRR, ... (cuaurer) yeria g sidt ot #id2 gam ... (o) asi ot ellaser vavery, o o vavew BReae it &) sad we-me aal o
dfi icfl &) oo oft Ficft of gonier gordl & a2 9 RfSie oidl fvem Not only that Madam, the Police Commissioner of Mangalore was instructed not to visit
Prashant Pujari's house, who was murdered, and console the family. This is their tolerance. ...( Interruptions) Madam, that is why, the CID inquiry in
Kalburgi case has been stopped because they are not able to trace out the culprits. I asked the ADG of CID about it. I asked, 'Is there any clue?" He
said, 'no'. I asked, 'Is there any lead?' He said, 'no'. But even then they want to blame right wing terrorists and they want to blame the RSS.
...(Interruptions) Madam, the hon. Home Minister, the most efficient and senior most leader who knows the country very well Rajnath Singhji is
sitting here. I request him with folded hands to hand over this case to the CBI, let the truth come out. Then everybody will come to know as to what
is the truth. These people are trying to mislead the entire country.

With these words, I conclude my speech. Thank you very much.
off siftererrstar Tas9Y & arerer @GR, Sheft amea wafeas 3f smadler sorar urt A et F) ... (@rEren) A sl AW a6 U2 S 2B &) .. (@)
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HON. SPEAKER: He has not said anything about you.
...(Interruptions)
oft aiftcrenTstor Fs9Y @ o d g Biforece am, oY ot amuaw A5 ary # der ... (aEmor) Mg aarsd, ... (@)
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off Aftermlor Tsat @ 3pR dal ban dlen 3, dl 7 &2 @ & o Az §) ... (Sumen) @8 e AASEp? ard oxl 3 ...(cmmet) 1 have seen so many people like you.
Don't attribute any motive to me. Have I spoken like that? You people are always doing this. ...(Interruptions) 3as 3aa & @i @1 Uz usd 3
.=

HON. SPEAKER: Khargeji, please take your seat.
... Interruptions)
aiTeTolier reergt ¢ 20l ofl, puen wxb A Ao ST,
Q€| (caaumer)
HToTofler 31e2aer ¢ X139l off, seratt s a1 Hifdm) aser 3 31 ot s & 32 &
€| (auren)
HON. SPEAKER: Shri Kaushalendra Kumar will speak now.
...(Interruptions)
HON. SPEAKER: Khargeji, nothing is going on record. Please take your seat.
...(Interruptions) 4€; *

HON. SPEAKER: I will see to it.

...(Interruptions)
Frotolley 3rezrgt & 3y dfdw
&€ | (czraurat)
HON. SPEAKER: Kharge Jji, please take your seat.
...(Interruptions)
Htotofler areznet @ 9f Ropfs Sxoll, arer wvwsft 52 Elen, anft ordl @
€| (caaurer)
HAToTolRT areaxst @ i, ol wsw da e &
&€ (cauror)
arrotofter arearet ¢ ol goren! dool & o war &
&€} ()

HATololRT areaxgt @ g ¥abid & arn 2 @5 anuel ol @ar & You have denied it.

&€} (o)
Frotofter are=aet & fot war 3 fp Sl

&€} (aeren)
HATGToIRT IEALT & IPR Iofepl olal Al o1t & el o forepter gy

&€} (zzraerren)
Arsteiler 3eaaer & 3nu dfd,

&€} (aerren)

off wierciog wa (nreian) : Y UM WM @ §, U ST AR a1 o sme)

HToTofIRT LAZT & AU UL Uels firoie T 3mn &) 301 ordl aglan &)

+SHRI R. DHRUVANARAYANA (CHAMARAJANAGAR) : If so many artists, academicians, writers and other rationalists have
returned their awards, something that he nation has never seen before, there must be some merit to these actions. There is
evidence of growing intolerance in our nation, be it the murder of the Indian scholar, Mr. M.M. Kalburgi, the burning of two dalit



children, the lynching of a man in Dadri for eating beef or the raid in Kerala House.

It is not just mere intolerance, it is murder too, in the name of religion, in the name of culture. The makers of India envisioned a
nation that celebrated its varied traditions, languages, ethnicities. They would be all turning in their graves to have witnessed such
atrocities on their lands. It is necessary for the Government to acknowledge that there is an environment of growing animosity in
our country, where citizens are attacking other citizens. Only when the Government acknowledges this will there be any kind of
change in the attitude of those who are out to destroy the secular fabric of our nation. We cannot turn a blind eye to these
incidents, nor can we look at them and say this is not a matter of intolerance. These incidents cannot just be called or labelled a
matter of Law and Order and brushed off.

After 68 years of Independence, when many suspected if it was possible to keep a nation with such a diversity united, when many
countries congratulated us on surviving as a democracy, when we have a Constitution that guarantees freedom and liberty to
everyone lucky enough to have been born on this land it, it is a shame if we destroy what we have taken years to build. There is
intolerance in this nation, people are being murdered, raided, shamed, and it is our duty, the Government's duty to stop it from
persisting and growing.

off wiordteg ayar 1 3 wrsin § 5 &3 erow A eNall &t arer an o 8, I QY-eflor frore 3t anoft arer 2o e

St A Pg A2 goft &, aa A eanar s o aal 8 3@t &) s S B Fewida arcufer & ordl afeas alteran amsa 3 reculer o oft Sor A ey srafdvuren 6 aaf &
apaft Rigrs 3 gorra e, 31 391 A5 aololla Yensiclt of ueon A5 ekt Aaror 3 & ol afdw d¥ Res 3§ ga-aerasz angofla oo Bicflor B ary 3 e [y goras Sheore @ &) aen
ag arifdere ol 3?7 g oft apifdwien 2 5 yRor B scnicdl B any 3 seefla ot Baft @ drel soon & aidl, s o 3 dicft A A guoEidft ao S w@mer 3 @ E,
33 forfder wu A @) o 3, s A Reekt A ana B wvwn woft 3, aa A w35 aiy A aal @ &) Rer 3 goma g, @ Rer 3 aal o, Rer gz dieft aoné o @5 i
A1 A3 Sl 361 &, 0B BAS S G, A BAF 3 g, e 5 Rer A elor favar ardt 8 &g oft srafdeoren wr amaren &

HarGen, 3 Iger A weell aran g s gy Jor B wenemefl feeelt &, Afdver s gema & 21 en | eer a1 an 5 udt asierell ueon 3 acft s &) Ser A5 FArerefer yerewid} o
sferara & uselt arz e Rere 3 35 A 40 a9ms & Ao Rl 2rsw 3 gerra 3§ DA yureridl B af 3 ol o an A Jor B e AREY o Seren A dia 3 S elrwaan
golra 3 it arr e &, 320t @i aredlen & Ry Rerer zom & gotra 3 el u2fonT Slo usl, e & xmell ugl

& adt aogon argen g 5 s sra freress 291 d@oiid, 312 391 Golral 3t Haw) e Aass werol i art Azt 2 oY Ree B o, wesodust A orar fBreftor grams it 3 o
o forfdeer =a A o1 B aadt aely

f&gi #Rem, B, $a8, s df & a4 ag-o1g)

*SHRI C.N. JAVADEVAN (THRISSUR) :Thank you Madam, I am sorry that I am speaking in my language Malayalam. There is a saying in Malayalam
which I want to tell to those who killed Kalburgi, had those who killed Govind Pansare I quote "Guns cannot silence the words; because words have
final answer for the intolerance of the gun. Always the gun cannot win, that is the meaning" (original English). The Sangh Pariwar should understand
that guns cannot prevail over words.

After independence on January 30t , 1948 bullets were fired on Mahatma Gandhi ji's chest. From that day, the intolerance of the Sangh Pariwar has
manifested to silence all those with whom you could not agree ideologically. Day before yesterday, while addressing the international seminar in
Paris our Prime Minister said, that only some people should not exploit the natural resources of the poor in the third world countries.

But I would interpret this apparently noble sentiment as intolerance. You talk about the advanced countries, exploiting the poor in the third world,
but what about the rich capitalists of this country who are exploiting the poor of our own country? Can we demarcate, the caste and religion of the
capitalists of this country? Our friend from Bengal, who is also an eminent historian named several freedom fighters and asked us, whether they had
any religion or caste?

I am going to read the list of names of the capitalists in this country. Tata Birla, Goyanka, Dalmia, Aravind, Mafatlal, Godrej, Hinduja, Ambani, Adani.
What is there caste or religion? We don't know it but they are exploiting the poor of this country who constitute the majority. They are the monopoly
capitalists.

We cannot show tolerance to these forces, and intolerance should not be shown to any caste and religious groups.

SHRI N.K. PREMACHANDRAN (KOLLAM): Thank you Madam Speaker. I will try to finish my speech within three minutes.
HON. SPEAKER: You are allowed to speak only for two minutes.

SHRI N.K. PREMACHANDRAN: Madam, this House is compelled to discuss about the increasing incidents of intolerance. This is quite unfortunate.
Why is it? It is an admitted fact that after this Government is assuming power, series of incidents of intolerance has happened in our country. I am



not going into the series of incidents because of the lack of time. But I would like to cite three things. First, there is murder of Indian intellectuals,
writers, philosophers, etc. Secondly, there is an unwanted controversy on the consumption of beef. It is being brought into the society. What is the
purpose behind it? Thirdly, there are irresponsible statements of the responsible ministers and the persons who are holding important offices in the
Government. These are the three reasons by which the incidents of intolerance have been increasing in the country and it has come to the world's
scenario also. It is shame to the country as a whole as the hon. Minister has just cited that the atmosphere is not vitiated by the Opposition or by
any other party, it is absolutely by the party which is supporting the Government.

Madam, I would also like to refer the incident of M. M. Kalburgi's murder. Mr. Pralhad Joshi was very vehemently arguing for protection given to him.
After M.M. Kalburgi's murder, another threat and death warning is given to Mr. K.S. Bhagwan, one of the eminent rationalist, writer, thinker and

philosopher. He is the next target. What Mr. Pralhad Joshi has to say about this? Still it is increasing. ...(Interruptions) Not only that, I would like to
state a recent incident which has happened in the State of Kerala. I may also be allowed to mention that. ...(Interruptions) My State is a literate
State. My State is a politically mature State. ...(Interruptions) But unfortunately, day before yesterday, a very unfortunate incident took place. Some
workers were cleaning a manhole in the city of Calicut. Unfortunately, they fell into the manhole. One auto-rickshaw was passing through that way.
He saw this incident. He stopped his auto-rickshaw and jumped into the manhole to save the lives of poor workers. He also died. Madam, he has
sacrificed his life for others. Unfortunately, he was a Muslim by name 'Naushad'. The hon. Chief Minister of Kerala, Shri Oommen Chandy is a
Christian. He went to his home and awarded Rs.10 lakh. What is the statement of the leader of the Samatva Munnetra Jadha — equality movement?
One of the prominent leaders in the State has said: "It is only because he is a Muslim, this compensation has been granted'. You can see the
intolerance that is being increasing in our country. If this intolerance continues in our country, what will be the fate of our democracy and what will
be the fate of our secularism in this country?

So, Madam, my submission is that the sole reason for these happenings is this. I am not blaming them. Intolerance was there in the country during
the time of the UPA Government also but none of the Government officials or the Prime Minister, either by silence or by words supported the
incidents of intolerance in our country. That is the difference.

What is happening here? Intelligent and deliberate silence of the hon. Prime Minister amounts to the concern of this intolerance. So, my suggestion
is that strong and stringent action has to be taken by the Prime Minister. Only then, we can contain this intolerance. If strong and stringent action is
not taken by the Government, definitely the Government cannot survive further, sacrificing the secular fabric of our country.

Thank you.

oft arter Fster (wfruar ) & wrdlcen, 2 anuast sz anfde) anu & as g Mo s @ few sa A §)
AroTolRT 3reaer & 3y de Sy anuas) sz asfl dierar a1 aifast Breem 3 anuas) diersr o oot et 2aclt &)
off ar3tor Fotet ¢ widlgan, s ddlea A2 uz ddt &) 31 amu Y Ay @t siver ol welt, ot wia e
Fotoller arezrer & dlor ovd arz amwenY Jizgror fen &) amu do Smg,

oft I13t91 Fotol & 3 &Y JfAEpR @ Al Hifsm

artotofter arezrgr & 9 MU aiftrasts @Y Fsfdrer avwolt s fwer uz ordf, Aftser gy Rl u muds siftresrs sisfdrer asyelt saedt §) amu uen Ao SmY I aga o §, s do
ST,

off rster Foter & 3131 3w Rerdt 3 5 ama 521 Jraret w1 BRI 51F2 ©3)

arg st (oft 2rsroner Big) @ awagt #dlcwn, d91 3 spfdwgn A 3cusel Beifer w2 Feer 3 aal ae 2 2 s & weon aea § 5 Brer ol sneelta Agwl of auel Far crs
fopw &, 3o aig fipft &t Jreafer & ang Rt @t spienfer 21, Afdvar & Jads et P yfer el #gw &t sE2rsl A Jwama 6 i o §) sz B merefler a0
ol 3ol frarz srep fow &, 33 al aaf i g 2y JAsMferd e A Madae Actian Araa of &I &) off Avpeiurer, off fEoior fpAd, off arialy saam, off Brdeg e, off
aRIYRITG I Acomueen, offareft AfEm A, oft edfog anaa, oft dgumsr, off Srr ywter e, oft et i ariell, offorcht fvaur Az, 2. oifdr ense, qY. T @, off wrdeamar
ferarat, off gwia dleren, off sesne asfte, Jroft srmforn wear, off fAvor f¥sfier, off andaft , off 1ger anelt, oft ysens sheft, off wierclog, womz, off 2ft.vor. Srigaer, Jeft tomsft
crxtt afiz off Yerdigor et o et far @rr fivu &

3reergl MelGe, 3 @16 wooll dalgen [y sefeida & ai¥ I dl i o ordl weon aigen, Aftver ciciea & ai¥ i i waon arsar &) sial aw Ciciea I Yol &, A6 B Ul 915G 8,
foreret 3rel Bkt & got Wt 3mu Rt dist 3 arserd & srern ordf &) 1l &l 33wl of alael &l Je1 Il Ul 2fe 321 <fior @l Aol wIoll usdl &, agied w2ell usdl &,
Al 33 g ChoidA wad &, 33 AW @& 3) @reft S Sme dY 531 AT 9leg I T GerDr @I A 3, AR ofes I BD [cIEId DI WA & 32 &NST-20 Wi DI ama it
sl ferfeer & ailifs arsrgdl 31 anuas! ETep) acion waell Us 381 &, gl 3 MUl 2a Asol Wl Us 281 § a-lifes S/ &91 Rpeft dist @t arsa & afi st 9 argenn usar
&, ot forfdier 7 3 st e &t pfer At 3 aPR e @ Rt wfen srerar @t @t AfEe] Gor U At s el Fen 3A AR JperAr IA Wl B WEE ASWBI TH el
A5 arer A AT IoT TSN I = A vt & R Al sreroma iz aste w1 s afe swormst 3 Riererrer 81, dY sw9rzran stz a o oma Rt oft 33a 3 ordt an srewan 8, warf
ot o e 3 gty agf AfBeET B o w2 Age el o1df {5 orn 8, afew garel Brwe Fdwr fver 8, 331 spftor e 3, aiv 33 g6t et st w1 v e &) e
1 zga aren wifep, arg fevaft oft snfer, der, arrea wr &Y, 33 &t gy et 2eepfer B yorenal o amer uf¥arz w1 g ardl wren &, afees gY faea Bt et Uz 280 el dlell @t
et uf¥are @i G et gu Afe azjda geraaa) w1 ASer giorn &t Riveft auedt 3 srn &, At ag amea &t axclt 3 srn &) 31 sdblasa ot aft g1 et avs TR

a1 Afewoy A, gar afgvyy & afte gar Afdwoy 288 AfFwoar sadt il 3t 3, gandt weauan 9 3, st FAvpler 3 &) g o & [ gandt sa enddt @ gforen B s ara ot ordl
Jraeft) of 521 aew Sor 3t den @1 andler &) a2 9t swer 3T 33D HorE RRYER fart B swaer &t sitzaencft vy werur 3 2| ws yars e andt 2 A wg yws foreae swdt
3891 s Pw [&all 3 IeITet 3 SRIEEAT &5 oI U2 gpe gotiact ailel aPl S 3¢ &) e fipen S, aotrdt sitel a1l o 28 &, @l s aEl o 38 & [ s Sor i apifdwpar
da1 21 arft 2 ot fosaft B gara 3 Afdwy o 2, afdvopar gadt uaruar 9 3, safere g Afgwy &) gar Rl b gara 3 afwy ol &



areerel AElG, Afe bt srsrT &, @ 3 sl el aigen) v JAraR ug, 'Sfore s’ 3 ave & v Herare gy gan &) @ 33T 3ca Al uz a2l argen) sA
AR U of ARBTAT W2 aet 3 aga1 & dla 21g amer i aifdrer &t 8 @5 s & air 3 Boft aen Aa ) 2w Rren 3, St Aot swermer wor orfl off, 336! Jo1 & Yoz
weicer Ferell & fAfsiet g @ uet &, et St Aenfordl o smea & ary 3 el srgemd ferxdt &) Jenforll &1 A ant 2 srwar A 20 s & da 6t &) =il o: semR
JAenforell &1 seITail @1 &GOl HEI e &) Jordl A 6l w2 &N P gfoe Rarl @ @ @ &, Sl 53 ANAR W of e &) wenfieedmel & vw e Pies sRePsit
ety 3-

"# Farca sl o) sietel B f Arazecdt an9pT AR e, U gl @ s & eer el 3 gonferT &, Jerh andl i, @aen 3 'R sear &, Y wdl Al od e
a"

g fies ool sRceIst of wat &

dior & oimré 3 anme wsfer ferad & 5 ga1 citer smadter ff¥cmr i s Fenurer 31 snerlaftsa &) fder & deern &I et goo @ owafzar 6w frad! 2 @ mea
&1 et uz cior aga Preerar &) 03 ot oica &, # 3a it @ a8l ur Iecia odl wvon aear g sdon 8l aidl, # wsl ue w3dl aere @i oft Iecia won arden, S v
IR U7, &) A3l aleie 3 Dl &, Arl-oiel Sifere &, Rors! o e aeT adf §) e 3 adf Jrea of o 2 .

"In India, there are more than hundred religions and more than hundred languages. Yet, the peopled live in peace and harmony. They
had all joined hands to build a strong nation that can produce everything from a sewing needle to a rocket which is preparing to go to
Mars."

arerfer was Bretor arefl 3¢ A Aasz 3¢ aas qorrd & a2 amei a2 siar B derdt a5z 32 &
"I must say that I feel a bit jealous because I come from a part of the world which has one religion and one language and yet there is
killing everywhere."

3ol 391 A5 @iy I 3odiol fren 3 s ety o1 3 Jft see fsfeier Al 8

"No matter how the world speaks about tolerance, India remains the oldest and the most important school to teach tolerance and
peaceful co-existence regardless of the religious, social, political and ethical differences."

& anen ... (caemor) & 33 At uz am3en ... (aenor) 23} aeic d v R cafts o frar &, 301 aga usd ol e 8, snft o€, 2015 ¥ wdior 3 3w wiafiee o sa
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HON. SPEAKER : Nothing will go on record except Minister's speech.
... Interruptions) 3€; *
HON. SPEAKER : It is not necessary.
...(Interruptions)
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"A person like Narendra Modi who is a permanent source of anxiety and insecurity for very large sections of our society cannot and
should not be allowed to lead India."

3 gorept ot ordl Aonr gl g, A AfEcamR &, A XD &, (@)

HON. SPEAKER: He has not taken anybody's name.
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...(Interruptions)
HON. SPEAKER: I am sorry. Nothing will go on record.
...(Interruptions) €] *
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&€} (o)
HON. SPEAKER: Please have your seat.
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HON. SPEAKER: Please sit down. This is not the way.
... Interruptions)
HON. SPEAKER: Nothing will go on record.
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ity enfdfes e @ AfS B prsar Gt wifdier wren At 3aht Wz o 3, ...(crmmet) # @5 3ASor Jon asar & ...(wKuer) fra & ol @ 3Ry ...(wmmme) Al
ara, 3y, witsrarer 53 gjew Foolt qurar &, asi Rl Az sewiel & arem grm ool & smeiys! A acae 8l o8 §) w=ft avs s, durer, agdier S frragea Soff 3 o
& ziend Ffoorell & A &Y 2@ 3 ... sl aw fp Ffeor ¥ sfiaz oft sl ik ol & dia sftavr cavea A & 26 2] . (e

SHRI P. KARUNAKARAN (KASARGOD): What about the statement of Shri V.K. Singh. ...(Interruptions)
oft arsterrer Bis: amu e Afaw, 9 arcon ...(mermer)
HON. SPEAKER: Karunakaran ji, this is not the way.

...(Interruptions)

oft ¥rtoirer Rig: #dicen, 3er Rrmsl & snarc aard srcaard) gact oft o1 B et & o &) ...(craener) arera 32 Mo aw uga gob & R aena seemdl e o & asiea
& sfiere & SicPI-3[cTT UadIol O ol U2 313 f g3t (126 o2kt 26 3| Rrerd! ufdvidt srimz Foura iz orisr 3 axdt 3) ...(cmwmor)

HON. SPEAKER: I know you are very clever. But this is not good.

..(Interruptions)
HON. SPEAKER: Md. Salim, I am sorry. Let him speak.

...(Interruptions)
HON. SPEAKER: Md. Salim, do not have any tolerance.

...(Interruptions)

18.00 hours

oft 2rstorrer Bis @ s faudler s 3 seermar &1, i fpfRenferdt &1, ark oow oft 81, ansft crammar omzanal & amer arep sar A weren-werar 3i &1 2y...(@maor) sl A e

oft Jremmer & oY sied Hoorel ot smare &) Jawsdl & A aerdl off, @yerdt & A Aen® oft &) JaaloaRl sl AYelRl B Headle SP-eNET 3, AR el & Ul waIE A5 e dofl-
ruoft froorel @Y siomeT ot @1 w1 @53 33 & 3 ol U sicior 3o avt eowT ase 3¢ & oY onrzer A & A afowmar a1 @1 I @53 31 3)...(@aeor)

HToTollzr 3IEAGT & aa AT &7

&€ (cuaurer)
Ftotofter areaugi : 21s e & a1 &7 Ja efor a=it =S &? e amy Siel s 87
&€ (cauror)
HON. SPEAKER: What is this? Do you want to go?
...(Interruptions)
HON. SPEAKER: Then, please listen.
...(Interruptions)
arrotofter arearer @ Pverré ol Fotorr usen &) anu dfog
G€| (o)
HArotolieT 3ieRagd : @6 ught Sl ordl &) dlseas el off, as ugh dio ordl 8
3€| (czraurat )
HToTolIRT 3re=1gT & Yoircic], 3 =1a e ordf 8
&€ | (czraurat)
HON. SPEAKER: No, I am sorry. smust aaf g &t 8| anuas fwens Fjorem usom
&€| (czraurat)
HON. SPEAKER: You have demanded the discussion. I am sorry. You will have to listen.
...(Interruptions)
#AToTolRT 31e=1et & Ul aat 6 Baris & 3
&€} (aeren)
HON. SPEAKER: Yes, Khargeji.
...(Interruptions)

HON. SPEAKER: He is yielding to Khargeji.



...(Interruptions)

off aifecresslor =saY @ Eican, &1 Akt [Biforres @ ane? @ &, Aftper St Jarer s Acal A &6l 3o 3, et B e A, ad 2015 3 @en acer g s sy Fief} cer @
@3, 3 eardist e @3 sy snudt urdl & orar cler aen wE, IS ary A sH gE 3@ 3 ...(aerer) 3 3D SEaE ) ... (wmaeret)

HATololRT 31e218T & A SamE ¢ So)
&€ (zaean)

off AilcrTslor TS amu AT AR SN 3B &, 3 3W¥T o 2 &, Afpor fEgeeor 3 ordl 3 23 ... (cawer) s Sot 3 3y, .(awen) el St FAArT o &, g¥
gl I cllell of Sl I IO 3, I2A el DI Sl Eloll AL ... RN 3T IA T DI SIrd ST T $AD Y2 UG A6l # To oldl 3)... (@)

oft Froterrer Biz & &9 33 w2 oft A1, ... ()

HATeTotler Je2ael : X139l off, 33w A 3 oo dchy

&€ | (ceraurat)
Ftotofter arezrer @ il 21 SeIE Gwas? ame &
€| (caaauren)
HON. SPEAKER: Shri Venugopal, you should not say anything.
...(Interruptions)
HON. SPEAKER: Have patience please.
... Interruptions)
Htotoller reanet @ FAsorsfterar uz aal 81 78 3, Fsasfier A, A
&€ | (zzraura)
oft arstomrer Bia : ardaen, A widjr 2Adi ger B e off afderwror X153 oft A waor arsn § R aaf B Sleror o ot Fwarer x1Y fve o)., (o)

HAToTolRT 31828l & Irstonel Sit, vas fiere) ©: ast 22 &, 3pR A1 Aead &, oY 521 Ruer uz arrafla s} it ast Drend gar @561 a5 &a wcat @) 3P aord &) 3eR amu 3l vt
&, ot 21901 Y Rt asr 3 &)

....(craeEmer)

oft aifterenTsior 2s3t 1 ardieen, Jorpt Rerd wer wot vy .. (wraumer)
arotollr areaer : wel ordl, amst & Prend ggr a9y anu dfdg,

&€ (cauror)
HON. SPEAKER: All of them have said that reply should be completed.

...(Interruptions)

Fretoller arezagt & Asi-3st sl off Rreeren ordl udon; da smsy;

&€ (craurron)

Q. Flerer IRT: # v &l Farer ywor argan §)...(aurer) 3 fFogamnet P oG #icft 3)...(®aurer) #9) s ywon & v udt gloran 3 wal Brn-3eoft wi, wal Prr-amifer @
SEIS1 &, 31U 32D @12 I &l 3§ &) ASHal 34 I a=n g, asdlol I qen gan Jiiz At glorn 3 aen g3, as Iediel adrRn &) Aol Bogdmet 3 sercl dt.d.Ris a=l gferdl
Racw wemer 20 &, s25 @iy 3t o1l adren ... (e

#totofter areaagr 3 apft Rvemrd gar o g

&€} (czxaeren)
oToflRT arearet @ o aedl dter 23 &, A a1 §

3€} (o)

oft wrsramer RBiz 1 areargr sdigan, Aoy sraat ot forn &) altes a1 3 @ispRr gar B ofar sd wsa w1 ot A Swardt. B affor arr Sht @i ot o1 foremy gurn A aft ot
cfifore, gouen seeft aAfdvwar sma fowmse) & w18 acbior feemron area & [ it grat amu clleil of g &, 2mft geatt w1 se 3 Som, Aftper 8 1 A3 ara w1 IRy

yeIgt ABNGRN, el Jwepler b Mot b a2 3 d waen asar § [ adla Al @1 dorara aga @s1 8) 3 &2 ywR & 3 8 AR &2 yor & offae ot & as aa
afeRit 3 afgwuren, asier i aféen I e sen snar a1 & 3iie e off Sien e &) At 92 dbll I wernadt yar A sndl sl uz wifér ol yast swwmer dleror @i
gorract fféar as aardt & o Sor 3 orwea @t sl alor a2 a1 &, o wler Genm a1 &) IR SeREEler A goft 58 R B Baamw arwsa aior der e 38 &, & s
521 aifgwoper A gfer ureft St sorcicidoar amaar &t uawar 3 axdl ardf &) ams A srifdwurer af adt & St g ager amacter Rt @t B3 Rraret @t swet Sftaet @ anget @on
It & ot wae & wratsact wiz efierdos, e af¥aca & fére siad, swisac siiw & dse, we e adidisron Wi der g @t agra 3 & ... (o)



SHRI MOHAMMAD SALIM (RAIGANJ): Why are you insulting the scientists? ...(Interruptions)
18.07 h

(At this stage, Shri Sudip Bandyopadhyay, Shri P. Karunakaran
and some other hon. Members left the House.)

FtolollzT arezner : That is very bad. aat 3oren 3 ael sien is very bad.
&€, (caaura)

oft vrstorrer BiE 1 3w #Adlcen, 3 g ot weon arden fép pw cilell @l el & 5 st dictol B @ Fadqen ordl &, dictol B w1 amendt ol &) # wng emon asar & foo
apft et ardior e wore df @1 A 33 v Riger segel X poft of el oo 3 w@l ao ©s e @6 sermen 1 uftseare 3 der go &) amu 33 aa Fforoen,
sicet AR A 8l ...(@xrner) Aot wist di a3 51 @RS $Pmme A9 I ad 3 i Al U2 AmET ool acdl Roft o2 &, 330 ae st ot sma 3 o
yferfen ordl et 3, we 2 afdevgan ... (swerer) Roft figer ot st off sRier eon, 326 dier e a3 anowrend ordf aoe sieft &) sad wie oft AfS Roft @ & 5 Jor 3
fgwuren ordf & el as anwed ordf & ot afie aan & 3 31 anewed afie 2ide & A safene wam & @iy afduer @ vas o el 3 33 @1 AT yasaun 362 yder & aredl
it a1 wreott ad, gl uz yrisn gam v 916 Al A0 B o 3 el @Y acdetron ars & ... () 3Bay, St yst amu el of ¥ Rou &, A 3 a1y, . (@wmer)

off aremrar Rie anca (aremeTe) @ 3f¥ae, ot Riwer 8, 321 fwer uz @ifery, ore o @it oft dieron udem &t dieronm udsn b2 oY aradt u2 oft der ey F .. (rcmer)

oft wrstanrer Ris 1 anorefler g aemren Bis Sft o ot war 2 Ry Ruer uz d@fére o & ween asen § @y spifdwren & Rua 3, 320t @ & d@ler a1 § ...(ciaumer) aedt uz da
3@ §) ... (caaener)

SHRI K.C. VENUGOPAL: We want answers from you. ...(Interruptions)

SHRI MALLIKARJUN KHARGE: Are you going to sack him? ...(Interruptions)

Ftotofler areargr & zsa off, 89y,

oft 2rstomrer Bis : 3 dier @1 §)...(cauror) sat oft, waomer aer A5 31U e et A5, & dler 261 &, AP ... (@)
SHRI MALLIKARJUN KHARGE: Are you going to drop him? ...(Interruptions)

HON. SPEAKER: Mr. Minister, you may please continue.

off Irstone Bis : & aredl & aeon & aiy 3 dieon araar g... (@it )

SHRI MALLIKARJUN KHARGE: Since there is no reply to that, we do not want to listen to him. We are walking out, Madam. ...(Inferruptions)

18.11 hours
(At this stage, Shri Mallikarjun Kharge and some other

fon. Members left the House.)

off Frsromer Biz : A M w an a1 &, adt A Ak on @ § A off A.b. Big w ot dicgen, R W 8ft Agen, &2 dier W dcion; A IJorr B e o F 3w AT,
sorcteide 8t Rl &) ...(aemor) Faset oft, amu At a3 et gu ifer 3, seor sorcleise BA & 9R? s bt e ordf 3 .. (Rwwimr) %ﬁﬂ,aﬁﬁg?ﬂma&ﬂ‘.

& Gradt ol acelr A g @2 I §) AT ABlGH, aIad Bi acor bt Sl &l swerrrl g g3, deed ol 816 AGIcRn A 3012 Yol AR Bl v esarser] Sidt &, Sl vw
IR &, v vsasadt oft St @bt afie Jmer &t amer Aol Il IR v RIS oft arisht eft) e ygor e o Gt Ime 1w 8, 3t wdl IygifRdr @ fray, ardt & St aifer
fyord &, 33t wél ageiRinar @1 fra ordf &, sl @i o fray 3w ordf 2 s st aw [ Afera sren o oft o 2uee 3t 3eciz ot &, St baré and & & a1 st
aicjell, U ASe B I Sl [d2e Iuctedl WA SMusl, Joal deall ol & 3 dicien iz Joal aeell o F wsl yaga @2 6l §) dea dl 48 o1, 302 YS9l A2 & aell yridas
Sifel, JIHE: SI61 e I 291s1 urRl g, vl it orefist uz ordl uga urd) dvog @t = 2f.ell.omg. @l e azel Bl el I02 Yool AepI of oidl 2wish A dear dor en
o5 afe 3712 Yo IR gredt wis &t ALdang. sia el ¥ forw ameft Rasdvserel St Al geod dog, R Iub Atdland. sia werer b e dae 2, aifds ger @ gu
itz urett @1 Ut 2 Sy, ai,amq%erﬁmmzﬁﬁaﬁr—ﬁ,miﬂqﬂﬂ,mmﬁmmmmaﬁmmﬁaaﬂmﬁmﬁﬁsmmﬁq@ﬁﬁsmmﬁ
et <bt @t wet a8y ... (Kot )

HToTolIRT IERAZT & <G T=M Bl 361 87
off ot RBis & w1 aY amuds aief} Sft wr wRedte amen en fy g st Jerrsles ST & SR, ... (mme)
HToTofler areangt & Jicf} Sft @t 2ecdic am

off semE Ris arca & o ot diferd), smueht urdt A areret of RN wrmet fen &) amuds areergt of aEn @enol [ 8, MU JfEIel Wi @eel 011 & i gar 331 uz ordl dicis), 3ot
ol Stet 3t sictol &) wazen gotroft oft, amudst urdt 5 areerer g1 g A AT & AT A aewm A adtar 27 anu el & urdt B areesr @ dsler Gifdy...(watmor)

oft wrsremer Biz : a0 gt ge war @) dare & s ot ot anda, gt wes @¥EY spearm Ris Sft, s amu ar &Y ¢ amerdr & otdlang, s aserer @) oft g eler dae &
Il R e &)...(wmaemer)



off I RiE e : oy i} Sit 3 dicron ordt arsan g amu SwreT e @IS A s diell @1 et Asl aansl iz amu et sA oft Siia s & oft SHa WA, A
yomtel ARt widl & el =il o &) f3rar eliell of w1 @ fser &, aga & s 3, snuds dior cieil o ag @@ fopen 3,...(caeme)

oft wrstetrer RBis @ awegr #&lGa, oi¥oq glcin? @is & a8l uz ol aal g 8 A sa Awasu 3 weoll aigen & a8 scan got 3 20 sprea, 2013 @ g8 sa da &I g
Sft.dll.and. @3 3 3)...(wme) &, &9 cell & DRk i 48 oo aidl el ¢ @1E aean 20 spra 2013 @ afed g8 ef

# oft siifdes ey & ary i weon argen; icag? A Borias 16.02.2015 @Y sor uz garen gan en vd 20 wadt @ el SseEist 6t aste 3 sora foreer 2 orm BRI,
et B voram. AL - Fotar S4aPioe ¢ - of 9 O MR UP "HelkTer Fen & W fra srsars ot et 16 Rraeaz, 2015 @t su wmwe @ Bruar fpen
ST JcTeTd BAEl AepR U ordl ddl, afew Jrer Bruar feem

TGl (I UL 0d. wergoll 1 yret &, seidl aeen atin 30 apr, 2015 @t urars, wetied 3 @2 it arft of) 31 awrer & stia e ft.ané. St w2 @ &) 3 s § o e
I Dolleds AIBI A Aladl & 5 33rehl stia ekt dredier vollt & g gl anfde, AT asi & Jreer IR o1 afe s o sixgia aned! &, A 3 *rblar &ewen & s i
ot 3fieflar st B forw amolt gl st dom

"HetIeTor e @l LAc siiEmmslen Backr wvel & fom dfed s BIE A dh.am e, s, 141 ad 2011 3 sif¥aer 6t srft) Hraa: ad 2013 3 S @R =, 361 BIE 3
ues vhisfie wisal B & s 03 o wma aw adl & p sod v 2 siEionsalomnt b Fu @ [Sackr fiem sm k) o el B snerdt § 8 §) |l & oI i v,
ot f&aries 12 arer, 2013 @it ol wdi3fe 3 w6 war & @ o 22w 52 Preand v ugedt & [ araRng RWR SRI Ut a3 a1 suiierel 'Halkol zen’ @ smoriye
difedensSivior fadker war B e verly ol &) as soala war 8

3@ 3 aredt wiz A aren &, Bdl axacrs B acen gf &) 3 side 3 axrenes B and an R F, off Ians e war @ -

" A, .. Foeller e aledrs, Ul- I a Ui - s, aeler - argdl, sifaw gg e, amuwmT ad-fder A amin2 &ren wan §)"

3ogiol g &l ordl foram &) 3odiar 531 denor divdlenr @ Rran &) g smer sz B Aol sicf St wdor omif @1 suee ) 3odior A 32 U B ydes @ forxn &
3oalor ferem 3-

"ama affe anuesT T T, TA i A s1. asr ameka st s1. Rsrr gy o By aeusan, Brot s dawerdt A Ay and Siforor xwor it sifayerer sfi serst
s s sifuverst 3 31U sRueTe i Juera Jeaea aaselld suasaull wr ot sy AT a1 sAd e smuest, 3fie snuds s Siaedl, oril g ang an
ag-fer A giftan ser ween g 26l B Aefde gz A 3 oS o vos orn Sflaer et Rren 8, By e & sdven dsenar diadleer wi soft 2gam, "

218 Joalor el e &

areetet sialGen, oial o dl. . Bis oft serar oo awrell @i dda 3, ol @s war o & 05 gener aicf) oft awll ordl derd, gt sicft ot aell quit aud 2 37 w@icar, Y gwol
aret eiail A 3 uE Giretoll arse & s $3rb usel sia wafl oft DY acon &€ &, ol aen aura2 s o1 & Yol Hcf} of o gferfen € 32 garer sl of 79 g dicfl B Bredierd <
3 afe sl Fgn & Bederd Reaft sigqrer 6 8t 8, oY ag o siera 6t Al 3 sta oot Y arerr Al 3, @ Daft B¢ aeon af At 8, B 5 AiyeRio Asd
SRerEr ARG A B U2 aria aneft B, ot 7 s dieterr & 321 20du 3 oi oft anages 2rn &, ag smavaw wrzard ot awel 3 darert B qaw A o §

Stal 7w aet ofensi & g 3eedie ot yrot &, «t 3 swsien § v 3 swrn Reekt 3 & o, afew Rogzaer & aiftrster smmar-udl & de ot 6t afe @1é dor gt &, dY as
<t 3 dior Feedic e em) o clell P o acse an a1 &, 3 Ade 9 Aol Fedic [ er A5 ) smon Fecdic et a2 donr aifée; s Aa-2erst @2 dicon gy AfS B
UG Wl & [0 o ¥edie ol e searl [ o 261 &, Y 3 Ausn § [ weciie S A ag Araurell axdl sreft aifde Ry 32t sier seeerel wol &6 sjsnse 9
ol a@d| G ol amofl 2w A G ¢ 9real 3 Wal ey Jia IR YfeTuST T AT 37 GH aRn e?

Sial s dl. . Bie oft @1 gear &, oY . &, Big it 31 xwi sardl an &) 4. &. Bis St of Y 3 s wver 5 &0y weedic © dis-adre a3 Ut fsen srn 3 3sdiol sl
Teifftdseret & & 3o arc oft a-ar a8 weon s Iealal B3 el @l YRilel w2 [, 218 @2 &=, as w2 &, 3 21 § b @g o dl 531 @R & e o & e
of 91 A5 eI oeIRT 3

B HColl W ICCIA 3 A61 U2 Dol drgel) 311 wierxis 3 Asacl g Alel Ugcl el B Bd QbR ¢eLsNAw @ gl wic &= S 8, $1 3131 3 &b 3ogiol el srstsa
& @iz 3 nuftrsterds Yool U9l &) Wod o DA AMSRDR, S smoft qzaw! 3 @ ol fp Jfefl w2..... s 3w & o1t ugen & 331 e @1 yeier odt won araar g &
MWK & fép 31wt i Wisat of @2 & 33 9feg @l Sl Yeiler ofel w2oll arga § b aen férzar &) 3 seon £ waon aredl § b &g axdlz @1 St & ancilaon ool BT AfFworar
e eft, @g Bt grefl ez A & Alaoft aifde) 2ia wdlz w1 3101 3 b @fe; 3edion [Egall &t smewre uz werer faver oY gf¥cran st & aneerr uz oft 3odiel wergl
fepen 8 wiger gt &f¥ e, A F uyj usrs, dard A arbt arefl dier e e adl Ieeial Al cwn WISt & e wal 8, wiws weR Sifs & af¥sie ¢ gore, A1 afe foe a=l &,
@I afgan gan Fory 3id 3 wdlz o @, g AU W ©8, AWl SR, B Bl o Sadr g @ of Sie| 34 Wl @t 20 A6l Yoot Aol &, I AlId &, dl &9
arafgEuy 321 2 It 87 fise oft gamdt v uz, Eamdt AT we @A yEifies ool bt wiferer @ St 3

& aAfgeger @1 v 3z Ig1eun el dladl § 15 apred, 1947 @ el Rod w2 el asirel arcl 3re [Rlwcen @i, 4 aga afeld e &, Wl goi2 dorrza B #ifel i Jfiz
anfdfer Fereil 31 Yreser am; ol 3ifer# 29w 3 off a5 AR TR B AR APE B gWADT YU e KB seot ot @i & o, 3oaiel war fin gy =g #F wdl cmEEn dqr
521 el Bl AP ot aremvril 3 £ suel gor caelen 3 Reficen xi of @6 wal) AaE & sz & w3l o sk el Elia B 3Fae afs wif efia
yrasr w2 & ol Azzadl daelt A 7 wadr § Re g smeaai3el B sige Afdven Rodeft adi-aft 8) e wer o BifdAe sncilaen avzer &1 ge siiz g sl I e aifeRle, =5
il W §Aw 37 AfS &0 S a1 A Fyer Aasz et ugdl @ ancilaen Wi W 3Rk F A fRk B 52 I @) 20 aa A A s iy qaft g A aron i afdwy o2
SIS

&2 yferagr P A w2 St clter &S &, Foreht ar agh &t 2 For yoft e A oft wfe wdf I oftz-orrar & zar en AY garAr Awar Bt wifdrer by A Waer 15 frere A arT @ FJor
ordl 21t &) Ioalal AGal @i ariwIe fpar Jor Bven asYon, wior afgwy &, wiar ariféwy 2, a1 Sor Seren wom

3 sRifgeuraT & gAY ugt & 3l oft 9 earer anofida weer argem Pog 3 At Sft B @R ek B we Us AR cENRN o Y61 & R srifdwar agh &) &, 3 aerar § o



sardl A1 3 sl adl) s &9 apeTar uz Afdwy odl &, sndaarg uzr wfgey) ordl &, arftdt uz st ardtdl uz sremars Uz g Afdwy ol & sii & sl sigelt & ferw oft
vy ordl &) ar gw Afeell o el gy crag ® yfer fega iy &) gl St Asren, Adt aarsll, A ul, Yo sed sifirrer anfe sodl gl & yfer st
JrAfETuge @1 gamr 3

181 A ARl AIDR ©I Yal 8, 3 el Azwr & qew A srasd oel atsdl § Wil sl el o), il oeroRl o, Wl gyl o o sa foel ot Jpa & asi
pfgeugar dar ol 8ol &8l 33 Aol &b ferw Sl ofl Aot om, & Aol DI, clfdsal 2Ae DA ADel oldl & Akl ) sl il w1 Asdel aifde) sA Agal & Wil ATl @1
g2l aifae, 33 Acel b Al Gl B Al aifde, WA Sorai3rl o1 Aeiel aifae, asit 0 s St I aAfEwan ot w2 Awd &, asfl &1 53S9 I WA W ama dar
I AGA &

reRIgT AENGRN, Soal rea) b el 3 iferar anfler @b sl @ AR Dol AiEAT §) A 5 S D AMSADR, DD, [¥8rp, ®EoR, BeumR, Riqor, derfmms, Bt
&, 9 30131 andler on a1 & b o #ft So1 B IR Fwe b e ORI &, o oft Ser 3 RAudta uRefcrn dor gt &, a1 sodf el of 391 @1 APiGelar fven &, 308 Al @R
2 fop Sor 3t Deft uf¥f3erai Ga1 81 281 & A 9 Jorap1 3nETel Wl &, ol Uacl oft Jor3t ardter B off R @ifes smues! w1E smufe &, snu! ot & b srifawpar as 3@ 8 ol anse,
&1 et do @2 @i ©P), A5, AR ARG ©ie, af &3 wél W ©IE sl 81 281 aell A &0 FuR @l & o der &) 3 o1t @8 weon aigen i ol andter uael st
@t &, it oft 3oelel 3ol vars, YRR am fi5d &, PuRn A vars, YRR aIu o o @ 1A o Yi agd @S 3emel of o aifiicfes ablt s 3ot 4 s oft andter e
g i 3nsw, ama kA i, 7 Tt snuds wer doot @l de g 3l 391 3 ves AfFwupar @ Angier dar ol & e St oft wren g, st R @l

rergt AEGR, sadl oreal W el forer el of s aat 3 swar Rare eres A &, gor: 3ards Randt & gfty, 3o gfer swaner &t afireafes asar gu afiy anuar &31 weife s
foen &, safere anuds gfer aft aserareg wres @I gu angen fBdger wTE W §)

HToToflzT IEAGT & Gatol $3 U2 ANT & aas aat &t &

...(eraerer)
arrototler arearer & aan gan? st RBia Sff amuat oY yeor ues ferer &

....(craEner)
HTotoller 3reatet & 3ig aal & arft?

&€} (caron)

oft aremrrar Ris arca sreaer wAlG, Bm-al el g off A 3 ...(maurer) Aot s133 ussled 2 ). (amaumer) seaor dta 3 Awr-erht aidf &Y
artotoller arearer & Aot anft e ordl d@en 3
Q€| (czraurat)
oft aremrrar Ris area : areaer #dicn, A o ar baft Bl 3w goot &, amu Y ol Bifsm... ()
HON. SPEAKER: I have not adjourned the House. I am asking you what your question is.
oft aremrrar Ris area 1 3 &l Azeivn oidf § 24 F) ...(cuaarer) s uerr ol =il orrer 37
Frrorolter srearer : 9 orerat ofdl &) dol war & s 591 e a H aos aat gt &
&€ (cauror)
off e Ris @ 2 dfot g1 s Jont 3, ol v ar oft dia 3 dexdion aidl fven 3 @ ard & St gt o srasdt 3. . (wwaerer)
arretofler arearet & 3y dlfére) I have not adjourned the House.
off FIeRE BiE aea : o U@ & SIRPN A AR @ 8 o1 den, &l e o1dl gem,
FToTofler are=aer @ anu afere; ot apft aw a3 vsoel ol fven 8, @E amua fveer war &
off FrerIA Ris wmea: spr amueh sepfe 81 d1 591 oo ud)
HON. SPEAKER: Yes. Why not? amu afers, srer eitst diftre, @=iifds sor w2 a1 e aat 8t gt 3

off s i wrea @ arcerst aaiGRn, desd] Sft o amuur A fen &, Afdvor weft-aeft S S 3 R anoreftr 91 aicf} Sft 3 wter @R Wt &) WGRL A AW B A fra
26 A ey, anuebt urf, wisk urct 3z smwr gell of 2rareT 3o a 2fidtans smuht eft, Ffeftand 3 aia 5F o g6 Sia fvaer @erE? fpero! St @ S &, Pog, AFDR o
SIfd @l 3G9l f&e, amudhl 21tz of e B el e smu Sfae Ry acr] @i fyad o 2Adisns of aen feren 87 aenau gsn en, fidisns of ferear 8?7 anuet St 3mMa cren feem Al
&Il T2 o Ui cieit @t Siet 3t diom) amuedht urdt o 3y cen e, A g9l uia et @t Siet I foraEn, Afver Mg o ura cell @ frwre-ase fven s 3ar asdt
B air 3 war 5 @ Y ordl gam &) 3AD ad? amsedl o & geem D 3 3l A Sier 3 ) ..o v s a0 @5 s sRifdwm wher a1 waan 27...(wKmer) gaa waft
arifgwupen dat ordf B 3)...(rawmer) srifgwrar sy ot da1 w2 2 3. (cwener) Aor apft dior o 2rse 219 3 aary ;... (@mEmor) s6dt wis s dior el o wrarn
I...( et & s et @2 dd @1 g ... () Ao apft aw as ard ordl 6. (o)

HToTolRT AERALT 3 &2 BIS Yool atell gaay,
€| (caume)

offt serma Bis wca : apr srpifdwpar @i dar as2 a1 & oY 30d e AT of Jret, AR senct 4 anudt urdt we @ ) ... (caenor) smu asdf oft 3fkaw,. .. (@Kwenor) asl sadt
AP 512 B)...(RIEDT) AT AL g ol SIRPH R A1 w1 goweiler 8 261 3)...( o) @, sorb ool Bt m2s w1 casr @2 38 &, ad sriféwyar weendt



3| =@t sordht urdl w1 seaer @we a1 , 5 witsrarer # FRIcwNe act SRy (@) swerst U 3 ordl sered)) sael amelt urdf & areeer @Y ug 3 ger sl vETEA févem
aftper b vt o1 srdl Reen, ... (cmaemer)

HToToller 3re21et & Femem 3is Sft, smvr ol Son 3 veflor dfos)

&€/ (zrauma)
FtoTollr re=ugt @ Hemem RBig off, amu dfdw; smuel yw férr &

€| (czauret)
AToTotie 311 24 il ol g

3€| (z=muret)

oft zrotemrer Big & aweier widicen, off seem Big oft ot ot g oft war 8,  wreren § B ag aeall 3 62 3)...(cwremer)
off e Ris anca 3 aedi A w2 oidl 3. (saawrer)

oft arstomer Bie 1 ara ot efifdny gomrer ween & B af asdf uz oft asi B amanfiras sz e myeiRes dard @ disar $F wifdor eft & o g a5 e H g
et areft & R 331 afeifer asaar B e ot oft anaverss wear 2, as a6 W@ Jom, A A6 W 6 Brderd & 5 ag @, Bog oz 320 aen @2 Aasdl 3

HON. SPEAKER: Now, the House stands adjourned to meet again tomorrow the 2"d December, 2015 at 11 a.m.

1831 h

The Lok Sabha then adjourned till Eleven of the Clock

on Wednesday, December 2, 2015 / Agrahayana 11, 1937 (Saka).
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